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LOK SABHA
Monday, March 16, 1959/Phalguna 25,
1880 {(Saka)

The Lok Sabha met at Eeleven of
the Clock

[MR Seraxer in the Chair]
ORAL ANSWERS TO QULSTIONS

“India 19587 Exhjbition

o
( Shrl Ram Krishan Gupta:
Shri Rajendra Singh:

Shri Jinachandran,

Pandit D N. Tiwary:

Shri Bhakt Darshan:

Shri Ajit Singh Sarhadr:
Shri Supakar:

Shr: Naval Prabhakarr~
Shr1 Pangarkar.

41238, { Shri Mohan Swarap:
Shrimati Ila Palchoudhurt:
Shri A. M Tarlqg.

Shri Bibhuti Mishra:

Shri D. C. Shrama:

Shri P G Deb:

Shri B. Das Gupta:

Shri Smbiman Ghose:
Shri Tridib Kumar

| Chaudharl:

Will the Minister of Commerce andl
Industry be pleased to state:

(a) the total expenditure incurred
in orgamsing the “India 1958” Exhibi-
tion 1n New Delh;

(b) the income derived by renting

out the different stalls and sale of
entrance tickets;

(c) the total number of persons who
visited the Exhibition,

(d) the number of foreign wisstors
out of them;

403 (Ai) L3D-—L
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(e) fthe number of VIP's among
them;

(1) the decision taken regarding the
sugestion to orgamise such exhibitions
every year, and

(g) the number of States which
particapated i thuis Exhibition?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) to (g) A statement 1s laid on the
Table of the House (See Appendix
IV annexure No 24)

Shri Ram Krisham Gupta: May I
know the names of the States which
did not organise any pavilion?

Shri Satish Chandra: Andhra Pra-
desh, Assam and Madhya Pradesh

Shri Ram Krishan Guptia: May I
know whether there i1s any proposal
to hold such exhibitions 1n other parts
o! the country”®

Shri Satish Chandra: Exhibitions
are held in different parts of the
country from time to time, it 1s not
possible to organise big exhibitions
like thus in different parts

Shri Vidya Charan Shukla: May
I know whether any reasons have
‘been advanced by the States that did
not have any pawvilion in this exhibi-
tion, and 1if so, what those reasons
are?

Shri Satish Chandra: These three
‘States did not set up their own pavi-
lions, but they did particapate in the
exhibition The exhibits received
from these States were displayed in
various pavilions such as those of
Central Water Power Commussion,
Irmigation and Power etc They did not
Bave therr own pavilions.
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Shri Vidya Charan Shukla: I want
%0 know the reasons why they did not
have their own pavilions

Mr. Speaker: Shr1 Naval Prabhakal

o W ST R R A
g0 St & oA awar g tw g g
# facely 7% o & wie & @
Wi GRS FT T TFHT fFAT W4T IH
¥ fag fEAA Taar 341 w8

st g W caErfam a0 R
| Bo & 9T {g@ HrE9Ar )
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TN WA 42T 33 OF q5T  adTe
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qaET @ o w4t ag s
fraroeie €

Shri Supakar: May I know whether
avy study will be made of the mm-
pact of the important items of the ex-
habitions on our exports?

Shri Satish Chandra: Dclegations
from many countries visited the ex-
hibition Thousands of foreigners who
had either come to Della for various
international conferences or were al-
ready here, also visited the exhibition.
It 1s anticipated that exports will be-
nefit as a result of thus visual pubhe-
wity.
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Shri B. Das Gupta: May I know the
total amount charged on the private
<tall holders as rent, and also on the
State Governments, and the total
~mount realised from them up til}
now?

Shri Satish Chandra: I have not got
the detailed break-up But the rent
charged fiom the participants, whe-
ther they were Central Government
Ministries, or the State Governments
or the private parties, was the same.
The rent receipts are expected to be
about Rs 38 lakhs, and realisations
are being made Most of 1t has been
realised by now

Shri B. Das Gupta: My question has
aat been answered I wanted ta kaow

specifically.

Mr Speaker: The hon Member
must table a separate question if he
wants a break-up.

Shri Goray: May I know how many
big buildings are there on the exhibi-
tion grounds now, and what use they
will be put to between two exhibi-
tions?

Shri Satish Chandra: Eight big
pavilions were left over by the
bld exhibitions The new Govern-
ment pavilions, are mostly permanent
br semi-permanent structures

Shri Goray: How many are there?

Shri Satish Chandra: I have got a
4 list before me, but I have to count,
because the private stalls are also
mixed up 1n this hist

Mr Speaker: He need not count,
What 1s the use that 13 gomng to be
made of these? Leave alone the
humber Hon. Members may go n
the evening and find out As regards
Whatever 15 available mn the hibrary
or close by, I am not going to allow
any guestions hereafter

Shri Goray: This 1s not available in
the Labarary.

Mr. Speaker: Hon. Members will go
4nd have a look Now, what 1s the
Use that they are gang to be put to?
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Shrl Satish Chandra: 1 have sad
shat there 1s a proposal to have a
permanent exhibition m that part ot
the grounds where these permanen’
pavilions have been constructed There
18 also a proposal which the Fooa
and Agriculture Ministry 1s consider-
mg, to have a world agricultural ex-
ubition next year The exhimtion
ground will be utilised for exhibitions
from time to time

Shri B Das Gupta® rosc—

Mr Speaker: If the hon Member
wants the break-up, he must tab. a
separate question

Shri Tangamani- From the state-
ment we find that the income so far
deiived 1s Rv 5403 lakhs In tae
Supplementary Demands we were In-
formed that the total expenditure ex-
pectcd was about Rv 64 06 lakhs I
would like to know whether they
have got any correct firuies as to how
much ha been spent in this exhib-
tion, because from the statement t is
not clear, since the accounts are still
being looked into

Shri Batish Chandra The accounts
have not been fnally closed, but 1
have indicated the latest position
This gives a fair estimate of the in-
come and expenditure The exhibition
1g now over, and we are 1n a better
position to compile these figures

Shnn Tangamani., The expenditure
figure 15 not given here I would like
to know the actual expenditure in-
curred The estimate given on the
previous occasion was Rs 64 46 lakhs
I would like to know the exac' ex-
penditure incurred on this exhibition

Shri Satish Chandra The expend:-
ture 1s about Rs 51 lakhs ag estimated
now

Shri D ¢ Sharma: May I know
whether any concessions were given
%o school children, college students and
wniversity students to enable them to
see this exhibition?

Shri Satish Chandra: There were
eertain special days allotted for women
and children On three days, the
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exhibition was open free of any en-
trance fee to women and children, and
one day was specially allotted for
children only

The Minister of Commerce and In-
lastry (Shri Lal Bahador Shastri):
WNithout charge

Shn1 Satish Chandra: .and thous-
. of persons visited the exhibition

~i B. Das Gupta: I wanted to know
spr oyt cally the amount charged from
the or.,vate stall holders That has
not been answered

M Speaker: Has the hon Mimnuster
got the break-up”

Shri Satish Chandra: I said that I
do * 't have the details

Mr Speaker: The hon Mimster has
not got the break-up

Wherever hon Ministers give ans-
wers, w¢ must be able to understand
from them Thether they are able to
give those 1 tails without notice or
not Whit i~ he meaning in pursu-
ing 1t and sa He has not given the
answer he ha- 1 ol given the answer '?
Hon Members a1e evidently under the
impiession  th hey are cross-ex-
amining witnes . 1n a court of law.

Shr1 B. Das Gunia: I had put that
item 1n my origina question, but that
has not been anwa ‘red

Mr Speaker: " hat 15 because he has
net got the figutes When I am able
to infer that, why should the hon.
Member also not infer hike that

Outstanding Due, from the Municipal
Committees

+
[ Shri Subodh Hansda:
*1237.  Shri § C Samanta-
L7 Shri R. C. Majhi:

Will the Mimister of Works, Hous-
ing angd Supply be pleased to state.

(a) whether there are any outstand-
ing dues up to date from the Munici-
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pal Commitees for the municipal ser-
vices 1n the newly developed colonies
for Government servants and displac-
ed persons in Delh,

(b) if so, the amounts thereof,

(c) since when these amounts are
due, and

(d) what steps are bemg taken to
recover the amounts from the Mum-
cipal Commuttees?

The Deputy Minister of Works,
Housing and Supply (Shri Anll K
Chanda): (a) Yes

(b) Rs 1,76,25,765

(c) 1845-46

(d) The matter 15 being pursued
with the authorities concerned

Shri Subodh Hansda: May I know
whether there 15 a proposal for re-
covery of the amount spent on the
construction of the buldings, and 1if
8o, whether that proposal 1s still un-
der consideration, and 1f so, how long
it will take to come to a final dec:-
sion?

Shri Anil K Chanda It is not with
regard the cost of construction of the
buldings It 13 with regard to tne
service charges like electrical installa-
twon charges, sewerage, roads, gras-
sings ete

Fertilizer Production

..f.
Shrl Subodh Hansda
*1238 J Shrli 8 C. Samanta,
Shri Ram Krishan Gupta:

Will the Minister of Commerce and
Industry be pleased to state

(a) how far the target for fertilizer
production has so far been achieved,
(b) whether any attempts have been
made to manufacture equipment for
fertilizer plants in the country, and

(c) it so, the result thereof?

The Deputy Minister of Commerce
and Indusiry (Shri Satish Chandra):
(a) Ammonium Sulphate and Super-
phosphate are the man fertilizers
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now bemg produced in the country.
Expressed m terms of Nitrogen and
P205 (Phosphorus pentoxide), the pre-
sent installed capacity 1s about 87,008
tons and 50,000 tons against the targes
of 2,738,000 tons and 120,000 tons res-
pectively fixed for the end of the
Second Plan Period

(b) and (c¢) Most of the equipment
required for the manufacture of
Superphosphate fertilizer 15 being
fabricated 1n the country Some of the
equipment required for the manufac-
ture of mtrogenous fertilizers can
also be fabricated in the country. The
proportion of indigenously fabricated
equpment 1s expected to ncrease
gradually with the general industrial
development of the country

Shri Subodh Hansda: May I know
whether there was a proposal to set
up a fertihzer factory at Durgapui?
If so, what progress has been made
uptil now?

Shri Satish Chandra No fertilizer
factory 1s being set up at Durgapur
immediately If any concrete scheme
15 recelved, 1t wi'l be considered im
future

Shri T Subramanyam Is 1t a fact
that our annual fertiliser requirements
are of the order of 14 lakh tons and
we are producing indigenously only
half that quantity? If so, when will 1t
be possible for us to meet our full
requirements 1ndigenously?

Shri Satish Chandra. By the end of
1861, we shall be producing nitroge-
nous fertilizers to the extent of about
20 lakh tons in terms of ammonium
suplhate More fertilizer capacity 1s
now bemg planned for future

Shri RBam Krigshan Gupta: By what
time will the fertihzer factory at
Nangal go into production®

Shri Satish Chandra: It is expected
to go into production 1n the second
half of 1860

Shri P R. Ramakrishnan: Are Gov-

ernment contemplating puiting up
smaller units? If so, have they takea

any decision regarding what would be
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the optunum size of the small units
that 18 possible?

Shri Satish Chandra: All these mat-
ters are under consideration A techni-
cal committee has been appointed
which will study all the possibalities

Shri Hem Barua: Is 1t a fact that
at the annual meeting of the Fertih-
zers’ Association of Indwa, Shm Lal
Bahadur Shastr1 said that the target
fixed for the Second Plan period would
be achieved, whereas the Minister of
Food and Agriculture saxd that the
supply of fertilzzers was gomng to be
progressively short? If so, why 1s this
broad division between optimism and
pessimism so far as the producer
Minister and the user Minister are
concerned?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
What 1 said about the production of
fertilizerg and the target 1s more or
less agreed between our Ministry and
the Food and Agriculture Minstry I
still behieve that 1t would be possible
to achieve the target by the end of
1861, of course .not 1960, but about
3/4th of 1t would be achieved by the
end of the Second Five Year Plan aud
the rest of 1t by the end of 1861 Tius
15 exactly what I said 1n the confer-
ence, to which reference has
been made by the hon Member
The Food and Agriculture Minstry
are the consumers It 1s very natural
for them to complamn that they are
not getting enough quantity and they
might not get it in future There is
nothing more than that

Hindustan Antibiotics (Private) Lid.

+

Shri Assar:
[sm V. P. Nayar:

Shri Easwara Iyer:

Shri Aurcbindo Ghosal:

Shri Vajpayee:

Shri Parulekar:

Shri Punnoose:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether 1t is a fact that many
complamts have been made in regard
to the working and the administration

*1239,
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of the Hindustan Antibiotics (Private)
Limited, Pimpn;

(b) whether Government have nsti-
tuted any enquiry into these com-
plaints; and

(c) if so, the outcome of the en-
quiry and the decision taken by Gov-
ernment in the matter?

The Minister of Industry (Shri
Manubhai Shah): (a) to (¢) A state-
ment 15 laid on the Table of the House.

Statement

A speaific representation was receiv-
ed by Government in a Memorandum
in connection with reversion of the
Works Manager of the Factory to his
permanent post under the Bombay
Government As the House 1s already
aware, the services of the Works
Manager were placed back at the dis-
posal of the Government of Bombay
on the expiry of the period of s
deputation The decision 1n the mat-
ter was taken by the Board of Direc~
tors of Hindustan Antibioties On re-
ceipt of the representation, Govern-
ment looked into the matter and found
that there was no need to interfere
with the decision of the Board As a
matter of fact, the working of the
Hindustan Antibiotics 1s very satis-
factory.

There have also been some repre-
sentations on certan other demands
which are sti]l under the consideration
of the Board of Directors

Shri Assar: According to the state-
ment, there have also been some .e-
presentations on certain other de-
mands which are sull under the
consideration of the board of directors,
What are those demands, and when
will a final decision be taken on
them?

Shri Manubhai Shah: The board 13
considering about the wage structwe
and some increments demanded bty
the Labour Union The matter 1s still
under consideration, and we hope that
a decision wil] be arnved at as soon
as possible

Shrimati Renu Chakravartty: Is 1t a
fact that on the recommendations of
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the Estimates Committee, a Reorgam-
sation Commuittee was formed to gointo
the entire question of the staff, and
this was set up with a majority of
officials® Is 1t also a fact that the
Labour Umon wanted a representa-
tive of theirs on this Committee®
Why was thus not granted?

Shri Manubhal Shah: That 1s an old
story The Organisatton Committee
was set up Most of the recommenda-
tions were accepted Now it 1s & new
demand As time ©passes and the
factory 18 being better and better
worked, 1t 1s nalurally a legitimate
thing for labour to place new demands
Thewr claims will be considered So
this new reference 1s only for further
claxms

Shrimati Renu Chakravartty: My
question was not answered

Mr. Speaker: I will allow the hon
Member an opportunity later

Shri Aurobindo Ghosal: Did the
technical personnel of the factory also
give some suggestions for improve-
ment i1n production? If so, were they
taken into consideration?

Shri Manubhai Shah: Yes Several
suggestions are received and, as I have
had the privilege of placing before
the House, a continuous improvement
almost 1n one of the best possible
ways has been taking place m thus
factory due to co-operation and sug-
gestions from all quarters

Shri Vajpayee: May I know what
are the qualifications of the new
Managing Director, except that he
was & Joint Secretary in the Muustry
of Food and Agriculture?

Shri Manubhal Shah: As far as w»
can see, that i1s an adequate gualifi-
cation

Shri Vajpayee rose—

Mr. Speaker: According to Govern-
ment, that 13 an adequate qualifica-
tion Hon Members can only ehct
answers to questions They cannot
force their views upon the Govern-
ment during Question Hour.

MARCH 16, 1959
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Shri Parulekar: Wi 1 reference le
the reversion of the Works Manager,
may I know whether t 1s a fact that
the Government received two repre-
sentations, one of which was signed
by all the scientific personnel of the
factory?

Shri Manubhal Shah Yes, I have
said that also We rephed to thart
that the utility of the scientific per
sonnel, 1n the country i1s going to
continuously expand with the expan-
sion of the publhc sector projects
where suitable jobs are available te
competent technical and scientific
people

Shrimati Renu Chakravartty: The
question which I put earlier was not
answered It 1s not a question of a
new demand It 15 an old demand.
First, the Reorgamisation Commuttee
and now the Implementation Com-
mittee have been set up Why not a
single representative of labour—the
only single Labour Union there—taken
either in the Implementation Com-
mittee or in the Reorgamisation Com-
mittee?

Shri Manubhai Shah: This hardly
arises out of question Firstly, 1t s
not nccessary that in everv commuttee,
we must have a representative of
every body There 1s the board of
directors There 15 the Government m
overall charge We took into consi-
deration the Estimatcs Committee’s
recommendations and implemented
what ever was possible by that com-
pany from time to time,

Agarbatti Industry

*1240. Shrl Keshava: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) whether 1t 15 a fact that the
Agarbatti Industry was dropped from
the Export promotion scheme for the
quarters ending December, 1958 and
January-March, 1058,

(b) if so, the reasons therefor, and

(c) what 1s the quantity of Agar-
batt: exported from our country for
the years 1958-87 and 1957-58?
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The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) to (¢) A statement 1s placed on
the Table of the House [See Append:x
IV, annexure No 25]

Shri Keshava: As 1s clear from the
statement, this 1s a cottage industry,
with small manufacturers predominat-
ing n 1t It 1s exported to as many
as 24 countries and more and the
foreign exchange earned has increas-
ed from Rs 7 lakhs to Rs 22 lakhs
in a few months May we know what
are the arrangements Government
‘have made for the supply of raw
materials to this industry?

Shri Satish Chandra: The raw mate-
rials are now being issued to the actual
usgers instead of bang gyen ta ex-
porters of Agarbatties The ques-
tion 15 being conwidered whether the
raw materials could be given to co-
operative societies

Shri Keshava* May we know 1if any
arrangements have been made, or an
attempt ha, been made, by way of
research and otherwise to produce
these raw matcnals indigenously?

Shri Satish Chandra: These raw
mateilals are small quantities of aro-
matic chemicals and essential oils The
manufacture of these could be taken
up 1n the private sector If certain
parties come forward we shall con-
sider 1t

Shri Tangamanl These agarbatties
are manufactured mostly in Mysore
and Madras States More than half
the export 1s to Malaya, Singapore,
Ceylon and Kenya May I know whe-
ther Government have taken special
steps to increase the export to these
four countries because of late there
has been a fall In the export to
Ceylon”

Shri Satish Chandra: There has
been no substantia] fall in the export
of agarbatties According to the
statement 1 have placed on the
Table, about Rs 80 lakhs worth of
agarbatties were exported from Janu-
ary 1857 to March 1858 There has
been some difficulty about the raw
materzals In fucot, 1t was allowed to

be imported ag nst the export of agar-
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batties But, 1t led to certain abuses
and the system had to be changed
Most of these agarbatties are, I may
add, manufactured m and exported
from the Mysore State and not the
Madras State

ndo-Pakistan Border Demarcation

+
Shri Vidya Charan Shukla:
Shri Ram Krishan Gupta.
| Shri Rameshwar Tantla-
«1241.{ Shri D C. Sharma.
Shr1 Anirudh Sinha.
L Shrn Hem Barua

Whll the Prime Minister be plcased
to vefer to the reply given to Starred
Question No 898 on the 4th Septem-
ber, 1058 and state

(a) whether any further progress
ha, been made in the demarcatipn of
Indo-Pakistan border, and

(p) whether the forcible occupation
of village Tukergram by Pakistan has
since been vacated?

The Deputy Minister of External
Afrairs (Shrimati Lakshmi Menon):
(a) Yes Sir A statement showing the
progress 1s laid on the Table of the

Houst [See Appendix IV, annexure
No 26]
(b) No, Sir

shrli Vidya Charan Shukla: The
Indo-Pakistan Land Record and Sur-
vey Conference held in September
1958 fixed the end of this month as
the date on which the construction of
boundary pillars on Bholagan) and
Surma siver areas will be completed
May I know whether this has been
completed, and, if not by what time
Government expect it to be complet-
ed”

Shrimatl Lakshmi Menon: I have
not got the information about specific
areas But other details are given in
the statement—the number of miles
completed ete

snri Vidya Charan + Under
the terms of the Nehru-Noon Agree-
ment, the Forest Commissioners ., of
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Pakistan, Assam and East Bengal and
the Chief Secretaries of these two
States were to meet to draw up a
provisional demarcation line for the
Patharia Forest Area. May I know
whether that has been done?

Shrimatli Lakshmi Menon: The ques-
tion of demarcation of the boundary in

The Prime Minister and Minister of
External Affairs (S8hri Jawaharlal
Nehru): No, Sir; it has not been done.

Shrl Vidya Charan Shakla: Have
the Pakistan Government agreed in
the Nehru-Noon Agreement to with-
draw from the portion of Tukergram
B e B dhe pronsional WUne o de
marcated; and if so, what steps have
Government taken to hurry this up?

Shri Jawaharlal Nehru: Yes, Sir; it
was stated by the Pakistan Govern-
ment that they would withdraw from
‘Tukergram as soon as this line was
demarcated. They tried to link the
two together although there 1s mnoth-
ing common. But, our efforts in get-
ting this Patharia Forest Area demar-
cated has not succeeded because diffi-
culties are placed in the way by the
Pakistan Government.

Shri Ram Krishan Gupta: May 1
know whether any dispute has occur-
red so far in the demarcated border?

Mr. Speaker: Has any dispute oc-
curred so far regarding demarcation?
(Interruption).

Bhri Jawaharlal Nehru: I do not un-
derstand that. Demarcation takes
place where there 18 no dispute. If
there is a dispute it is not demar-
cated. They go on to the next area
and demarcate it.

Shri D. C. Sharma: From the state-
ment I find that the progress of de-
marcation has been the slowest on the
Tripura-East Pakistan r. May T
know the reasong for that and what
is being done to speed up the pro-
gress?

Bhrimati JLakshmi Menon: It has
already been pointed out on the floor
«f this House how very difficult it 1s
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to carry on demarcation in these areas
. pecause it has to he limited to certain
seasons and then every inch of ground
hes to be measured and agreement
feached between the parties before
demarcation can take place. If there
{s any disagreement, the demarcation
js suspended till the disagreement is
pettled. That iz why, in this area you
find the progress relatively small

Shri Hem Barua: May I know whe-
ther Tukergram was specifically
prought before Mr. Noon and whether
the vacation of Tukergram by Pakis-
tani forces was made a pre-condition
to the agreement? It not, may 1
know whether the Prime Minister
pgreed to the possible occupation of
Tukergram as ransom against—I
mean—the Patharia Reserve Forest
Area under dispute?

Shri Jawaharial Nehru: There is no
pre-condition, Sir, But this point was
discussed. And, in regard to Tuker-
gram, it appeared to be evident—I
mean it appeared to be recognised by
them—that that was Indian territory
and it had been improperly seized by
them But, I am giving this 1n my
own words—of course not in their
words. But they tacked it on to the
Patharia Forest Area where, accord-
ing to them, we had gone on their
territory. For this the answer was;
We are quite prepared to have the
Patharia Forest Area to be defined—
this theirs, this ours; and if there
was any doubt it may be decided
later and that they should vacate
Tukergram.

Shri Hem Barua: As a corollary to
this reply I want to put a question.
Mr. Speaker: This is coming up
again and again. .
Shri Hem Barux: In view of the
fact that the Prime Minister has said
that Tukergram belongs to India, why
1s it that the Prime Minister has al-
loweq foreign troops to be stationed
in our territory? May I know the
reason?

Shri Jawaharisl Nehru: Is the hon

Member referring to the Prime Minis-
ter of India?
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Shrl Bem Barus: Yes; what busi-
ness have I to refer to the Prime
Minister of Pakistan?

Shri Jawabarial Nehru: The ques-
tion of Tukergram 18 one which is
tacked on to a point at dispute. But
the fact is that Tukergram has been
within India during all these years. I
am mentioning this because although
it hag been in India and it is recognis-
ed that it is India, it is indirectly a
matter in dispute,

Shri Hem Baroa: That was not
brought before Justice Bagge or
Jutice Radeliffe. It was never &
disputed ares.

Shri Jawaharlal Nehru: It is part
of a larger question—not by itself.
But, as for the real question of the
hon. Member, I suggested that since
they have occupied i1t we have been
trying to settle it either peacefully—
or one can have a military ope-
rations—we try to avold that.

Shrimati Renu Chakravartty: In the
statement it is stated that 45 miles
have been demarcated on the eastern
border. May I know what are the
districts of West Bengal where de-
marcation has been finalised? Where
once the district demarcation has been
finalised, will the maps be available
for the districts?

Shrimati Lakshmi Menon: I have
already pointed out that I want spe-
cial notice for these details.
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placed persons in West Bengal haw"
since been worked out; and

(b) if so, the details thereof?

The Deputy Minister of Rehabilita-*
tion (Shri P, 5. Naskar): (a) and (b).
It is proposed to set up a Rehabilita-
tion Industries Corporation as a joint
stock company at Caleutta, The
Articles and Memorandum of Associa-
tion have been finalised and the Cor-
poration will be registered shortly.
The Chairman and Official and non-
official Directors have been selected.
The Corporation will set up or help in
the setting up of all types of indus-
tries which have a good employment
potential and for which foreighn ex-
change requirements are the minimum !
possible. It will also pay special at-»
tention to the promotion of small scale,
industries.

Shri Ram Krishan Gupta: May T
know the name of the Chairman?

Bhri P. 8. Naskar: Shri G. D. Birla,
Sir.

Shri Ram Krishan Gupta: May I
know the number of displaced per-
sons who will be benefited by this
scheme?”

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand’
Khanna): This Corporation is going to
have a capital of Rs. 10 crores. The
intention is to set up a very large
number of industries with a view to
provide employment to displaced per-
sons who have come from East Pakis-
tan,

Mr. Speaker: Shrimati Renu Chakra-
vartty. Hon. Members who have tabl-
ed the question are not here,

An Hon. Member: They are
interested.

not

Shrimati Renu Chakravartty: In
view of the fact that rehabilitation
industries are being set up by varous
private industrialists in the past two
or three years, may I know how much
money has been advanced to them
and how much of that will be includ-
ed in the Rs. 10 crores?
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Shri Mehr Chand Khanna: That 1s
an entirely separate allocation

Shri Bahadur Singh: May I know
whether any displaced person 15 also
a member of this Corporation”

Shri Mehr Chand Khanna: This Cor-
poration 15 bemng set up with a view
to set up industries for the benefit of
the displaced persons

Mr. Speaker: It i1s open to a dis-
placed person alsp to become a share-
holder

Shri Mehr Chand Ehanna: We want
the best type of industrialists 1o come
forward and help us But, after the
Corporation has been set up, if I can
fod eny wdustnabist of goed <tand-
ing and experience, I am prepared to
consider his name

Shri A, M., Tariq: May I know since
when Mr G D Birla has become a
displaced person?

Mr. Speaker. Order, order

8hri Mehr Chand Ehanna: He 18 not
aDP

Mr, Speaker: The hon Minister
need not answer that

Shri Panigrahi: May I know
whether the industries will be under
the control of the State Goveinment
or will be directly under the Govern
ment of India”

Shrl Mehr Chand Khanna: This Cor-
poration will be under the adminis-
trative control of the Government of
India

Wrong Declaration of Cloth as Hand-
loom for Rebate

*1244, Pandit D, N, Tiwary. Will
the Mimster of Commerce and Indus-
try be pleased to state

(a) whether instances have come to
the notice of Government where re-
bate on powerloom cloth has been
charged and taken by showing them
as handloom cloth, and

(b) 1f o, the number of such cases
detected and the amount involved
therein?
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The Minister of Industry (Shrl
Manubhai Bhah): (a) Yes, Sir

(b) Does not arse

Pandit D N, Tiwary: If the answer
to (a) 15 “yes”, may I know the
amount that has been detected and
may I also know whether any action
has been taken to prevent persons
clmiming rebate in this way?

Shri Manubbal Shah: I am sorry,
the word = ‘No’, 1t 1s not ‘yes’ as I
said No such instance has come to
our notice

Pandit D. N. Tiwary: May I know
whether the attention of the Govern-
ment has been drawn to Press re-
partg, . thus connpction. wihbshed in,
February that some persons are try-
ing to cheat the Government in this
way”?

Shri Manubhal Shah: Whatever re-
ports have come to our notice are
not exactly about the rebate being
claimed by powerlooms but that some
unauthorsed powerlooms are set up
in different parts of India I had
answered that question 1n this House
that the Government were looking
into the matter thoroughly and
wherever such unauthorised power-
jooms are found immediately they are
¢losed down

Shri § C. Samanta: May I know
whether instances have come to the
notice of the Government where re-
pate has not been given to handloom
products where the calendaning
machine 1s prevalent?

Shrli Manubhal Shah: No such
jnstance has come to our notice
Actually the rebate 18 irrespective of
whether the cloth is finished or calen-
dared or otherwise

May Day as Paid Hollday

*1246. Shrl 8. M. Banerjee: Will the
Minster of Labour and Employment
pe pleased to state

(a) whether some of the States have
declared May Day as & paid holiday
for industrial workers;
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(b) if so, the names thereof; and

(c) whether Centre is also likely to
declare this day as & paid holiday
from 1st May, 19597

The Deputy Minister of Labour
{8hri Abid All): (a) Yes.

(b) Kerala,

(c) No, The Central Government’s
policy in this regard is that if a sub-
stantial number of workers in an
establishment ask for a paid holiday
on the 1st May and agree to work on
some other paid holiday, the request
should be allowed by the employer.

Shri 8. M, Banerjee: Since May Day
is being observed throughout the
world by the workers, I want to know
the reason why the Government of
India is unable to declare it as a paid
holiday?

Shri Abid Ali: We cannot force a
paid holiday on the workers in sub-
stitution of another holiday to which
they are entitled The policy men-
tioned by me is working quite satis-
factorily and we have not received
any complaints on this account.

Shri 8. M. Banerjee: May I know
whether the varioms unions, both in
the public and the private sectors,
have repeatedly made a representation
that certain establishments do not
close even after the requests of the
workers and if so what action has
been taken?

Shri Abid All: I have already sub-
mitted that no such complaint has
come to my knowledge at least.

Shrl Tangamani: May I know
whether the State Governments have
passed legislations declaring seven
days or even more as festival holi-
days and if so which are the State
Governments which have passed those
legislations and also whether the
Government would reguest the other
State Governments to pass similar
legislations?

mm,smzmmm May
y.
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Shri Tangamanl: May Day is one of
the festival holidays.

Mr. Speaker: I am not going to
allow an enlargement of this ques-
tion.

Shri Assar: May I know whether
the Government is aware that
Viswakarma day is observedas a
holiday by some trade unions and if
so instead of May Day will the Gov-
ernment consider giving a holiday on
that day?

Mr. Speaker: It does not arise out
of this question. Next question.

Shri §. M. Banerjee: I have got one
more question to ask.

Mr. Speaker: That question has
been answered sufficiently.

Tea Propaganda
+
Shri Aurobindo Ghosal:
::Hz“ {_Shrl Slddnmn:am:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether any committee to
examine the tea-propaganda machi-
nery has been formed;

(b) if so, when and for what
specific purpose; and

(¢) when is the Committee likely
to submit its report?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) to (c), A departmental Committee
has been formed to review the propa-
ganda organization of the Tea Board
for the promotion of sales 1n India and
abroad, It started functioning in
December last and is engaged in
scrutinizing the present propaganda
techniques with a view to suggest im-
provements sp as to ensure optimum
utilization of the expenditure incur-
red on promotional activities. Instead
of being asked to submut a formal
report, the Committee is required to
prepare comprehensive aotes for
official use on the administrative as-
pects of the propaganda machinery.
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Shri Awrohindo Ghosal: What sort

, of complaints have been received by

this committee regarding the defects

of the propaganda machinery as 1t
ex1sts at present?

Shri Satish Chandra: This depart-
mental committee has not been set up
as & result of complaints received from
other quarters It has been set up by
the Ministry itself in order to see
whether the money that 15 bemng
spent on the propaganda activities
ean be utilised in a better manner,

Shri C D Pande: May I know whe-
ther the Government's attention has
been drawn to the fact that the
shrinkage in the foreign market of
our Yea 18 not &ue to ¥ne 1ack ot mar-
ket as such but due to lack of com-
petitive price of our tea? 8o, what
steps are being taken for making the
price of our tea competitive compared
to those of other tea-growing coun-
tries”

Shri Satish Chandra: The presump-
tion of the hon Member that there is
shrinkage m the export of our tea is
not correct We have exported more
tea during 1858 as compared to 1957
and have earned more foreign ex-
change

Shri C. D, Pande: What I wanted
to say was this There are more com-
petitors on account of their cheaper
price and we have to compete with
them Thus, it 18 lack of competitive
price rather than the lack of inarket

Shri Satish Chandra: It is true that
the production of tea 18 wincreasing in
the world and the consumption which
is also gradually increasing does not
keep pace with the increased produc-
tion ‘Therefore, there has been a
general decline 1n prices for all quali-
ties all over the world.
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Shrimati INs Palchoudhuri: May I
know what the committee proposes to
do to popularise Indian tea in coun-
tries where tea 15 not so popular—
countres such as Saud: Arabia?

Shrl Satish Chandra: Tea is consum-
ed 1n Saud: Argbia and we have been
exporting 1t But the consumption in
Saud: Arabia 18 small because the
population of that country 1s also
small

Radio-Active Fall-Out

+1249. Bhri D. C. Sharma: Will the
Prime Minister be pleased to refer to
the reply given to Btarred Question
No 215 on the 25th November, 1958
and state whether regular work of
analysing concentration of the radio-
active fall-out (Strontium 80) in the
bone structure of the population in
the country has been started?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
Yes. A statement showing the results
of the recent sample survey to find
out the concentration of Strontium-50
m human bone is laid on the Table
of the House [See Appendix IV, an-
nexure No 27].

shrl D, C. Sharma: May I know
if this sample survey which is confined
toBomhyatpremtwﬂlbeutend-
ed to some other cities in India?
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The Prime Minister and Minister of

Trombay because it requires equip-
moent, etc, that are available there.
D

., C. Sharma: In the state-
ment it is said that the data available
is not very adequate. May I know
if more efforts will be made to make

data is not adequate. They are not
wide-spread; they are not taken from
all over India, These resulis are
based on the analysis of bones obtain-
od from the Bombay hospitals during
December, 1958. There 1s the diffi-
culty of obtaining samples for this
purpose It is not easy to obtain
bones for this purpose. But they are
obtained and I think the data is
sufficient for that particular purpose.

Dr Melkote: Though radio-active
substances may be wide-spread in the
atmosphere, 18 it necessary to locate
different centres at different places in
order to analyse 1t?

Mr. Speaker: He 1s a doctor and he
is 1n a better position to say that.

Shri Jawaharlal Nehru: Yes, Sir,
Thank you for the answer.

Lock-outs in Kolar Gold Mines

.|.
Shri Assar:
Shri Raghunath Singh:
Shri Bose:
Shri P, C. Borooah:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that lock-
out has been declared in three mines
in the Kolar Gold Field;

*1251.

(b) if so, the remsons therefor; and
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(c) the action taken to re-open the
mines?

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (Shri L. N. Mishra):

(a) No. There was a lock-out only
in Nundydroog mine from the 19th
January, 1959, which was lifted on the
27th January, 19858.

(b) ‘Go-slow’ tactics adopted by the
workers and violence used by them
against an Officer of the mine.

(c) Officers of the Industrial Rela-
tions Machinery intervened and on
an assurance from the President of
the Nundydroog Mines Labour As-
sociation of the disapproval of indis-
cipline and violence, the mine was
re-opened on 27-1-1958.

Shrl 8. M. Banerjee: May I know
whether it is a fact and it has been
brought to the notice of the 1Zovern-
ment that this particular officer’s be-
haviour was extremely bad in that
particular mine; if so, what action has
been taken to remove that officer?

Shri L, N, Mishra: I am not aware
of it

Shri 8. M. Banerjee: He is aware
that the workers were after the
officer, but he is not aware whether
the officer was after the workers,

Mr. Bpeaker: Hon. Member is both
a Member and a Minister! He puts a
question to the ministerial side, and
an answer has been given. If he does
not agree, he does not agree, that is
all.

Shri Vajpayee: May I know  the
amount of loss incurred by the ‘go-
slow’ tactics adopted by the workers
during this period?

Shri L. N. Mishra: I require notice.

Shri Tangamanl: May [ know
whether the workers have been paid
wages for the lock-out peried?

Shri L, N, Mishra: No, Bir.
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Soviet Encyclopaedia

*1252. Shri Shivananjappa: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that the
Great Soviet Encyclopaedia (Volume
10) which contains slanderous obser-
wvations on Mahatma Gandhi is still
in circulation in the Soviet Union; and

(b) it so, what steps the Govern-
ment of India have taken in  this
matter?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) We are waiting for full informa-
tion from our Embassy in Moscow.
It iz wunlikely, however, that an
encyclopaedia which contains much
useful information will be withdrawn
because of certain objectionable pas-
sages 1n a particular volume. Meran-
while, we have been informed by our
Ambassador 1n Moscow that a new
edition of this encyclopaedia is being
put out although it is not known if
the wvolume containing information
about Mahatma Gandhi has come out
or not. Our attention has, however,
been drawn to a number of articles
on Mahatma Gandhi which have
appeared in recent publications in
the Soviet Union. We have no reason
to take any exception to these
articles,

(b) When the article on Mahatma
Gandhi in Volume X of the Great
Soviet Encyclopaedia first came to
our notice, we expressed our feeling
to the Soviet authorities and we be-
lieve that they have taken note of it

Shrl Shivananjappa: May I know
what is the exact nature of these dis-
paraging remarks contained in it?

Shrimati Lakshml Menon: Encyclo-
paedia Dictionary (Volume I) 1953
ed. “Gandhi, Mohandas Karamchand
(1860-1948) Indian politician. After
the First World War 1914-1918 was
the virtual leader of the party of the
Indian National Congress. Propound-
ed the “theorr o* Nan-violence” and
“passive resistance” in relation to the
English Imperialism.”

Shri Nath Fal: We thought there
was & full two-page statement. There
1s nothing objectionable in what she
has read out,

The Prime Minister and Minister of
External Affalrs (Shri Jawaharlal
Nehru): The matter has been read out
in the House previously, It is a much
longer account, which was subsequent-
ly removed—that is to say, a new page
was printed and the old one removed.
What my colleague has read is some
brief summary of it, it is not a full
account at all.

Mr. Speaker: Hon, Members are
anxious that it should be withdrawn
even in Soviet Russin. Why should
v 've Tewd vl ‘mere, "Tnese ure &is-
paraging statements and we do not
want them to be heard here.

Chiria Mines of Indian Iron and Steel
Co. Ltd.

*1253. Bhrimati Renu Chakravartty:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that almost
the entire mining of iron ore at
Chiria Mines of Indian Iron and Steel
Co. Ltd. is done by contract labour;

(b) whether there is any proposal
to departmentalise labour performing
work of a permanent nature in iron
ore mines, on lines similar to those of
coal mines;

(c) whether the labourers at Chiria
Mines have petitioned the Chief
Labour Commissioner to take steps so
that they may not be deprived of pro-
vident fund facilities; and

(d) if so, the steps taken by Gov-
ernment in the matter?

The Parliamentary Secretary te
the Minister of Labour and Employ-
ment and Planning (Shri L. N,
Mishra): (a) No.

(b) No.
(¢) Yes.

(d) The matter is being looked
into.
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Shrimati Remu Chakravarity: In
answer to part (a) of the question the
hon. Deputy Minister replied in the
negative. May I know what is the
number employed by the comuany it-
self?

Bhri L. N. Mishra: 800 are depart-
mental workers and 1720 are employ-
ed by contractors.

Shrimati RBenu Chakravarity: In
reply to part (b) of the question:
“whether there is any proposal to
departmentalise labour performing
work of a permanent nature”, the
hon. Deputy Minister has again re-
plied in the negative. May 1 know
what 1s the reason why in spite of the
fact that almost all the workers are
doing work of a permanent nature the
majority of workers still remain on a
contract system?

Shri L. N Mishra: It is not correct
to say that all are doing work of a
permanent nature We want that
more and more should be depart-
mental workers, but the contract
labourers are unavoidable in certain
circumstances.

Shrimati Renu Chakravartty: Are
we to take it that the majority of
workers working under contractors
are not meant for work of a perma-
nent nature and are doing only sea-
sonal work?

Shri L. N. Mishra: It is difficult to
say. So far as the application of this
benefit is concerned, there is hardly
any difference between the depart-
mental labour and contract labour, It
depends upon the nature of work and
the service conditions of individual
workers.

Shrimati Renu Chakravartty: Why
then 1s it that the provident fund
facilities are not being granted to
them, and may I know what is  the
mon of Government regarding

Shrl L, N. Mishra: It may be that
some of the contract labour might not
be directly associated with the manu-
facture and production.

Oral Answers 6305

Shri T. B. Vittal Rao: May I know
what is the nature of work that 1s
being done by contract labour at the
iron ore mine?

Shri L, N. Mishra: I want notice
Some Hom, Members rose—

Mr. Speaker: This is a matter of
policy, whether there should be no
contract labour at all, and if contract
Iabour is entertained whether all the
benefits of permanent labour ought to
be given to them. Hon Members will
reserve all this for the debats on the
Demands for Grants relating to that
Ministry.

Shrimatl Renu Chakravartty: 1lle
has given wrong information

Mr. Speaker: Hon lady Member
will correct it m her turn during that
debate

All India Badio

*1256, Shrli Hem Barua: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether any principle has been
laid down in the matter of payment
to artists, script-writers, broadcasters
of talks ete, in the All India Radio;
and

(b) it so, what is the principle and
whether any difference is made so far
as Government servants are concern-
ed”?

The Parliamentary Secretary to
the Minister of Information and Broad-
casting (Shri A. C. Joshi): (a) Pay-
ment to broadcasters is  according
to the standard of their performance.
As far ag music is concerned, they are
divided into various categories by the
help of a regular Audition Board.
Talkers are paid on the basis of
individual merit and standing.

(b) Generally Government servants
are paid limited fees which is not
the same as those of broadcasters of
other categories. Limits of payment
to Government servants are 1aid
down in consultation with the Finance
Ministry This is mainly as a check
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why 1t 1s that government .er-
vants and even the State transport
motor workers who are radio artistes
are paid a sum that does not exceed
Rs 25 per contract, and there is this
invidious distinchon maintained bet-
‘ween government servants and the
rest of the artistes?

Mr. Speaker: I thought the hon.
Member was going to ask why they
are paud at all

Shri A. C. Joshl: Government ser-
vants being whole-time servants are
not expected to look for other sources
of revenue or mcome which may
«divert them from their duties Also,
government servants may be often in
u position to undertake the work by
virtue of their duties

Shrl Hem Barua: How 1s 1t, may I
know?

Shri Ansar Harvanl: Who decides
the categories of talkers and broad-
casters in the matter of payment?

Shri A. C. Joshi: The All India
Radio

Shel Ansar Harvanl: Have you got
a screening committee to decide their
status 1n the matter of payment, or 1s
it left to the sweet will of the direc-
tors of the All India Radio®

Shri A. C Joshi: There 's a commut-
tee of non-officials also to decide and
to categorise the musicians, both in
classical music and others

Shri Ansar Harvani: I am talking of
talkers and not of musicians

Shri A. C. Joshi: The All India
Radio Station Directors decide that
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Bhrl Hem Barus: May I know
whether broadcasting fees vary from
station to station, and whereas a
broadcaster broadeasting from Delhi
Station gets Rs 50, he gets only
Rs 20 for doing the same thing from
Gauhat1”

Shri A. C. Joshi: I do not think so

Shri Hem Barua: Sir, he has not
answered my question,

Mr. Speaker: He says that he does
not think so

Shri Hem Barua: I am saymng this
from my personal experience

Mr. Speaker: The hon Member says
that he 18 speaking from his own
expertence The hon Parhamentary
Secretary will kindly make engquries,

Shri Nath Pai: He 18 a victim of
discnimination

Tea Trade Delegation

+1257. Shri Kumaran: Will the
Minister of Commerce and Industry
be pleased to state whether there 1s a
proposal to send a tea trade delegation
to the United States and other foreign
countries to establish contact with
trade interests there?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
There 18 no such proposal at prescnt

Shri Kumaran: May I invee the
attention of the hon Minister to
an article ;in the Journal of Industry
and Trade, which has suggested that
if such a delegation 1s sent to the
United States, 1t will be of help m
improving our tea trade n USA and
other countries, and may I know
whether the Government will cons:der
this suggestion?

Shrl Satish Chandra: There has been
no decline 1n tea trade as I said a few
minutes ago, and m fact, our exports
have increased A delegation 15 being
sponsored by the Federation of Indian
Chambers of Commerce and Industry
to the United States of America in
which the tea mndustry i1s also repre-
sented
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Ceutral Ald to Kerala

*1258. Shri Vajpayee: Will the Minis-
ter of Planning be pleased to ctate:

(a) whether Government’'s attention
haz been drawn to press report stat-
ing that M.Ps. from Kerala have
alleged that Central aid to the Kerala
State was being misused;

(b) if so, whether Governmen’ has
enquired into the allegations; and

(c) if so, the facts in this regard?

The Deputy Minister of Planning
(Bhri 8. N. Mishra): (a) to (c). No
specific complaints regavding the mis-
use of Central assistance provided for
the Development Plan of Kerala have
been made to the Plannung Commis-
sion.

Shri Vajpayee: May I know the
general nature of the allegation that
‘has been made in regard to this
matter”

Shri B. N, Mishra: I have suBmitted
that no such allegation has been made
to the Planning Commission. We
have not received any complaint of
that nature

Shri P. R. Patel: May I know whe-
ther 1t 13 a fact that ome days back
the M.Ps complained to the President
of the Congress and asked her to en-
quire 1nto the matter?

Shri 8. N. Mishra: How can I know”

Mr Speaker: He must ask the
MPs.

Shri Keshava: May I know whether
it 15 not a fact that some co.opera-
tives have been staried by these
Communists and that the Central
funds are diverted to these co-opera-
tives without any tenders being called
for?

8hri 8. N, Mishra; We have no in-
formation about these minor details,
that is, in respect of certain specific
Programmes, as to how the funds sre
being utilised. As I have submitted,—
and I would like to repeat it—so far
as the Planning Commission 13 con-
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erned, it is pot in possession of any
such complaints.

Skrl Kuttikrishnan Nair: May |
know whether the Government have
examined the allegations regarding
labour co-operatives which have noth.
ing to do with labour or cp-operation
and are only concerned with the Com-
munist bosses?

Mr, Speaker: Labour co-operatives?

Shri Kuttikrishnan Nair: Contracts
are taken in the name of individual
Communists and sub.contracts are
given.

Shri 8. N. Mishra: How 15 the Plan-
ning Commission concerned with
labour co-operatives?

Mr, Speaker: It does not arise out
of this question. The hon Members
have got the questions before them.,
The simple question here is, certain
press reports stated that M.Ps. from
Keralag have alleged that the Central
aid given to Kerala was being mis-
used. The hon. Mimister has said that
he has not received any such reports.
So, all the other questions are out of
order.

Shri Kuttikrishnan Nair: The hon.
Minister stated....

Mr. Speaker: 8hr1 Thirumala Rao

Shri Thirumala Rao: May I know
if the hon Minster 15 replying for
the Planning Commussion or for the
Ministry of Planmung? The Planning
Commussion 1s not expected to know
everything from the admurustrative
set-up of the States. We want to know
what the Ministry of Planning 1s do-
ing with regard to this matter?

Shri 8. N. Mishra: I will have to
go 1nto the nature of the functions of
the Minustry of Planung. The Minis-
try of Planming functions in Parlia.
ment on behalf of the Planning Com-
mission; that is, In a ssnse....

sllr'l C. D, Pande: It functions on
our behalf.

Shri 8. N. Mishra: What I mean is
this. Let me explain. So far as the
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Planning Commussion 18 concerned,
the Minustry of Planmng 1s a kind of
liaison between it, that 15 the Planmng
Cemmuasion and Parhament The
Minwter of Planning or any other
person on his behalf speaks 1 Parlia-
ment

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru)* I would like to claar up the
position The Planning Commission 12
an expert body The Mimstry of
Plannmng 158 a Munstry of the Govern-
ment of India dealing with the subject
in all 1ts aspects It 13 a hawson body,
with all the Mirustries of the Govern-
ment of India plus the Planmung Com-
nussion, of course It 1s not easy to
define the boundaries m a hard end
st way, because the man funcrion
of planning, the detailed work 15 done
by the Planning Commission 1n con-
sultation with all the Ministries  But
the Ministry of Planning 1s a kind of
link between all these and, of course,
n so far as Parliament 1s concerned,

Mr, Speaker: The Viimister 15 res-
ponsible

Shra  Jawsharial Nehru: the
Minister 1s responsible

Mr Speaker: The question 15,
“whether Government's attention has
been drawn to press reports stating
that MPs from Kerala have alleged
thet Central axd to the Kerala State
was being musused?’ Whether 1t con-
cerns the Ministry of Planning or any
other Minstry 1s not clear Of course,
the Centre 15 there 'The Finance
Minister must answer, I think It 1s
Central aid, and the allegation 15 that
it was being misused That 13 the
allegation of Members of Parlhament
from Kerala The hon Mimster need
not say that the Planming Commussion
has no information He mav say that
“I have no information” He has no
mformation.

The Minister of Labour and Em-
ployment and Plamning (Shrl Nanda):
The Planning Commuission 1s charged
mthoxqinfunctfommdthedenﬂs
of the admmstration of every branch
in the State do not come to the Plan-
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nuing Commussion There are other
Ministries concerned with thuse getivi-
ties who may deal with those things.

Mr. Speaker: If th~ hon Munisters
find that the question 15 not appro-
prately put to them they would
kindly transfer it to the concerned
Minuster who ought to answer that
question

Closure of Mangancse Mines

*1259 Shri T. B. Vitial Rao: Will
the Minister of Labour and Employ.
ment be pleased to state

(a) the number of manganese mines
closed in Madhva Pradesh and Bom-
bay Siate during the )ear 1958,

(b) how many workers have been
affected as a result nf the closures;
and

(¢) the steps Government propose
to take for reopening the same?

The Deputy Minister of Labour
(Bhri Abid Ali): (a) According to the
closing notices under Mineral Con-
servation and Development Rules,
(1958), 39 manganese mines in Madhya
Pradesh and 19 in Bombay have been
closed down 1n 1858

(b) The information 15 not avail-
able

(¢) To stimulate exports the follow-
ing steps have been taken by Govern-
ment —

1 Export duty on all grades of
Manganese ore has been abo-
lished from November, 1858

2 Mine owners and exporters
have been permitted to enter
into long term contracts, for
a mimumum period of three
years, with foreign buyers
Shippers have been assured
that any change in the future
export policies of the Govern-
ment will not deprive them.
of export and movemenk
quota.
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3 The export policy of manganese
ore canalised through the
Stpte Trading Corporation has
been considerably liberalis-
ed

Shri T B Vittal Rav It was stated
at the last meeting of the Export Pro-
motion Council by the Mimister of
Commerce and Industrv that the im-
position of export duty on manganese
ore for the purpose of the labour
welfare fund has been given up Is 1t
gven up for ever?

Shr1 Abid All Not given up but not
enforced

Shri T B Vittal Rao No enforce-
ment comes 1n now because legislation
has not yet been enscted When the
legislation 1s enacted, then rnforce-
ment comes into effect I want to
know whether the question of legisla
tion has been given up

Shri Abid Alh Some friends belong-
mg to the party oppusite were also
apprehending further deterioration in
the export position if the cess was 1m
posed on account of the welfare ac-
tivities At present I said, we have
not given 1t up, but we are not think-
ing of bringing legislation immediate-
ly

Mr, Speakerr Shii Vidaya Charan
Shukla

Shri T B Vittal Rao rose—

Mr Speaker There i1s no good argu-
ing that matter There 1s difference
between export and workers

Shri T B Vittal Rao What 1« 1t that
the hon Miruster said® I want

Mr. Speaker: If the hon Members
want the re-imposition of this cess,
this 15 not the time when they should
ask the Government to take steps in
that regard The hon Member asked
whether 1t has been given up perma-
nently or not and what are the
reasons The hon Minster has said
that 1t is complained that exports have
fallen on account of the imposition of
cess and therefore 1t has been suspend-
ed If he wants further to press this
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matter, there are other opportunities
when he may do so

Shri T B. Vittal Rao" I want to put
another supplementary question

Mr Speaker I have called Shn
Vidya Charan Shukla The hon
Member alone cannot be going on ask-
ing questions

Shri T B. Vittal Bao: I shall wait
You can call the hon Members as you
think and the Chair has got the 1i1ght
to do so I quite understand that
position I only wanted to put an-
other supplementary

Shri Vidya Charan Shukla May I
know the number of mines closed In
Madhya Pradesh and Bombay which
employ less than 200 workers at a
time”

Shr1 Abid Al Notice will be neces-
sary

Shnmn T B Viital Rao: The hon
Minister has said that the information
regarding the numbe. of workers an-
employed due to the closure 1» not
available May I know what are the
difficulties 1n getting this information
through the industrial relations
machinery?

Shri Abid All No difficulty

WRITTEN ANSWERS TO
QUESTIONS

Trade with China

*1243 Shri Rameshwar Tantia. Will
the Mimster of Commerce and Indus-
try be pleased to state

(a) whether there is any proposal
to have a new trade agreement with
China, and

(b) the main items of commercial
intercourse between India and China?

The Deputy Minister of Commerce
and Industry (Shri Batish Chandra):
(a) Yes, Sir
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(b) The main items of trade between
India and China are as under;

IMPORTS:

Spices, raw sailk, chemicals,
newsprint, metals, tung oil and
drugs and medicines.

EXPORTS::

Spices, tobacco, mica, sandal-
wood oil, raw cotton, shellac and
Bugar.

Protected Indusiries

*1245. Shri V. P. Nayar: Will the
Minister of Commerce ung Industry
be pleased to state:

(a) whether Government have any
information about the annual profits
made or losses incurred in the pro-
tected Industries for the years 1956,
1957 and 1958; and

(b) if so, the details thereof”

The Minister of Industry (Shri
Manubhal S8hah): (a) and (b). A
statement 1s laid on the Table of the
House. (Placed s Library Sce
No. LT-1300/59.)

[

Chandigarh Capital Project

*1247. Shri Harish Chaudry Mathur:

Will the Minister of Planning be pleas-
ed to state-

(a) the total up-to-date ass:stance
given by the Centre to the Chandi-
garh Capital Project;

(b) the further amounts that are
necessary to cemplete the Project;

(¢) whether the project has suffered
any set-back; and

(d) 1f so, the reasons therefor®

The Deputy Minister of Planning
(Bhri 5. N, Mishra): (a) Upto the 31st
March, 1959, the Central assistance to
the Chandigarh Capital Project would
amount to Rs 8 crores.

(b) The revised approved outlay for
the ‘Second Plan period is Rs. 931
crores; of this a sum of Ra. 622 crores
is expected to be spent by the end of
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1988-80. The provision roquired for
completing the project in the Third
ﬁnhnlﬂnhhwomawtm-

(¢) No.
(d) Does not arise.

Bindri Fertilisers and Chemicals
(Private) Ltd.

*1250. Shri Subiman Ghose: Will
the Minister of Commerce and In-
dustry be pleased to state:

(a) what are the by-products deriv-
ed 1n the course of manufacture at
Sindr: Fertilizers and Chemicals (Pri-
vate) Ltd,;

(b) whether it is a fact that oxygen
18 derived as a by-producl; and

(e) if so, for what purpose it |is
used”

The Deputy Minister of Commerce
and Mndustry (Shrl Satish Chandra):
(a) The main by-products at the
Sindr1 Fertilizer Factory are Chalk,
Coal tar, Motor Benzol, Pure Benzene
and Light Solvent Naphtha

(b) and {c) Oxygen will be releas-
ed when nitrogen required [nr ammo-
ma synthesis in the Expansion Plants
at Sindrn is separated from atmos-
pheric air. It will be used for the
oxidation of ammonia for the produc-
tion of Nitric Aed

Export of Textiles to Indonesia

*1254. Shri Ajit Singh Sarhadi: Will
the Minisier of Commerce and Indus-
try be pleased to state:

(a) whether it 13 a fact that there
13 considerable decline in export trade
to Indonesia due to competition of
Japan in textiles; and

(b) if so, what steps have been
taken to increase our exports to that
country?

The Minister of Industry (Shel
Manubhai Shah): (a) and (b). A
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statsment is laid on the Table of ihe
Houge.

Srarement

(a) It is a fact that there is
siderable decline in export of cotton
textiles from India to Indonesia. But
this decline is not solely due to com-
petition from Japan. In fact, Japanese
imports into Indonesia have also
shown & considerable decline, The
decline in exports of Indian Textiles
is attributable to the following prind-
pal reasons:—

(i) Long term credits offered by

certain other countries.

(ii) Cut in oversll amount of
import licences by Indonesia.

(b) The Cotton Textiles Export
Promotion Council, Bombay, has
established an overseas office at
Singapore for the purpose of conduct-
ing market surveys, publiaty for
Indian goods, etc, in order to stimu-
late export of cotton textiles from
India to Indonesia, Singapore, Malayan
Federation and Thailand, apart from
the recent export incentive scheme
announced by Government for pro-
moting export of cotton textiles.
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Messrs. National Sugar Mills Lid,

*1260. Shri Halder: Will the Minis-
ter of Rehabilitation and Mipority
Affairs be pleased to state:

(a) whether Government gave a
loan of 16 lakhs of rupees to Messrs,
National Sugar Mills Ltd.;

(b) whether Government are gware

that the same company is mortgagea
to West Bengal Government at 25 lakhs
of rupees;

(c) whether the company is going
to be hqudated; and

(d) if so, steps taken in the matier?

gt s

Kbanna): (a) A loan of Rs. 21 lakhs
was given to the Government of West
Bengal for being advanced to the
National Sugar Mills Ltd.

(b) Yes., The assets of the company
are mortgaged to the Government of
‘West Bengal as second charge—the
Arst being that of the Government of
India.

(c) We have no such mformation.
(d) Does not arise.

Trade with Pakistan

*1261. Shrimati [la Palchoudhuri:
Will the Minister of Commerce and

Industry be pleased to state:

(a) whether Government of India's
attention has been drawp to a recent



. 6319 Written Answers

announcement by the Government of
Pakistan of drastic reduction in her
imports in respect of & number of
items during the first six months of
1958;

(b) it 80, how and to what extent
India’'s exports of those items are
likely to be affected; and

(c) what steps, if any, are proposed
to be taken to find alternative sources
of export in regard thereto?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) Yes, Sir

(b) and (c¢). Our major items of
export except coal, have been includ-
ed 1n the new import list announced
recently by the Government of Pakis-
tan As regards coal, exporis are
provided for under special arrange-
ments between the two Governments
As such, our exports to Pakistan are
not likely to suffer as a result of her
new import policy,

Lemon-Grass Oil

Bhri A. K. Gopalan:
_'“’“‘{snrl Kunhan:

Will the Minister of Commerce and
Industry be pleased to state.

(a) the quantity and wvalue of
Lemon-Grass Oil exported during the
years 1956-57, 1957-58 and 1858-59 so
far;

(b) the steps taken by Government
to promote the exports of Lemon-
Grass Oil;

(¢) whether Government are aware
of the serious distress among pro-
ducers of Lemon-Grass O1l due to fall
11 its prices and demand; and

(d) whether any steps have been
taken by Government to exploit the
possibility of producing Vitamin ‘A’
from Lemon-Grass Oil?

The Minister of Industry (Shri
Manubhal Shah): (a) to (d). A state-
ment is laid on the Table of the
House. ([See¢ Appendix IV, annexure
No. 28.} .

MARCH 16, 1959
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Asmult on Indian Cusioms Official in
Pakistan

Shri Jadhyv:
Shri 8. M. Banerjee:
*1264. J Shri Warlor:

Shri Tangamaal:
Shri P. C. Boroosh:

Will the Prime Minister be pleased
lo state:

(a) whether it is a fact that an
Indian Customs Liaison Officer at
Seolamukh, in Pakistan territory Shn
Devant Salkiya was attacked by
Pakistanis on the 22nd of February,
i958;

(b) whether Government have
mecerved any information about thus
incilfent from the Indmn Deputy High
Commussioner in Dacea;

(c) whether any protest has been
recorded with the East Pakistan Gov-
ernment; and

{d) what 15 the reaction of the East
Pakistan Government thereto?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) Yes, Sir On the night of 23rd
February, 1959, Shr1 Devajt Saikiya,
the Indian Customs Liaison Officer at
Sheolamukh 1n Sylhet distriet was
assaulted at his residence-cum-office
by 12 Pakistan1 nationals including
2 members of East Pakistan Rifiag and
mjured on the head and chest

(b) The Acting Deputy High Com-
mussioner for Indm 1n Dacca travelled
‘to Seolamukh on 25th February, 1958
to verify the full facts of the incident,
in the face of considerable difficulties
Placed 1in his path

(c) and (d). A strong protest has
been lodged with the Government of
East Pakistan. The attention of Gov-
ernment of Pakistan has also been
drawn to the failure of local officials
‘o give protection to Shri Saikiya,
their reluctance to arrange an identi-
fication 'parade to discover the culprits
particularly of the Pakistan Armed
forces and attempts made to prevent
the Indiam Acting Deputy High Com-
Mussioner ¢ram visiting Shri Saikiya
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Our High Commissioner has alsq
raised the question with the Pakistan
Foreign Minister and Pakistan’s reply
s awaited.

Indian Siatistical Institute

Shri Bimal Ghose:
*1265.{ Shri Aurobindo Ghosal:
\ Shri Khadilkar:

Whill the Prime Minister be pleased
to state:

(a) whether the terms and condi-
tions under which the Indian Statisti-
cal Institute has been carrymng on
work for Goyernment are proposed to
be rhanged with effert from the next
financial year;

(b) 1f so, in what respects,

{t) whether the Institute has served
notices of termination of service on
all its employees on the ground of
such change in terms and conditions

for cariying on work for Government;
and

(d) if s0, what action Government
prapose to take to assure workers of
the Institute security and continuity
of employment?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehra): (a) and (b). Yes It 1s pro-
posed to entrust to the Indian Statisti-
cal Institute the work relating to
National Sample Survey on a contract
basis with effect from the 1st April,
1059, instead of reimbursing the
expenditure through grants-in-mid, as
at present

Details regarding the revised
arrangements are being worked out.

(e) Yes

(d) This concerns 1ne internal

working of the Institule, with which
Government of India is not directly
concerned, as the Institute 15 a non-
Governmental institution.
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U.N. Secrotary General's Visit

g

M. Tarilq:
L. Dwivedl
M.

*1268. Barua:
Krishan Gupiéa:

Chandrs

EEEERE
1

i

Mathur:

Will the Prime Minister be pleased
to state

(a) whether Government are aware
of the visit of UN Becretary General
to Srinagar and Kashmir, and

(b) it so, the nature of the visit?

e Dopocy Mimkdey of Externaf
Aftairs (Shrimati Lakshmi Menon):
(a) and (b) M~ Hammarskjoeld is
making an official tour of several
countries in South-East Asia, includ-
img India His proposed wisit to
Kashmir 15 in the discharge of his
adminustrative duties connected wath
the work of the UN Mihtary Observer
Group there He has stated that hs
visit “has absolutely no relation to the
Kashmir question as such”

Calcutta Dock Labour Eoard

*1267 Shri Warlor:
'4 Shri Tangamani:
Will the Minister of Labour and
Employment be pleased to state’

(a) whether Government’s atten.
tion had been drawn to the Press
statement of the Chairman of the
Calcutta Dock Labour Board regard-
ing the Dockers' “Go Blow” move;

(b) whether Government had
received any representation from the
hbour of Calcutta Dock Yard; and

(c) if sp, the mction taken by Gov-
ernment”?

The Deputy Minister of Labowr
(Shri AMA Al): (a) Yes

(b) Yes

(c) THe main demand of the
workers 18 for payment of wages and

Attendance allowance to which they
have dis-enfiflfed themwelves becuuse

mmmmwhmm
Dock Workers (Regulation of Employ~
Mment) Scheme, 1856. Consequently
ho action is called for.

Closure of Imenite Producing
Factory

Shyl Tangamani:
Shri A. K. Gopalan:
Shri Eunhan:
Shri Warlor:
Shri Kodiyan:
Will the Prime Minister be pleased
to state

(a) whether 1t 15 a fact that the
Ilmenite producing factory of Hopkins
4nd Willams Ltd at Manavalakurichi
in Madras State closed down from the
9th March, 1959

(b) 1f so, the reasons therefor,

(¢) whether 400 factory workers
and 2500 other workers connected
with mnes were thrown out of
employment, and

(d) if so, the steps taken by Gov-
ernment in the matter?

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nehru)- (a) Yes

(b) Messrs Hopkins & Williams
informed the Department ef Atomic
Energy on 8th February, 1950 that
they were closing their ilmenite fac-
tory at Manavalakurichi with effect
from 6th March, 1859 as there was no
demand for the grade of i1Imenite pro-
duced there They have an unsold
stock of about 20,000 tons, equivalent
to 18 months’ production

(c) 323 workers including about
83 workers employed by Contractors
n connection with mining are affected
by the closure of the factory

(d) Every posuible effort has been
made to prevent closure of the factory
Attempts have been made to find =
market for tins i1imemnte 1n a number
of foreign countries, even at a reduced
price, If necessary

*1268,
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Publication of Northera India

Shri Naih Pai:
“1389. { Bhri 8. M, Banerjoe:
8hri Tangamani:

‘Will the Minister of Information and
Brondeasting be pleased to state:

{(a) whether Government are aware
that the newspaper called Northern
India Amrit Bazar Patrika was pub-
lished without registration; and

(b) i# so, what action has been
taken in the matter?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
(b). The Northern India Amrit Bazar
Patrika was published without an
authenticated declaration. Action is
being taken against the paper by the
State Government under the relevant
provisions of the Press and Registra-
tion of Books Act, 1867.

U.8. Military Bases in Pakistan

*1270. Shri Panigrahi: Will the
Prime Minister be pleased to state:

(a) whether the recent publication
of a map in the Sunday Times, a lead-
ing London Newspaper, showing the
existence of U.S. Military bases in
West Pakistan, have been brought to
the notice of Government;

(b) if so, whether Government has
brought to the notice of the TU.S.A
Government the potential danger of
the existence of military bases, on
India’s frontier, not very far from
Kashmir; and

(c) whether the Government of
India has received any intimation
from the U.8.A. Government to this
effect?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) Yes, Sir, The map shows three
US. air bases in West Pakistan—one
near Karachi, another in the North-
West Frontier Province, and a third

WM«:(;;&

possibly somewhere in the Punjab
{Pakistan).

(b) and (c). The U.S. Ambasgador
has sent a comimunication to the
Ministry of External Affairs which
states:

“Despite public clarification by my
Government, there seems still
to be a misapprehension cur-
rent regarding the nature of
an American communications
facility in Pakistan. I wish,
therefore, to recall to you, as
of possible interest to your
Government, that the United
States Government has public-
ly stated that this facmlity is
part of a world-wide com-
munications system. It is not
8 missile base, and I am
authorised to deny categori-
cally that the United States
Government has any missile
base or bases in Pakistan”.

Exhibition of Film “Gulab ka Phool”

*1271. Ch. Brahm Prakash: Wil
the Minister of Informatiom and
Broadcasting be pleased to state:

(a) whether any instructions had
been issued to Delhi Admimstration
asking them to see that school children
are shown ‘Gulab ka Phool” produced
by Children Film Society which is
under the control of his Ministry; and

{b) if so, the reasons therefor?

The Minister of Information and
Broadcasting (Dr. B. V. Keskar): (a)
and (b). The Children's Film Boclety
arranges for the distribution of the
films it produces. Government does
not arrange for their distribution.

East African Cultural Group

Shri H. N. Mukerjee:
Shrimati Renu Chakravartty
Shri 8. M. Banerjee:

Will the Prime Minister be pleased
to state:

(a) whether a so-called East African
Cultural Group, sponsored by certain

*1272.
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Indian remdents of East Africa, hawve
oeen touripg this country for some
e,

(b) whefher his attention has been
Jdrawn to repeated representations by
ithe African . Students’ Associstion
(India) wrging that the smid Groups'
performancgs were & parody of East
African Culture and would impair
Indo-Afnoan relations of friendship
mnd understanding; and

(c) what steps, if any, are bewng
4aken in the matter”

“The Deputy Minister of External
Aftairs (Shrimati Lakshmi Menon):
(a) The troupe, which 1s a private
©ne, 15 understood to have arrived at
Bombay oo the 19th January, 1939,
it no information is avallable about
dts further movements

(b) Yes

{c) The Bombay Government was
advised to deal with the matter
strictly on & business basis They
were asked to see the performances
and delete such items whch, 1n their
opinion, would appear to be objection-
able If the enfire programme was
found objectionable, then the Bombay
Government could take such steps as
they considered necessary The final
decision as to whethey the troupe
should be permitted to perform in
India or not was left to the State
Government They were, however,
requested to ensure that nothing,
which might be considered to be dero-
gatory to the Africans generally,
should be exhrmted

Slum Clearance

Shri Rajendra Singh:
Shri Shree Narayan Das.
Shri S. M. Banerjee:
Shri A. K. Gopalan:

Shri Tangamani:

Shri D, C. Sharma:

*1273.

Will the Mimister of Works, Housing
and Supply be pleased to refer to the
xeplv gaiven 4o Starred Question
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No 102 on the 20th November, 1338
and state: ~

(a) whether the examination of
reports submitted by the Advisery
Commttee on Slum Clearance has
now been completed; and

(b) if so, the decisions arrived at”

The Deputy Minister of Works,
Housing and Supply (Shri Anll K.
Chanda): (a) Yes

(b) A note stating the main recom-
mendations made by the Advisory
Commuttee on Slum Clearance and the
decisions taken by the Government on
these recommendations 1s placed on
the Table of the Sabha [See Appen-
dix 1V, annexure No 30]

Indian Traders In Tibet

Shri Ram Krishan Gupta:
*1274. ( Shri Bhakt Darshan:
Shri Ajit Singh Sarhadi:
Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No 503 on the 3rd Decem-
be:, 1858 and state

(a) whether the points for the
improvement of the conditions of
Indan traders in Tibet region of China
have been examined in the hght of
the Sino-Indian Agreement of 1954 and
Indo-China Trade Agreemeht;

(b) if so, the result of the exam-
nation, and

(c) the nature of action taken or

proposed to be taken to implement
them”

The Deputy Minister of External
Affalrs (Shrimati Lakshmi Menon):
(a) to (c). Yes, 8ir Regarding the
action taken on points urged in the
memorandum, a statement 1s placed
on the Table of the House [See Ap-
pendix IV, annexure No 31.)



€329 Wniten Answers PHALGUNA 25, 1880 (SAKA)

US.A. Small Industries Exhibition

*1275. Shri Rameshwar Tantia: Wil
the Mimister of Commerce and Indus-
try be pleased to state

(a) whether Government are aware
that the United States Government
recently organized Small Scale Indus-
tries Exhibition in the country, and

(b) if so, was any expert of the
Government deputed to examine the
possibilities of using the machines
displayed 1n the Exhibition for India’s
small scale industries?

The Minister of Industry (Shn
‘Manubhai Shah)* (a) Yes, Sir

(b) Government consider 1t better
for the small scale industrialists to
select and purchase the machines
themselves as may be required by
them

India 1958 Exhibition

*1276 Pandit D N Tiwary. Will
the Minister of Commerce and Indus-
try be pleased to state

(a) whether any decision has been
taken about the utihisation of steel
corrugated sheets efc released by
stall-holders of the 1858 exhibition
and

(b) the price that has been pad to
the stall-holders for the used steel”

The Deputy Minister of Commerce
and Industry (Shnm Satish Chandra)
(a) Yes, Sir

(b) Instructions have been 1ssued to
the stockists authorised to receive the
used matenals, to make provisional
payment to the parties at the Statu
tory (Col I) Selling Pnice for Defec-
tives and Secrap, (80 publmhed n
Gazette of India Part II, Sec III, dated
the 1st November, 1858) pending
fixation of final price by the Iron and
Steel Controller, Caleutta

Export of Engineering Goods to
Indonesis

*1277 Shrl Ajit Siagh Sarhadl: Wil
the Minister of Commeres and Indus-
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try be pleased to state what steps
have been taken to encourage export
of engineering goods to Indonesia for
which there 15 a heavy demand®

The Deputy Minister of Commerce
and Industry (Shri Satish Chandrs):
A statement 1s laid on the Table of
the House

STATEMENT

The more important measures taken
to promote exports of Indian engi-
neering goods to Indonesia are listed
below —

(a) The Trade Agreemént between
India and Indonesia provides for the
export of engineering goods such as
Diesel engines 11 and Sugarcane
crushers Sewing Machines, Bicycle
parts etc from Indsa to Indonesia,

(b) The Indian Trade Representa-
tives 1in Indonesia have been rendernng
assistance to exporters in the matter
of establishing contacts with impor-
ters furmishing reports on market
preferences etc, and

(c) A Trade Delegation of the Eng:-
neering Export Promotion Council has
left for Indonesia to establish direct
contacts with importers, make an on-
the-spot study of Indonesian markets,
prices and quality of foreign engineer-
mng goods in Indonesia and to arrange
for publicity for Indian engineering
goods Further steps to be taken to
increase ‘exports will be considered
when the report of the delegation
becomes available

Export of Cashew-nuts

*1278. Shri M. K. Eumaran. Will
the Minuster of Commerce and Indus
try be pleused to state

(a) whether Government have any
scheme to improve our trade In
cashew-nuts, and

(b) if so, what are the main features
of the scheme?

The Deputy Minister d Commerce
and Mndry (Shri Satish’ Chandra):
(a) Yes, Sir
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(b) A statement is laid on the
Table of the House. [See Appendix
IV, annexure No. 82]

Shortage of Ofice Accommodation in
Delhi

1279 Shri Vajpayee: Wil the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) the amount presently being
paid as monthly rent owing to short-
age of Central Office accommodation
in Delhs;

(b) the estimated amount that will
have to be paid if the temporary hut-
ments, now housing offices, are vacated
owing to unserviceability;

(c¢) whether Government piopose to
undertake construction work for this
purpose, and

(d) if so, its plans m this regard?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) to (d) A statement 1s
placed on the Table of the House
[SBee Appendix IV, annexure No 33]

Spinning Mills in West Bengal

*]1280. Shrimati Ila Palchoudhuri:
Will the Minister of Rehabilitation
and Minority Affairs be pleased to
state:

(a) whether the Government of
West Bengal have asked for any
financial assistance in respect of three
spinning mills which they propose to
set up in West Bengal;

(b) if 20, how much financial assist-
ance has been sought by the Govern-
ment of West Bengal from the Centre;

(c) whether any decimion has been
taken by the Central Government mn
this regard; and

(d) if so, the nature thereof?

The Minister of Rehabilitation and
Minerity Affairs (Shri Mehr Chand
Kbhanna): (a) If the hon. Member is
referring to the question of setting up
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of 3 spinning mills at Ranaghat and
+Taherpur ares, the wnswer is in the
affirmative.

(b) Rs. 70°08 lakhs.

(c) and (d). All the three schemes
were rejected as in the context of the
present state of the textile industry
in the country it was not considered
feasible to establish more cotton
spinning mulls Further, the proposals
did not conform to the pattern of
assistance given by the Minstry of
Rehabilitation to set up industries for
providing employment facilities to dis-
placed persons
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Export of Kashmirl Goods

*1282, Shri A M. Tarig: Will the
Miruster of Commerce and Indwsiry
be pleased to state:

(a) whether it 13 a fact that the
Furopean Covernments excluding
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]
USS8R. have shown keen interest

(b) if so, what action Government
of India have taken or propose to take
in the matter?

The Minister of Industry (Shri
Manubhai Shah): (a) While no statis-
tics are maintained in respect of
exports of handicrafts according to the
State of their orgin 1n India, 1t may
be stated that the volume of these
exports to European countries 1is
mndicative of the interest in Indian
‘handicrafts including those from
Kashmr

(b) A Government Company under
the name Indian Handicrafis Deve-
lopment Corporation (Private) Ltd
has been set up to look after the pro-
motion of exports of handicrafts to
foreign countries and the Corporation
18 considering to open Trade Centres
abroad This will give some fillp to
exports from Kashmir also

Gift of Re-conditloned Machine Tools
from the US A

Shri S M Banerjee
*1283 {Shﬂ Tangamani
Shr1 Panigrahi

Will the Minister of Commerce and
Industry be pleased to state

(a) whether 7,000 re-conditioned
machine tools valued at Rs 7 crores
are likely to be received 1n India as
gft from the USA,

(b) 1f so, the scheme under which
this gift 1s being given,

(c) whether this is likely to affeds
production at the Hindustan Machine
Tools, Bangalore, and

(d) if so, to what extent”

The Minister of Industry (Shri
Manubhai Shah): (a) to (d) A state
ment 1# laid on the Table of the
House [See Appendix IV, annexure
No 34]

Delontion of Transit Trafic at
Karimganj

i (8harl D C Sharma:
e1984. Shri Raghunath Bingh:
Shri Hem Barua:

Shri Liladhar Kotoki:

Will the Prime Minister be pleased
to state

(a) whether 1t 1s a fact that
steamers and boats in transit from
Calcutta for Karimganj; and Silchar
have been detained at Fechugany in
8ylhet Dustrict, East Pakustan, by the
local authorities since the 22nd Feb-
ruary, 1959,

(b) 1f so, the number of steamers
and boats separately, detained by the
Pakistan authorities,

(e) the reasons for their detention,

(d) whether
released, and

these have been

(e) what measures have been taken
to check the violation of international
law by the Pakistan authorities?

The Deputy Minister of Extermal
Affairs (Shrimati Lakshmi Menon):
(a) Yes, Sir

(b) 3 Stern Wheelers, 4 Launches
and 19 Barges were detained by East
Pakistan authorities

(c) No reasons were advanced by
the Government of Pakistan, but
obviously 1t was intended to put
coercive pressure on authorities in
Cachar District and the Government
of Assam at a time when wanton fir-
ing was also being indulged in

(d) and (¢) The Government of
Assam as well as the Government of
India took up this matter with the
Government of Pakistan The bloce
kade was finally Lfted by» Pakistan
from the might of the 16th March and
all boats have now been released
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Employees’ Btate Insurance Scheme

ejogs JShri Ram Krishan Gupta:
Shri T. B Vittal Rao.

Will the Minister of Labour and Em-
ploym=nt be pleased to refer to the
reply given to Starred Question
No 850 on the 1Ith Decembir, 1958
and state

¢ (a) whether the recommendation
regarding the appointment of a Com-
muttee to review the worhing of the
Employees’ State Insurance Scheme
-has been examined, and

+ (b) 1f so, the natute of the decision
. taken?

The Deputy Minister of Labonr
(Shri Abid Ali): (a) The recommen-
dation 1s under consideration

(b) Does not arise

Balance of Trade with East Africa

#1288 Shri Ajit Singh Barhadi- Wil
the Minwter of Commerce and Indus-
try be pleased to state

(a) what has been the balance of
trade with East Africa,

{b) whether 1t 15 a fact that therc
s a possibility of increasing export
of steel furmiture to that country, and

(c) what steps have becn taken by
the Government of India 1n this cun.
nection?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra).
(a) and (¢) A statement 15 lasd on
the Table of the House [See Ap-
pendzx IV, annexure No 35]

(b) Yes, Sar
Government Publications

*1287 Shri A. M. Tarlq: Will the
Minister of Information and Broad-
casting be pleased to refer to the
reply given to Unstarred Question
No 822 on the 3rd December, 1058
and state what action Government
have taken or proposes to take to
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miumise the difference between ex-—
penses incurred on cost of production
and money received from the <agle of
these publications?

The Minister of Information and
Broadcasting (Dr Keskar): The fol-
lowing are the measures, adopted as.
appropriate or in view to reduce ex-
penditure and increase revenue In
respect of the various journals
brought out by this Mimstry

(1) Economy by reduction in the
size of the jouinal use of
cheaper paper, reduction of
staff curtaillment in use of
costly items of production hke
colour blocks etc, and revi-
sion of the rates of payment
to the contributors of articles
etc to the journals

(1) Limitation of free distribution:

(1) Increase in the price

(1n) Special drive to 'nirease sales
and to secure "nore advertise-
ment, revision of advertise-
ment tanff and hber'ization of
agency terms,

(v) Improvement in the get-up etc.
of the journals

Unemployment of Jute Mill Werkers

1289 Shn Vajpayee

Shrimatl Na Palchoudhuri:
Will the Miruster of Labour and Em-—

ployment be pleased to .tate

(a) whether 1t 1s a fact that a large
number of jute mill workers are likely
to be thrown out of employment 1n
Weat Bengal as a result of the propos-
ed ceiing of one and a half percent
powerlooms from March 1, 1058,

(b) if so, the exact number of
labourers mvolved, and

(c) the steps taken or proposed to
be taken to find alternative employ-
ment for the workers?
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The Deputy Minister of Labour
(Bhr] Abid All): (a) to (¢) Accord-
g to the information received from
the West Bengal Government, 1t ap-
pears that there 18 not likely to be
any appreciable retrenchment of
labour .

Bharat Sevak Samaj

1934. Shri Ram Krishan Gupta: Will
the Minwster of Planning be pleased
to refer to the reply given to Unsiai-
red Question No 1491 on the 4th
September, 1958 and state the total
amount of money spent by Bharat

e e P —_— —
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Sevak Sama) during the year 1§58,
State-wise?

The Deputy Minister of Planning
(Shrl 8 N. Mishra): As Bharat Sevak
Sama) 15 not functioning under the
control of the Government, informa-
tion regarding the total amount of
money spent by the Sama) during the
year 1958, State-wise, 1s not avatlable

The posmtion of amount spent by
the Samaj during 1858 (1-1-58 to
31-12-58) on §chemes sanctioned by the
Planning Commussion is, however, in-
dicated below

8.  Name of Organisa-
No. tion

Description of scheme

. — — =

Amount
sancrioned

Amount actuaily spent

1. Bharat Sevak Samsaj, Sch of a pilot project
Delhi  Pradesh f en

Rs
23000 During 1958, two instgl-

N of enlisung and mon- ments each of Rs

New Delhy

11,500 were

in slum sreas of Delh

Scheme of apilot project
of enlisting and mobi=
hung public coopera-
tion for national re-
construction Prog-
rammes by starhing
j0 youth plan cubs
in the urban area and
< youth plan clubs in
the rural area of Delln

3 Bharat Sevak Samay, Scheme of enlisting and
Central Office, mobilising public co-
New Delh operation by establish-

2 Bharat Sevak Sama)
Dellu  Pradesh
New Delhn

released
tn the Samay and the
entire AMOUN! Was spent
by them

2 740 The audited statement of
expenditure 115 sull
awated

50,000 The scheme was <apnc—

tioned 1  November,

n, 25
Kshetras

Lok Karys

:?58 Tre  detals
of expenditure  wilf
be known after 31-3- 9-

Delhi Race Course Club Grounds

1915, Shri Ram Krishan Gupta: Will
the Miruster of Worky, Housing and
Supply be pleased to refer to the reply
pven to Unstarred Question No 189
on 20th November, 1658 and state:

(a) whether any proposal regarding
the use of land of the Delh1 Race
Course Club for some other public
purpose has since been formulated;
and

(b) it so, the nature of the proposal’

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) No

—ee

(b) Does not arse

Labour Disputes in Punjab

1934. Shri Ram Krishan Gupia: Wil
the Minster of Labour and Employ-
ment be pleased to state

(a) the total number of cases of
labour disputes referred to Tnbunals
in Punjab during 1058-59,

(b) the total number of cases decid-
ed 80 far during the same period out
of those cases referred, and
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(c) in how many cases appeals were
filed aganst the awards of the Tribu-
nals in High Court by both the
parties (party-wise)?

The Deputy Minister of Labour
(Shri Abld All): (a) to (c). Punjab
Government refer adjudication mat.
ters to Punjab Tribunals. The
«Central Government has no informa-
tion about these details.

Accommodation for Cenfkal Govern-
ment Offices in Dalhousie

1837, Shri D. C. Sharma: Will the
Minister of Works, Housing and
Supply be pleased to state:

(o) whwthan Wi o fanh thad wagls
accommodation 1s  available at
Dalhousie m Punjab; and

(b) ¥ so, whether any attempts
have been made to shift some Central
Government offices there?

The Minister of Works, Housing and
Supply (Shri K. C Reddy): (a) Yes
Some accommodation is reported to be
available at Dalhousie

{(b) It has not so far been found
possible to persuade any Central Gov-
.ernment office to move to Dalhousie.

Indian Embassy, Washington

1938. Bhri D. C. Sharma: Wil the
Prime Minister be pleased to state

(a) whether there 1s any proposal
to reduce the staff in the Indian Em-
bassy in Washington; and

(b) if so, the steps taken in the
matter?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) The Ministry of External
Affairs has not made any specific pro=-
posals to reduce the staff in our Em-
bassy 1n Washungton. But as a result
of our general directive addiessed to
all the Missions to effect economy in
expendityre, the Embansy reviewed its
staff position in 1957 and made pro-
posals for reduction in staff,
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(b) The proposals for reduction in
staff were examined and some eco-
nomy was effected by keeping 2 few
posts in abeyance,

Ald to Bharat Sevak Samaj in
Jammu and Kashmir

1939. Shri D. C. Sharma: Will the

Minister of Planning be pleased to
state:

(a) the amount of financial aid
given to Bharat Sevak Samaj
Jammu and Kashmir by the Govern-
ment of India during 1957-58; and

(b) the schemes for which the aid
has been given?

The Deputy Minister of Planning
(8hrl 8. N. Mishra): (a) The Planning
Commission did not give any direct
financial aid to Bharat Sevak Samaj
in Jammu and Kashmir duning 19857-
58

(b) Does not arse.

Plan Outlay for 1959-60

( Shri Pangarkar:
1888 - ‘Shri sidaananjappa:

Wil the Minister of Planning be
pleased to state the amount f the
total plan outlay for 1858-G0 finalis-
ed by the National Development
Council?

The Deputy Minister of Planning
(8hri 8 N. Mishra): The Plan outlsy
approved for 1950-60 amounts to
Rs 1092 crores

Cinema Hall in Nangal Fertilizser
Factory Area

1841. Shri Hem Raj: Will the Mims-
ter of Commerce and Industry be
pleased to state:

(a) whether Government have re-
ceived the application of the Co-
operative Soclety of the Nangal Fac-
tory Area Oustees for the setting up
of a Cinema Hall in the Factory Area;
and
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(b) it so, the decision taken there-
ont

The Minister of Commerce and In-
dustry (Bhri Lal Bahadur Shastrl):
(a) Yes, Sur

(b) The Board of Dnectors of
Nangal Fertilizers and Chemicals Pri-
vate Lid, who are competent t> take
decisions 1n such matters, considered
all aspects of the question and decid-
ed that 1t would be in tne best in-
terest of the Company and the factory
township 1if the plot earmarked for the
cinema house 1s sold by auction to a
party agreeable to accept such con-
ditions as may be imposed by the Com-
pany, particulary as regards ) the
time Lrut for completion of the
Cinema House, (11) 1its construction
according to the Consulting Archi-
tects' designs (inclusive of such
details as seating capacity furmshing
and decorations air-conditioning etc )
and under his supervision, and (1) the
tarif of admission rates The Board
took the view that the newly formed
Co-operative Cinema Soclety should
compete with other parties in lmdding
for the cinema plot provided It was
agreeable to accept the conditions im-
posed by the Company Government
did not consider it necessary to inter-
fere with the decision of the Board
and have informed the applicant ac-
cordingly

Coir Industry in Orssa

1942, Shri P, K Deo. Wil the
Minister of Commerce and Indusiry
be pleased to state

(a) whether there 15 any proposal
to start cowrr industries in OUrissa In
the Second Five Year Plan period, and

(b) if so, where those will be locat-
ed”?

The Minister of Commerce and In-
dustry (Shrli Lal Bahadur Shastri):
{a) and (b) A statement 1s placed
on the Table .

STATEMENT

(a) The Government Orissa have
submitted to the Central Government
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the following two schemes for the

development of Coiur Industry in that
State

(1) Scheme for the installation of
a fibre mull for production of
bristle and mattress fibre at an
pstimated cost of Re 1,81,600,

(11) Scheme for starting two
training-cum-production cen-
tres at a total estimated cost
of Rs 1,00,000

As regards the scheme for (1) above
the position 1s that the Coir Board
had sent a delegation to visit cocoanut
producing areas in Orissa West Bengal,
Mysore and Madras to study the pros-
pects of manufacture of Mattress and
Bristle fibre The delegation has since
visited Ceylon also The final report
of the delegation 15 awaited The
decision on the State Gevernment's
scheme will be taken on receipt of the
delegation’s report

The scheme for tramning-cum-pro-
duction centres mentioned at (u)
above could not be mcluded in the
current financial year because of the
paucity of funds The State Govern.
ment has included the scheme tn ther
annual plan for 1959-60 J4s saggested
by thus Mimstry in consultation with
the Planmuing Commussion

(b) The places at which the tra'ning-
cum production centres and the fibre
mtll will be located have not yet been
finalised

West Patel Nagar Tenements

1043 Bhri Onkar Lal. Will the
Minister of Rehabilitation and Minority
Affairs be pleased to state

(a) the number of units m the
double storeyed tenements 1n West
Patel Nagar, Delh,

(b) the number of allottees of one
roomed tenements,

(¢) the number of allottees of two
roomed tenements,

(d) the number of allotjees referred
to 1n part (¢) who were not allotted
contiguous rooms,
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(e) the number of allottees who
have applied for mutual transfer of

their non-contiguous allotment to make

their rooms contiguous, and
(f) the number of applications on
which decisions have beern taken?
The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Ehanna): (a) 2430

(b) 1185
{c) 625
(d) 9
(e) Nil
(f) Does not arise.
ihdustrial Ohuts 1 Aouiiry Prodec)

1944. Shri M. V. Krishna Rao: Will
the Minister of Commerce and Indus.
try be pleased to state

(a) the names of the new Industrial
Umnits established in Andhra Pradesh
during the last three years and the
extent of progress made so far, and

(b) the tota]l amount sanctioned by
Government therefor and the amount

actually spent?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) and (b) A statement g.ving the
nformation, us far as 13 available, 1s
placed on the Table [See Appendix
IV, annexure No 38}

Training in Handloom Industry

1945 Shri M V. Krishna Rao: Will
the Mimister of Commerce and Indus-
fry be pleased to state

(a) the places in Andhra Pradesh
where training 1s imparted to artisans
in the Handloom Industry, and

(b) the places where Handloom Re-
search and Design Centres have been
established in Andhra Pradesh?

The Minister of Commerce and In-
dustry (Shri Lal Bahpdur Shastm):
(a) Uppada

(b) Patterh making factories are at
present functioning at Ponduru, Paya-
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karaopet, Ellore, Mangalagin, Pedana
and Pullampeta The State Govern-
Ment proposes to set up &  Research
Institute at Mangalagiri

Export of Films to Bussia

1946, Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state

(a) the total number of Indian filmy
exported to Russia dunng 1957.58 and
1858-50 so far, and

(b) the number of Russian films im~
Ported during the same period?

The Minister of Commerce and In.
dustyy /Shwi La) Bahadvr Shastri):
(a) and (b) Trade in ‘cinematogra~-
Phic films exposed' 1s recorded in the
Trade Accounts 1n terms of footage
and not m numbers Statements
showing imports and exports from and
0 Russia of ‘cinematographic fllms
€Xposed’ whether devzloped or not
during 1957-58 and 1958-59 (ending
Noyember 1958) are placed on the
Tible [See Appendix IV, annexure
Ny 37)

Import of Photographie Goods

1847. Shri Dinesh Singh: Will the
Minister of Commerce and Industry
be pleased to lay on the Table a state-
ment showing

{a) the names of firms which had
Been granted licences to import photo-
BTaphic goods in the last licensing
Pehod,

tb) their respective quotas,

{c) the names of countries from
wWhich each of them were allowed to
import, and

td) how much of it 18 for sensitiz-
ed materals?

YThe Minister of Commerce and In~
dugtry (Shri La]l Bahadur Shastri):
:;)gnd(b) The names of in.,porters

the values of licences issued to
thé, under S Nos 303/IV and
303/1IV are published regularly in the
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Weekly Bulletin of Import and Ex-
port Trade Control, copies of which
are available in the Parliament Lib-

Tary.

(c) Licences are not issued on
country-wise basis but on eumncy
area basis.

(d) Extent of licensmng done for
sensitized materials alone 1s not avail-
able.

IF.8.(B)

1948. Shri Dinesh Singh: Will the
Prime Minister be pleased to lay on
the Table a copy of the rules regard-
ing fixing of seniority of the members
of IF.5.(B)?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Rules relating to the fixation
of seniority of persons selected for
the LF.S.(B) are contained in para-
graph B of the booklet entitled “Initial
Constitution—Indian Foreign Service
Branch ‘B'— 1958", a copy of which
was placed on the Table of the House
on the«81st July, 1856.

Industrial Development of Bihar

1849, Shri Rajendra Singh: Will the
Minister of Commerce and Indusiry
be pleased to lay a statement on the
Table showing:

(a) the names and places of the new
industries that have been or are likely
to be set up in Bihar during the
Second Five Year Plan period with
the asmistance of Central Govern-
ment; and

(b) the amount sanctioned by Cen-
tral Government for each of them?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) and (b). A statement containing
the informasion, as far as is available,
is placed on the Table. [See Ap-
Pendix IV, annexure No. 38.)
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Research in Conditions of Labour

1950. Shri Keshava: Will Minister of
Labour and Employment be pleued
to state:

(a) whether Government have any
department of research in the fleld
of labour;

(b) if so, whether the Department
has made any research in the role of
strikes, the ‘over-all picture of bar-
gamming and economic activity; and

(c) if not, the reasons therefor?

The Deputy Minister of Labour
(8hri Abld All): (a) The Directorate
of Labour Bureau, an attached office
of the Ministry, acts as the Research
Department of the Ministry. There
are a few Research Officers in the
man Ministry also.

(b) No.

(c) Factual information relating to
industrial disputes 1s collected by the
Buresu and 1s analysed. The results
thereof as well as the terms of volun-
tary agreements and settlements are
published n the Indian Labour
Gazette from time to time. Special
articles on important labour problems
are also published n the Labour
Gazette, The Directorate is, however,
not large enough to undertake re-
search on any extensive scale.

Delhi Garments Co-operntive Induns-
trial Soclety Lid., Najafgarh Road

1951, Bhri Keshava: Will the Minis-
ter of Commerce and Indusiry be
pleased to state:

(a) whether the Delhi Garments Co-
operative Industrial Society, Lid.,
Najafgarh Road, is working;

(b) what are the terms and condi.
tions under which the Central Gow-

" ernment has given financial and other

help to this Institution;

(c) whether the general body meet-
ings are being held as per gules;

(d) if not, the reasons therefor;
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(e) whether Government have with-

drawn its help and 1ts representatives
from the board of this Bociety, and

(f) 1t so, the reasons therefor?

The Minister of Commerce and In-
dwstry (Shri Lal Bahadur Shastel):
(a) to (f) A statement 1s placed on
the Table [See Appendix IV, annex-
ure No 39]

Pamsports to Aligarh University
Students

1952. Shri’ Vidaya Charan Shukla:
Will the Prime Minister be pleused to
state how many passports or permits
have been given to students and ex-
students of Aligarh Urnuversity in the
last 10 years for going to Pakistan®

The Prime Minister and Minister of
External Affairs (Shrl Jawaharial
Nehru): As there 135 no column pro-
vided in the passport application to
show where the applicant received his
education, 1t 18 not possible to collect
this mformation

Shri Ram Krishan Gupta:
1953. { Shri D. C. Bharma:

Shri Ajit Singh Sarhadi:

Will the Minister of Works, Housing
and Supply be pleased to refer to the
reply given to Starred Question No 508
on the 3rd December, 1958 and state

(a) whether the estimates and plans
for building multi-storeyed buildings
to house Central Government offices
at Chandigarh have since been pre-
pared, and

(b) if =0, the details tnereof”

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) and (b) In answer to
Starred Question No 506, Parliament
was informed that the plans and esti-
mates for, a multi-storeyed Central
Government office building were under
preparation. The land, on wuch this
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building was proposed 10 be construct-
ed, had been onginally acquuwed for
the office of the Accountant General,
Punjab At one tume, 1t appeared
that the Accountant General’s office
was not hikely to be shufted frora Sumla
to Chandigarh in the near luture The
plot was, therefore, proposed to be
utilised for constructing a building for
other offices The Comptroller and
Auditor General has now revived the
question of shifting the office of the
Accountant General, Punjab, to
Chandigarh In view of this, the
plans and estimates of the other build-
ing have not been finalised as, in the
event of shiftmg of the Acccuntani-
General's office to Chandigarh, an-
other plot will have to be acqured for
the combined building of the other
Central Government offices there

Playing of Indian music abroad

1954 Shri Ram Krishan Gupta: Wil
the Prime Minister be pleased to state-

(a) whether there i1s any proposal to
equip Indian Embassies and Missions
abroad for playming Indian music on
gramophone records on special occa-
sions, and

(b) 1if so, the details of the same”

The Prime Minister ind Vinister of
External Affairs (Shri Jawaharlal
Nehru): (a) and (b) 34 Indian Mis-
sions abroad sre alreadv provided
with necessary equipment foi playing
Indian music on gramophone records
Proposals were received from about
10 of the remaimng Missions abroad
for the provision of suitable fac.lities
for playing Indian music In wview,
however, of the over-riding considera-
twon of economy, these proposals have
had to be deferred to a future date

Board for the Development of Bmall
Inventions

Shri Ram Erishan Gupia:
Shri R. C. Majhi:

1855, { Shri Sabedh Hansda:
Shri Rameshwar Tantia:
Shri Pangarkar;

Will the Minuster of Commercn and
Industry be pleased to refer to the
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reply given to Starred Question
No. 1303 on the 19th December, 1958
and state:

(2) whethalr “the Bmall Inventions

Development Board” has since Feen '

set up in the Small Scale Industries
Organisation; and

(b) if so, the main functions of the
Board and other details thereof?

The Minister of Commerce and In.
(Shri Lal RBahadnr Shasirl):

(a) A Small Inventions Development
Board is proposed to be set up shortly.

(b) These details are still being
worked out, and are expected to be
finalised soon
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Employces’ State Insurance Scheme

1857. Shri 8. M. Banerjes: Will the
Minuster of Labour and Employment
be pleased to state whether a deci-
sion has been taken to extend medical
benefits under Employees' State In-
surance Scheme to the workers’ fami-
lies at Kanpur?

The Deputy Minister of Labour
(Shri Abid All): Yes. Families are,
however, entitled only to out-door
medical care and domiciliary mid-
wifery under the Scheme.

Unemployment in Uttar Pradesh

1958. Bhri 8. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether there was an appreci-
able increase in the figures of un.
employment in Uttar Pradesh during
1057-58; and

(b) it so, to what extent?

The Deputy Ministsr of Labour (Shri
Abld Al): (a) and (b). No assess-
ment of unemployment has béen
made. There was, however, an In-
crease in the number of persons on the
live registers of the Employment Ex-
changes from 1,11,603 on 1st April,
1957 to 1,34,274 on 31st Marh, 1058;
an increase of 22,671
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WMMM.
Australis

1983. Shri D, C. Bharma: Wil the
Prime Minister be pleased to state-

(a) the expenditure incurred in the
Indian High er's Office in
Austraha during 1057-58 and 1958.59,
separately, and

(b) the steps taken to reduce th
expenditure? ¢

The Prime Minister and Minister of
Externsl Affairs (Shri Jawaharlal
Nebru): (a) The actuals for the year
1058-59 will be known only in the
Tiddie of next month. tal
figures of expenditure relating to the
first 9 months i.e. upto 3Ist Decem-

ber, 19§8 are indicated below along
with the actuals for 1057-58;

(D) Chamcery
=
fifst 9
months
1958-39
Rs. Rs.
(i) Pay of officens . 60,085 43,515
(& Pay of Bsablishment 46,314 363570
i) Allowsnces & 1,565,318 1,939,532
() 36,318 3,39,
(i) Other Charges .  1,39434 60342
403,151 3,87,959
(1) Information Section
() Pay of officers 12,000 955
(i) Pay of establishment 45,854 36,630
(i) Allowances & 41,194 33,399
hoooraria
(fv) Other charges 1,37481  95.985
2,36,520 1,75583
Granp ToraL 6,338,680 4,63,543

These figures do not include the
expenditure on the Commercial Sec-
tion at Sydney.

(b) General instructions have been
wssued at all the Missions including
the Indian High Commission in

1057-58, a saving of Rs, 218,500 was
effected by postponing the construc-
tion of Chancery building, keeping &
post wvacant and by ecopomles in
the purchase and maintenance of
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STATEMENT

{a) and (b), Yes, Sir. Tender sets
were circulated to the units in the
Onissa State by the National Small
Indsutries Corporatioin free of cost
~against 28 tender enquiries emanating
from the D.GS. & D. and its regional
offices. The Small Scale Units con-
cerned were, however, unable to
secure orderzs for one of the follow-
ing reasons:—

(1) their quotations not being
competitive;

(ii) Non-tendering of quotations.

The Corporation, in the year 1856-
57, was able to negotiate one rate-
contract for supply of Chappals witn
Black Chrome Uppers. The contract
was placed by the D.GS. & D. with
the Director of industries, Orissa, and
not on any small industrial unit
directly, Figures regarding the
quantity and value of stores actually
supplied against this rate contract are
not available as the quantity of stores
to be purchased are not mentioned in
rate contracts. The holders of the
rate contracts recelve supply orders
direct from the demanding officers, a
list of whom is attached with each
rate contract.

Yeouth Employment and Vocatienal
Guidanoce

1865. Shri Aurobinde Ghoshal: Will
the Minister of Labour and Empiloy-
ment be pleased to state:

(a) whether the Youth Employ-
ment and Vocational Gwdance
sections have been cpened in any
Employment Exchange in West
Bengal;
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(b) i£ so the aumber themwof;
(c) the place of their location; and
(d) the results achieved so far?

The Deputy Minister of TLabowr
(Bhri Abid All): (a) Yes.

(b) One,

(c) Calcutta,

(d) During the year 1988 individual
interviews for guidance purposes were
given to 56 applicants at Employment
Exchanges and Group Guidance on
the choice of careers was given to

4807 youths in school and at Employ-
ment Exchanges in the State,
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Capiial Invested in Companies

(a) what is the aggregate of the
capital invested in the private limited
companies of the Private Sector,
according to the latest figures avail-
able with the Government of India;
and

(b) whether Government have an
1dea of the total gross and net profit
earned as also taxes paid by such
companies 1n the years 1058, 1957
and 18587

The Minisier of Commeree and
Industry (Shri Lal Bahadur Shastri):
(a) The paid-up capital of the private
hmited companies other than Govern=
ment Compamies, as on 31st March,
58 18 provisionally estimated at
Rs 3192 crores

(b) The information 1z not avail-
able, as private limited companies are
not requued to flle profit and loss
accounts with the Government under
the Companies Act, 1956.

Note —The mnformation given for
part (a) 1s available 1in the Monthly
Blue Book on Joint Stock Companes,
November, 1958 (vnde page wvu),
coplies of which are available in the
Parhament Library

Symposium on Mulii-Storeyeq
Buildings

1968 Shri M. R. Krishna: Will the

Minster of Works, Housing and
Supply be pleased to state:

(a) whether there was a symposium
held recently on multi-storeyed build-
ings, and

(b) whether all the State and
Central Government representatives
attended this symposmum?®

The Minister of Works, Housing and
Sapply (8bri K. C. Reddy): (a) Yes,
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a Symposium on “Multi-storeyed
Office Buildings” was held in Decem-
ber, 1858,

(b) Besides non-officials, the
Symposium was attended by the
wepresentatives of the following State
Governments and Central Ministries
and Organisations:—

State Governments
1. Andhra Pradesh
2. Bihar
3. Bombay
4. Kerala
S, Madras
8. Madhya Pradesh
T. Aysore
8, Orissa
9. Punjab

10. Rajasthan

11. Uttar Pradesh.

12. West Bengal
Central Ministries and Organisatwons

1. Works, Housing and Supply
2 Planning Commission
3. Railways (Railway Board)

4. Scientific Research and Cul-
tural Affairs

5. Central Building Research Insti.
tute, Roorkee

6. Indian Standards Institution,

Tungsten Carbide Plants

Shri Aurobindo Ghosal:
1970. { Shri 8. C. Samanta:
Shri Bubodh Hansda:

Will the Minister of Commerce and
IEndusiry be pleased to state:

(a) whether there are any Tungsten
Carbide plants in India; and

(b) if so, how many and what is
their annual output?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(2) and '(b). ‘There is one firm manu-
facturing Tungsten Carbide Tips. The
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installed capacity of the firm is 3000
lbs, per annum.

Doecumentary Films for Studenis

1971. Shri Bibhatl! Mishra: wmqm
Minister of Information and Broad-

(a) the subjects of the documen.
tary films produced for the students
from Primary School to University
stage during the last two years end-
ing 15th February, 1859; and

{b) the extent to which the
students have been benefited thereby?

The Minister lor Information and
Broadcasting (Dr. Keskar): (a)

1. Godavari

2 Inde-Gangetic Plains (Physi-
cal features, Flora and Fauna)

3 Indo-Gangetic Plains (Agricul-
ture and the Rural Scene)

4 Indo-Gangetic Plains (Cities)

5 The Deccan Tableland (Physi-
cal features, Flora and
Fauna)

6 The Deccan Tableland (Agn-
culture, Irrigation and occupa-
tion)

7 The Deccan Tableland (The
People)

8 Geography of India—Climate,

(b) The teaching of geography is
rendered more interesting and realis-
tic when illustrated by a film.

Tinopal and Det Industries

1972. Shri Pangarkar: Will the
Minster of Commerce and Indusiry
be pleased to state:

(a) the amount of foreign invest~
ment in India in the Tinopal and Det
Industries;

(b) the extent of Indian capital
invested in the industries at present;
and

(c) the steps taken or proposed to
be taken to increase the Indian capi-
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- 4
4al investments in the above indus-
tries?

The Minister of Commetcs and
Industry (Shri Lal Bahadur Shastri):
{a) to (). A statemant is placed on
the Table,

BTATEMENT

“Tinopal:

Tinopal as such is not an industry in
itself. In India, Tinopal is manutac-
tured by M/s Suhrid Qeigy Ltd,
Baroda They are licensed under the
Industries (Development and Regu-
Tlation) Act, 1831 for the manufac
ture of drugs and pharmaceuticals,
besides this item. M/s Geigy’s share
in the subscribed eapital of this com-
pany is Ry, 30,00,000 which is 474% of
‘the total capital. As there 1s alveady
majority holding by the Indians, no
steps are proposed to be taken to
increase the Indian capital investment
in the said firm

Det

Two uruts, namely, Messrs Hindu-
stan Levers, Bombay and Messrs
Swastik 011 Mills, Bombay which
have been approved by the Govern
ment for the manuufacture of Synthe-
tic Detergents are engaged in the pro-
duction of ‘Det' az well as soaps and
other products. The subscribed capi-
tal of these umts pertains, to the pro-
duction of all these 1tems Messrs
Hindustan Levers Ltd. which has a
subscribed capital of Rs 55 crores
was previously working entirely with
foreign capital and has at the instance
of the Government now associated
Indian capital, to the extent of
Rs, 55,58,760 (10 per cent). The capi-
tal of Megsrs. Swastik Of Mills,
Bombay is wholly Indian,

Import of Motor Cars and Spare Parts

1973. Shri Pangavkar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of lcences issued
during 1958-59 for the

quantity imported aganst those
licences; and
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(b) the names of countries from
which the imports were made and the
amount of foreign exchange spent
thereon?

The m of Comamerce and

Industry (Shri Lal Bahadur Shastri):
(a) Impart of motor vehicles in built-
up condition is not allowed on a com-
mercial basis. Sllimeu have been
istued during 1m-50 (upto 17th
January, 1658) for the import of
automobiles in C. K. D. condition
(excluding motor cycles, scooters and
autp-attachments) and 12275 licences
for the import of automobile spare
parts during the same period. Infor-
mation about the quantity of actusl
imports effected against these licences
1s not available

(b) The value of country-wise
imports of Passenger Road Motor
Vehicles in Complete Knocked Down
(C. K. D.) condition other than buses,
Jeeps, land rovers and motor cycles,
and of spare parts, made during
April—November, 1958 iz as follows:—

Name of Count Value of  Value of
ame y v Parts

'chicles

Rs. Rs,
UK R 7583000 12,1B,91,000
Imlv . . . 45,67,000  14,20000
US.A, 30,25,000  98,58,000
Germany W 67,50,000
Jspan 19,26,000
Canada 2,$9,000
Czechoslovakia 25000
Others 14,658,000

Export of Medicinal Herbs

1974. Shei Hem Raj: Will the
Minister of Commerce and Industyy
be pleased to state:

(a) the names, quantity and value
of the medicinal herbs which are
exported to foreign countries, country-
wise; and

(b) the steps taken by Government
for the preparation of drugs from
such medicinal herbs in the country?
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(d) the quantity which is exported,
with the names of the importing
countries?

The Minigter of OConmnerce and

Industry (Shet Lal Pahpitr Sheste®):
18) and (b). No information is avall-
able.

(c¢) The powder dersved from soap-
nuts is used as a cleansing agent.

(d) A statement is placed on the
Table.

STATEMENT

The quantity of =zoap-nuts expdrted
during 1957 and 19568 (January-
November) is as under:

Quantity

Year
3 Toons:
1957 219

1958 (January-November) 173

The principal countries to which
soap-nuts were exported are Ceylon,
Norway, Singapore, Malaya, Australia,
Afghan:stan, Truecial Oman, USA
and UK,

Journalists in the Ministry of
Information and Broadcasiing

1977. Shri Babadur Singh: Will the
Minister of Information and Broad-
casting be pleased to refer to the
reply given to Starred Question No.
3375 on the 7th May, 1968, and state
the number of persons, category-wise,
promoted during the period from
January, 1957 to December, 1858 on
the basis of seniority-cum-fitness, in
journalistic jobs in different units of
the Information and Broadeasting
Ministry in order to provide incen-
tive to the gtaff?

The Minister of Information and

(Dr. Keskar): A state-
ment is laid on the Table of the Lok
Sabha. [See Appendix IV, annexure
No. 42]

The posts mentioned in the state-
ment as well as other journalistic
posts in and under the Ministry of
Information and Broadcasting have
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been included in the Central Infor-
mation Service The Rules regarding
the Servite have since been garetted

Indian Handicrafty Stalls

1978. Shri Elaysperumal: Will the
Minuster of Commerce and Indus-
try be pleased to state whether
Government propose to open perma-
nent Indian Handicrafts Stalls 1n
each District Headquarters in the
country s0 as to make the Indian
Cottage Industry Products reach the
ordinary persons?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastrl):
No, Sir The Central Government do
not themselves 'propose to open
Handicrafts stalls 1n District Head-
quarters However, the Central Gov-
ernment will continue to consder
sympathetically feamble schemes
which require central assistance for
opening of stalls or running of
empornia for sale of Handicrafts in
the States The present policy 1s to
encourage combmed show rooms,
stalls & emporia for all small indus-
tries as far as possible

Singareni Collieries
1979. 8hri T. B Vittal Rao. Will
the Mimister of Labour and
Employment be pleased to refer to
the reply givep to Starred Question
No 37 on the 10th February, 1059
and state

(a) whether the first batch of
amputee of Singarem Colheries sent
to Mihitary Artificcal Limb Centre,
Poona, have since returned,

(b) when the second batch of am-
putees will be sent, and

(c) the number of mners who
have lost their limbs between 1852
and 1958”7

The Deputy Minister of Labour
{Shri Abid Alj): (a) No

(b) No date haz been fixed as yet

(c) Full statistics are not available
in this regard However, according
‘:: avéilable information the number

88
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HNandidom Cloth Sold in Oversets
Emporia

1980. Shri Subblah Ambalam: Wil
the Minister of Commerce and Indus-
try bé pleased to state:

(a) the quantity and value of hand-
loom eloth zold in each of the over-

u:.; emporna during 1957 and 1958;
an

(b) the income and expenditure of
each of these emporia during 1957 and
1958*

The Minister of Commerce and

Industry (Shri Lal Bakadur Shasiri):

(a) and (b) The information 15 being

collected and will be laid on the Table

of the House

anitr oWt & faeqrfowr ayferat @
™

test. st wew qi? - T prate
oY weHeE O T 3 qaTy 4
¥ w4 ¥

(%) e & ansfror ot & farearfier
Hfeat & g feast 2 €, forrrelt it
w6 wiy & & arv 78 gf &

(=) oo wrr wWR ¥ I F
ferd @y a9 & Foraer fioro wfere
T AP Y, AR

() 9w @ W ¥ §w ¥ fead
oy &, o & e fear o
e’

e Wt weqEerE wny sl
(& Agremwwwt) (%) dar e
AT & Qe Yoo TX G Wl A B
wfaforr 33,400 2@ IRt i qEd
felt qeft et % & | g7 @q
{,t{,oeot‘[ﬂﬁm@”ﬁ't|

(=) WY () & w7 ¥ 3¢
o L o 5 ¥ ww & Ty & oo
AR Q@ MR -1-ge AW
25,0 8 T ¥ wrarandt o oy et B



6367 Wnitten Answers MARCH 1g, 1050

Appeals Filed with Chiet? Settiement
Commissioner

1982, Shri Goray: Will the Minister
of Rehabiltation and Minerity Affairs
be pleased to state:

(a) the number of appeals filed with
the Chief Settlement Commissioner,
New Delh1 under section 23 of the
Displaced Persons Compensation and
Rehabiitation Act, 1954 (No 44 of
1954) during the period from 1854 to
1958; and

(b) how many appeals are shll
pending with the Chief Settlement
Commissioner?

The Minister of Rehabilitation and
Mibonly Afioky hr Mah- <hand
Khanna): (a) 15,721

(b) 5,551

These figures are both for appeals
under section 23 and revisions under
section 24.

Revision of Rents of Accommodation
in Delhi and Simla

1988. Shri Onkar Lal: Will the
Minister of Works, Housing and Supply
be pleased to state.

(a) whether revision of rents of
residential and non-residential accom-
modation in New Delhi, Old Delhi and
Simla has been sanctioned; and

(b) if so, the detals thereof®

mhmnwmmm
Sapply (Shrl K. C. Reddy): (a) Rents
of the Government owned residential
buildings in New Delhi/Old Deih: have
been revised. As regards Government
owned residential wuruts in Simla
revised rents are being worked out.

Rents of the non-residential build-
ings are generally not revised as most
of them are in occupation of Govern-
ment Departments from whom ne
rent is charged.

(b) A copy of the orders sanction-
ing revised rents in respect of the
residential units in New Delhi is laid
on the  Table of the Lok Sabha.
[Placed in Library. See No. LT-130/
80.] The details of the revised rents

Wnitten Answers GBQ
in respect of other residences are nof,
readily available,

Production of Vuigar Films

1984. Shri Ram Krishan Gupta: Wil
the Minister of Information and

Broadcasting be pleased to -state!

(a) whether 1t 18 a fact that the
production and exhiition of vulgar
and crude films overplaying sex and
crime 18 increasing rapidly; amd

(b) if so, the nature of the steps
proposed to be taken to curb produc-
tion of such films?

The Minister of Informatioh’ and
Broadcasting (Dr. Keskar): (a) ahll
{b) It 15 dificult to say whether
films of sex are mcreasing = ‘There
was a tendency to depict subjects of
crime 1n films, probably follobwing
foreign example The supervision 'of
such fllms and any undesirable trends
in them is the responsibility of the
Central Board of Film Censors, The
Board's attention has been drawn to
it s0 that censorship of such films
might be tightened

Bee-keeping in Punjab

1985. Sardar Igbal Singh: Will the
Minister of Commerce and Indusiry
be pleased to state:

(a) the steps taken so0 far with

regard to development of bee-keeping
in Punjab; and

(b) the measures adopted by Gov-
ernment to mtroduce new methods of
procurmg honey in replacement of
the traditional methods in that State”

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) and (b). A statement is placed
on the Table. [See Appendix IV,
annexure No. 43]

Reviewing Sub-committes of the
Central Advisory Comncll of
Industries
1986. Shri Sampath: Will the Minis-
ter of Commerce and Industry be

pleksed to state:
(a) the names of the members of
the Reviewing Sub-committee of the
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Central Advisory Council of Indus-

(b) how ofien they meet in a year;

{¢) whether the Committee submits

its report in regard to the granting
of licences; and

(d) if so, whether the report will
be laid on the Table?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastrl):
(a) to (d). A statement is placed on
the Table. [See Appendix IV,
annexure No. 44.]

Defective Designs of Publio Bulldings
19¢7, J Shri Ram Krishan Gupta:
* 9 Shri Rajendra Singh:

Will the Minister of Works, Housing
and Supply be pleased to state:

(a) whether it is a fact that Gov-
ernment of India have decided to
inquire into the defective designs of
some public buildings in the capital;

(b) if so, the details thereof; and

(c) the names of the buildings to
be covered by the inquiry?

The Minisier of Works, Housing
and Supply (Bhri K. C. Reddy): (a)
No such decision has been taken.

(b) and (c). Do not arise.
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Aluminium Factory, Kolhapur

1989. Shri Assar: Will the Minister
of Commerce and Industry be pleased
to state:

(a) whether it 15 a fact that there-
is a scheme to set up an Aluminium.
Factory in Kolhapur (Bombay State);

(b) if s0, whether that scheme has
been finalised; and

(c) if the reply to part (b) is in the
negative, the reasons for delay?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastrl):
(a) Government have not received
any concrete proposals for the estab-
lishment of an aluminium factory at
Kolhapur in the Bombay State,

(b) and (c). Do not arise.

Seoond All India Agricultural Labour
Enguiry
rmmmm:
1998, Shri 8. M. Banerjee:
Shri Warior:
Shri Tangamani:
Will the Minister of Labour and&
Employment be pleased to state:
(a) whether the report of the
Becond All India Agricultural Labour
Enquiry has been prepared; and
(b) if so, whether it will be laid om
the Table?
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The Deputy Minister of Labour
{Shri Abild All): (a) Not yet.

(b) The report will be placed on
the Table of the Lok Sabha when it
iz ready.

Export of Dal to Ceylom

1991. Shri Chandak: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) whether Government propose
to export lentils (Dal) to Ceylon dur-
ing the current financial year;

(b) if so, what is the quantity; and

(c) whether the export will be
allowed on "“first come first served”
basis or will it be restricted to the
State Trading Corporation or a cer-
tain clasg of producers, traders or
exporters?

The Minister of Commerce and
Industry (Shri Lal Bahsdar Shastri):

{a) Yes, Sir,
(b) 2,000 tons.

(c) Exports will be made by the
State Trading Corporation which will
make purchases from Co-operative
Societies.

Manufactore of Cars

Shrli Ram Krishan Gupta:
1992. { Shri Nath Pai:
Shri Subblah Ambalam:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that Gov-
ernment have received any proposal
for the manufacture of cars with
foreign collaboration at a price of
Rs, 5,000 to Ra. 6,000;

(b) if so, whether the Government
have accepted the proposal; and

(c) it the reply to part (b) be in
the negative, the reasons therefor?

The Minister of Commerce and
Indnstry (Shri Lal Bahadur Shastrl):

Written Answeérs 637

on the 13th February, 1859.
(b) and (c). Do not arise.

Gavernment of India Forms Prems,
Aligarh

1993, Shri Nardeo Snatak: Will the
Minister of Works, Housing and
Bupply be pleased to state:

(a) whether the envelope makers
in the Government of India Forms
Press, Aligarh, are skilled or unskilled
workers; and

(t) what are the minimum scales
of pay of the skilled and unskilled
workers and whether such skilled
workers are bemg given the ppre-
scribed scales there?

The Minister of Works, Housing
and Supply (Shri K. C. Reddy): (a)
The employees of the Government of
India presses are classified either as
industrial or non-industrial. Envelope
makers are classified as industrial.
There is at present no further classi-
fication of industrial personndl into
skilled, semi-skilled and un-skilled
categories.

(b) Does not arise.

Indian Foreign Service (A)

1995. Shri Dinesh Singh: Will the
Prime Minister be pleased to state:

(a) the number of vacancies in 1958
in the LF.8.(A) to be filled by direct
recruitment;

{b) whether all of them were filled;
and

(c) it not, what were the reasons
therefor?

The Prime Minisier and Minister of
External Affalrs (Bhri Jawahsslal
Nehru): (a) 10;
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(b) Yes;
(¢) Doea not armse
Textile Miills

(a) the total number of applications
received for the grant of Licences for
starting Textile, Mills in Madras State
from 1852 to 1958 yeer-wise; and

(b) the number of lLicences granted
and the names ¢of those to whom these
have been granted during the same
period, year-wise®

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri).
(a) and (b) A statement giving the
mformation as far as available 18
placed on the Table [See Appendix
IV annexure No 45]

Companies Registered in Madras

1997, Shri Elayaperumal: Will the
Minister of Commerce and Industry
be pleased to state

(a) the total r imbe:r of companies
registered 1n  Mudras State during
1957-58 and 1758-59 so far district-
wise

{b) the total capital invested 1in
these companies and

(c) the number of companies that
were wound up in Madras durmng the
above period”

The Miunister of Commerce and
Industry (Shri Lal Bahadur Shastri)
(a) to (¢) 80 companies with a total
authorised capital of Rs 1522 lakhs
and 69 compamies with a total
authonsed capital of Rs 1,78 lakhs
have been registered in the Madras
State during 1967-58 and in the first
nme months of 1958-59, respectively
The numbers of companies reported
so far to have gone wmto ligquidation
i Madras during the above periods
are 47 and 33 respectively

Nore—The names of newly regw
tered companies together with other

403 (A1) LSD—4

particulars, such as, situstion of regis-
tered office (which will show the dis-
trict), industral classification, names
of managmg agents, secretaries and
treasurers, managing directors, direc-
tors, eic, objects, authorised, sub-
scribed and paid-up capital, etc., are
regularly published in the Monthly
Blue Book on Joint Stock Companies
1in India, copies of which are available
in the Parlament Library

Auntomobile Industry

1998. Shri Elayaperumal: Will the
Minister of Commerce and Industry
be pleased to state

(a) the number of assembly plants
in India and their output in March
1957 and March 1958 separately, and

(b) the retail prices of cars and
trucks fixed by them during the same
period”?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) There are six approved automo-
bile manufacturing plants in India
and thewr output in March, 1857 and
March 1958 was as shown below

_— — —— -

T'vpes of vehick Output
MorckW March
195 195h
Nos hos
Cars includinig Statio
Wagons 1013 09
Commercial vehicles
including Jup
Tipe Vehidles 2141 2039
loTat 3194 2748

(b) The retail priees of selected
cars and trucks during the same
period were as shown 1n the statement
placed on the Table |[See Appendix
IV, annexure No 48]

Employees of the C.P.W.D.

Shri Easwara lyer:
1999, Shri A, K. Gopalan:
| Shri Tangamani:
Will the Minuster of Works, Houslag
and Supply be pleased to refer to the
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reply given to Unstarred Question No.

35 pn the 17th November, 1858 and

state

¢a) whether the information regard-
mg CPWD employees as asked for
theremn has since been collected, and

(b) if g0, when it will be laid on
the Table?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) Yes
The requisite information has already
been laid on the Table of the House
on 13th March, 1959

(b) Does not arise

S ——

12 hrs.

DEATH OF SHRI KASHINATHRAO
VAIDYA

Mr. Speaker ] have to inform the
House of the sad demuse of Shn
Kathmathrao Vaidya who passed away
on the 13th Merch, 1959 at Hyderabad
at the age of 69

Shr1 Vaidya was a member of the
Provisional Parliament m the years
1950—52 He was also Speaker of the
former Hyderabad State Legislative
Assembly ™

] am sure the House will join with
me 1 conveying our condolence to the
family of Shn Vaidya

The Houlse may stand in silence for
a mmute to express 1ts sorrow

The Member then stood tn o1 unce
for a mwnute

—

PAPERS LAID ON THE TABLE

Rervour or INDIAN DELEGATION To 13TH
Sras10n oF GATT

The Minislier of Commerce and
Industry (Shri Lai Babadur Ehastri):
I beg to lay on the Table a copy of
the Report of the Indisn Delegation
to the 18th Session of the Contracting
Parties to the Geaeral Agreements on
Taruffs and Trade [Placed i Library
Ses No LT-1298/59]

MARCH 10, {889

s

et
MESSAGE FROM RAJYA SA‘-'BHA

Secretary: Sir, I have to report the
following messagles received from the
Secretary of Rajya Sabha

{1) “In accordmmce with the pro-
visiong of rule 125 of the Rules of
Procedure and Conduct of Business
in the Ra)ya Sabha I am directed
to inform the Lok Sabha that the
Rajya Sabha, at 1ts sitting held on
the 11th March, 1859, agreed with-
out any amendment to the Delhs
Panchayat Raj (Amendment) Bill,
1959, which was passed by the
Lok Sabha at its sitting held on
the 11th February 1859"

(2) In accordance with the pro
vimions of sub-rule (6) of rule 162
of the Rules of Procedure and
Conduct of Busines, in thr Rajya
Sabha, I am directed to return
herew:th the Appropriation (Rail-
ways) Bill, 1959 which was pass-
ed by the Lok Sabha al its sitting
held on the 9th March, 1959, and
transmitted to the Rajya Sabha
for its recommendations and to
state that this House has no recom
mendations to make to the Lok
Sabha min regard to the said Bill'

(3) In iccordance with the pr»
visions of sub rule (8) of rule 162
of the Rules of Procedure and
Conduct of Buuness in the Rajya
Sabha I am dirccted to retumn
herewith the Approprialion (Rail
ways) No 2 Bill 1959 which was
passed by the Lok Sabha at its
sitting held on the 10th March
1959, and transmitted to the Rajya
Sabha for its recommendations and
to state that this House has no
recommendations toe make to the
Lok Sabha m regard to the said
Bill *

(4) “In accordance with the pro-
visions of sub-rule (6) of rule 182
of the Rules of Procedure and
Conduct of Business m the Rajya
Sabha, I am directed to return
herewith 'the Appropriatfon (Vote
on Account) Bill, 1859, which was
passed by the Lok Sabha at its
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sitting held on the 12th Merch,
1958 and transmitted: to -the Rajya
Selbha; -for jt5: recommendations
and to.atate that this House hes no
recommendations te make to the
‘Liok Sabha in regard to the said
mﬂ .o

Pmbmrsassmmmm

Iurahry Sir, I lay on the Table
the following three Bills passed by
the Houses of Parliament during the
current Session and assented to by
the President since a report was last
made to the House on the 8th
Pabruary. 1069:—

(1) The Indian Income-tax (Amend-
ment Bill, 1959.

(2) The Appropriation Bill, 1959.

i3) The Cinematograph (Amend-
ment) Bill, 1850,

EXTERNMENT OF A MEMBER

Mr. Speaker: I have to inform the
House thet I have received the follow-
ing communication dated the 14th
March. 1959, from the District Magis-
trate, Ambala:—

“l have the honour to inform
you that Shri A. K. Gopalan,
Member, Lok Sabha, was served
with an order under section
T(1)(c) of the Punjab Security of
State Act, XII of 1953, issued by
the Governor of Punjab with a
direction that he should remove
himself from .the precincts of
Punjab State and that he should
not return to it for a period of one
year from the date of the said
order. The said order was served
on Shri A. K. Gopalan at 12-55
P, an the 13th March, 1959,
algng with the grounds for this
order. e acknowledged the
arder in writing as under:—.

‘T canmot leave before 12-45
tnin and I have booked a seat.

The Govemment conceded his
request amd gave him the option

Matter af: Urgent Public
buporwwo

asked for to leave by the 12-45
‘midnight traft’ on the night
‘batween’ 13/14th Manch 1959,

‘Subsequently, he changed his
thind and deliberately refused to
obey the direction ¢im in the
above-mentioned order. In spite
of the repeated requests of a
senior police officer he adopted an
attitude of deliberately defying
the arder. Police had to interpose
to prevent him from committing a
cognizable offence under section
7-A of the Punjab Security of
State Act within the precincts of
Punjab State and removed him to
Delhi with due courtesy and
keeping in view his convenience.”

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

WinninG tir oF  REHARILITATION
DEPARTMENT

Shri Napshir Bharucha (East Khan-
desh): Under Rule 197, I beg to call
the atteation of the Minister ot
Rehabilitatior to the following matter
of urgent public importance and 1
request tlat he may make a state-
ment thereon:—

“Reported winding up of the

Rehabilitation Department”.

Mr. Speaker: I3 it a lang state.
ment?

The Minister of Rehabilitation (Shri
Mehr Chand Khanna): It runs to four
pages. :

Mr. Speaker: It may be laid on the
Table; 1 will circulate it to all hon
Members. )

Shr! Namshir Bharucha: Whenever
there is a long statement, the Minister
should prepare a short summary and
give to the House and lay the rest
on the Table.

Mr. Speaker: I am sure hon. Minis-
ters will say a few lines by way of a
summary whenever they hezve a long
statement to be laid on the Table
hereafter.

Shri Mehr Chand Khanna: Sir, I beg
to lay the statement on the Table.
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{Shr1 Mehr Chand Khanna]
Statement

Over 11 years have elapsed since the
partition of India. During tius period
over 9 mullion displaced persons from
Pakistan have eome to this country
About 5 milbon of these were from
West Pakistan  Whilst the exodus
from West Pakistan was mn one big
movement, that from East Pakistan has
been continuous, sometimes 1n increased
spurts, depending on the political and
econamic chimate in East Pakistan
There was also the factor that whilst 1n
the West therc was an exodus to Pakis-
tan also, thereby providing a vacuum
for the absorption of the dusplaced per-
sqos fram West, Pakistan, w the Tast
there has been no such vacuum

Since m the West the prob'em of
rehabilitation of displaced persons
became well defined soon after the
partition 1t was possible to plan the
rehabilitation of #&isplaced persons
from West Pakistan and to proceed
with the task of rehabilitation in a
planned manner During the 11 years
that have elapsed, we moved from
relief to rehabilitation and from that
to the last stage namely payment of
compensation to the displaced persons
for the immovable properties left by
them in West Pakistan This last
phase was started towards the end of
1855 a  is now practically coming to
an end Out of the 460,000 persons
to whom compensation has to be pad,
the cases of 8 6 lakh persons involv-
ing payment of compensation amount-
ng to over Rs 100 crores have already

finished by the end of this year

Up till the 31st March, 1869, a sum
of Rs 181 92 crores would have been

of displaced persons from West Pakis-
tan In addition 24 49 lakh standard
acres of land and about 4 lakh rural
houses have been allotted in the Pun-
jab

Matier of Urgent 6380
Bublic Importance

Rz 36,30,844. Permanent rights in
lands in the Punjab have already been
given to over 2,60,000 persons

In the fleld of housing, eonstruchion
programmes were taken in hand direct
by the Centre as well as through the
State Governments About 2 lakh
houses have been constructed at a
cost of about B0 crores In

there were about 2,800,000 urban eva-
cuee properties most of which were
occupried by displaced persons

Large sums were also spent on
medical relief, education, vocational
and technical tramning and on setting
nn. Homes, and. Infirmares, finn. Toaking,
after unattached women, orphans and
the old and infirm Assistance was
also given to set up industries of all
types to create employment facilities
for displaced persons in the DP town-
ships and colonues

With the end of the work of reha-
bilitation in the West 1n sight the
Mimistry of Rehabilitation has for
some time past, been diverting 1its
attention to the transfer of its more
lasting activities to the permanent
Ministries of the Government of India
Thig wou'd have its advantage not
only of giving more permanent shape
to such activities but would also help
in the speedy integration of the dis-
placed persons with the normal popu-~
lation of the country In pursuance of
this policy, the work relating to Homes
and Infirmaries hag been transferred
to the Ministry of Home Affairs and
that of Medical relief, Education
Vocational and Technical traiming and
setting up of industries for the pro-
vision of employment to displaced
persons to the Central Mimistries of
Health, Education, Labour and Com-
merce and Industry, respectively The
housing programme has &lso been
practically completed m most State It
1s proposed to transfer the remduary
work to the Ministry of Works Hous-
ing and Supply

The exodus of large number of Mus-

Iims from the Western part of India
for West Pakistan left in 1ts wake
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certan problemy for the members of
the minority community in India The
operation of the Evacuee Property
Law sometimes created difficulties for

Property Law I am glad that as a
result of the steps taken by us to
expedite the disposal of these apph-

1959, only about 100 caseg remained to
Ex gratic assistance

iaken to restore the properties to a
large number of Meos who had, m
the early stages of partition, mugrated
to West Pakistan from the distriets of
Gurgaon, Alwar and Bharatpur and

In short the mam work for which
this Mimistry was created in the West-
ern region has practically come to an
end There may be some residuary
work still left 1n some of the States,
but the Mmistry 1s anxious that this
work also should be completed by the
cnd of this year For this purpose,
we have beenm having consultations
with the State Governments concern-
ed, ] have already been to Madhya
Pradesh, Punjab, Uttar Pradesh and
Jammu and Kashmir and have dis-
cussed the problem of residuary work
n regard to the rehabilitation of dis-
placed persons from West Pakistan
with the Governments of those States
1 have also had discussions with the
Corporation of Delln about the resm-
duary problems of the colonles of dis-
placed persons constructed by the
Government round-about Dellu I
propose to have similar discussions
with the Governments of Rajasthan,
Bihar and Bombay It is further pro-
posed to call a Conference of the Reha-
bilitation Ministers of the States of
the Western region in the second half

steps, 1t is hoped that as far as prac-
ticable the work of the Muustry of
Rehabilitation 1 the Western sector

blem under the extraordinary comdi-
tions created by the partition of the
It was in the nature of
things that this work should end some
day It 13 also in the mnterest of the

country along with its normal citizens

So far as the work in the Eastern
sector 15 concerned, I am afraid 1t will
have to be contmued for sometime
more We have still about 2 lakh per-
sons m camps i1n the Eastern sector
and there 18 also the residuary pro-
blem of a number of partially rehabi-
litated families With the abatement
in the mflux from East Pakistan, we
have been able to take stock of the
position and to formulate plans for
the rehabilitation of the displaced per-
song from the East It 1s hoped that
those plans will enable us to complete
the task of rehabilitation 1n the East
also within the next two years and
that we may be able to say that the
task of rehabilitation of over 8 mullion
people, a task which has been unpre-
cedented m the annals of any coun-
try in the world, has been satisfactor:-
ly and finally completed -

STATEMENT RE DEMANDS OF
DOMESTIC WORKERS

The Deputy Minister of Labour
(Shri Abld All): Regarding domes-
tic servants, there have been some
short notice questions and a calling
attention notice from Shri Bhakt Dar-
shan The position 1s this
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Government 'of India 1n 1954-55 con-
mdered the question of bringing dom-
estic workers under the purview of
the Mimimum Wages Act, and also
wihitther statutory protecton by way
of registration of domestic workers,
fixation of mimimum age of employ-
ment, provision of annual leave with
'wages ctc wus necessary, State Gov-
emments are generally not in favoar
of legal repulation of conditions of
work and cmployment of domestic
workews primarily because of the pos-
sility of large scale retrenchment
and of shrirkage of employment op-
portumties 4, a 1esull of the enforce-
ment of any such law The problem
of nspertion and enforcement will be
partvaiany  Giffewt Mameeas o
would b vuy difficult to admunister
any legislation 1n the ease of domestic
workers as 1t would involve the maun-
tenance by individual emplovers, of
records ubmission of periodical
retumns ¢«  However the time for
undertaking legsiation would be when
we have creatcd a substantial volume
of «mp'oyment and can absorb domes-
tic workars if thrown out of employ-
ment 14 1s hoped however, that the
umpact of public opinion and develop-
ment of social conscience and awaken-
ing wou'd gradually improve the con-
ditions of domestic workers m the
matter of holidays, leave, etc

In view of the above facts, Gov-
eriment do not consider 1t necessary
or advisable to bring in legislation at
this stage to regulate the conditions of
<erv ce of domestic workers

A ———

12.05 hrs,

*DEMANDS FOR GRANTS
DEPARTVENT oF AToMIc ENERmcY

Mr. Speaker: The House will now
lake up the¢ discussion and voting on
Demands Nos 100, 101 and 139 relat-
g lo the Department of Atomuc
Energy, for which one hour has
keen ml:otted Hon. Membars desirous
of moviag cut motions may ‘@b s0 now

——— b= = — ——

for Grants 38y
Demanp No, 10—DErasrMENT
~ Arouc Exescy

Mr. Speaker: Motion moved.

“That a sum- not exceading Rs,
12,14,000 be granted to the Presi-
dent to complete the sum peees-
sary to defray the charges which
will come m course of payment
during the year ending the 3Ist
day of March, 1960, in respect of
‘Department of Atomic Energy’”,

Demanp No 101—ATtomic Eweray
RESEARCH

Mr. Speaker: Motion moved

‘That a sum not execeding Rs
4,03,87000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the ycar ending the 3ilst
day of March, 1980, in respect of
‘Atom:c Energy Research'”

Devanp No 139—CariTAL OUTLAY oF
THE DEPARTMLNT 01 Atomic ENErcy

Mr. Speaker. Motion moved

“That a sum not exceeding Rs
501,492,000 be grantcd to the Pre-
stdent to complete the sum neces-
-dly to defray the charges which
will come in couse of paymgnt
during the year ending the 3lst
day of Maich, 1960, in respect of
‘Capital Outlay of the Department
of Atomac Energy'”

Shri Naushir Bharucha (East Khan-
desh) Several speakers want to
~peak, the time may be extended.

Mr. Speaker' The hon Member
was there at the ime when the Busi-
ness Advicory Committee allotted the

time

Shri Naushir Bharucha: At that
time 1t was thought that no ane would
speak Now many Members want to
wpeak

*Moved with the recommendation of the President.
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Mr, Speaker: How does he know
that? "

S’ Y. P. Nayar (Quijon): The

te ws only,en Saturday evening. With-
oyt refermng to the annual report, it
18 just impossible for us to think of
any qut.nobions. Sunday intervened
and we could not send cut motjons.

the t.me by half an hout,

Shri Naushir Bharucha: By now 1t
appears that this hon House has
started taking notice “of the develop~
mcnt of nuclear ecnergy 1n our coun-
iry and I am sure as time passcs, more
interest will be generated — Nuclesr
energy 15 the energy of our future and
our future os an industrial country
depend; both on the abiity of our
scientists to discover secrets of nature
and our spetcd .n applying new tech-
mques of science to our needs,

As th¢ House 1> aware, sometime
back the Atom'c Energy Depariment
has becn converted nte the Atomic
Ene1gy Commission, thereby re.easing
our top workers for the tasks they
have boen  wssigned and  relieving
them of routine admimistrative mat-
ters But the mere constitution of
the Atomu Energy Commission cer-
tainly does not take away all the
admimstrative work One of the pur-
poses of my sperch here today would
be to show that there¢ are numerous
~ubject matters at prerent dealt with
bv the atomic cnergy cstablishment,
whuch could be safely left to other
departments and thus relievine the
work of the atomic energy establish-
ment to thal extent As the House 18
aware, the atomic energy establish-
ment works under four major groups:
the physics group, the chemistry
group, the engin' ~ mg proup and the
biological, medic.! and health group

Taking the physics group. of course
theoretical physics and spplied mathe-
matics naturally relste to the problem
of atomic energy, as also the activities

3,,189, (SAKA)

gwﬂrmm

of the nuclear physics division and
the reactor cdntro} divistolt. Bt when
we exsiiine, for instance, the work
done by the air-monitormng, heslth
physics and electroaics division, we
find that some of the subjects could be
safely left to other departments so as
o relieve the Commission to look after
the more relevant aspects of s
wotk For instance, under the air-
mofnitormg and public health division,
we find that one of the studies under-
taken is the study of tidal movements
and water renewal rates in the Bom-
bay harbour with a view to establish-
ing the permassible daily discharge of
rad.ouctive waste into the estuary. 1
think a task like that could be very
casgily left to the shipping and naviga-
tion department which looks  after
mland waters or the marine survey
undet v Defence Depariment 1 4
not know why the atomic energy
departtent should waste its time on
this.

Regarding the activities of the elee-
tromics division, it has produced 165
radiation meters for prospecting atomic
minerals and 169 other laboratory
wnstruments 1 want to ask why the
atomic cnergs establishment should be
troubled with this and whether this
task cannot be taken over by the
Bharat Electronics Why should it be
necessary that the atomic energy
establishment should manufacture all
the ¢lectronic instruments required for
its purposes? I think if some such
thing were arranged and the depart-
menls reorgamised  accordingly, it
would save the establishment a great
dey! of labour and time.

Now, coming to the chemustry group,
we find that one of the divisions of
the chemustry group is the analytical
chemistry dwision. We have been
told m the Report that that division
hasg analysed over 1,900 samples by
conventional chemucal methods ag well
as methods based on spectro-photo-

metry,  spectroscopy, fucrimetry
polarography., mass  spectrometry,
electro-chemustry 1lon exchange ete

1 sm sure that all these analyses of
1,900 samples could have been left i
the Universities or the Council o8
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Bcientific and Industrial Research
or the Indian Science Institute, Ban-
galore What I am trying to pont out
15 that our atomic energy establish-
ment 18 cluttered with too many other
activities which could safely be trans-
ferred to various other departments,
because in the very near future this
establishment will have to face very
heavy tasks which rightly belong to
:t‘:.dmm

Then, f you examine the Isotope
Division, you will find that it under-
takes tracer study, including silt move-
ment 1n Bombay Harbour, in co-opera-
tion with the Hydraulic Research
Station of UK Now a subject Like
studying the st movement in Bombay
Harbour does not rightly belong to
the atomic energy establishment Ths
can very well be left to the Marine
Survey Division of the Defence Mims-
try or any other body can look after
ths

Then again there is another point
It 1s stated in the Report that the 1s0-
tope application 1s being studied m
connection with wear at the cuttng
edge of machine tools and in mternal
combustion engines wunder different
conditions of lubrication. Is that a
task of the atomic energy establish-
ment? Surely not A thing like that
could be left to the Council of Scienti-
fic and Industrial Research  Just
because atomic energy comes into the
picture incidentally or in a very negh-
gible manner, that does not mean that
the entire work should be handed
over to the atom¢ energy establish-
ment

Then, if you come to Brology and
Medical Group, I am of the opimon
that practically the whole of this
Group may have to be diistmbut-
ed amongst various other institu-
tions The research programme of
the Biology Division centres round
the study of the nature and origin of
various biological and bio-chemical
processes involved 1n normal growth,
m the induction of cancer and in the
production of useful mutations in
plants of economic importance The
first two, I am sure, could be safely
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»

for Grants 6398

left m the hands of the Medical Re-
search Centre and m the hands of the
Cancer Research Institute As I men-
tioned last year, the scope of these
subjects 15 s0 wvast that the atomue
energy establishment will be com-
pletely lost if it tries to explore what
I call practically a universe of know-
ledge about them If we start study-
mg various biological and bio-
chemical processes involved m normal
growth, I do not know where it will
land us Surely, this 18 a work which
can be left to the Medical Research
Department as 1t belongs to that
domaiwn, and to that extent the work
of this Department will have to be
rationalised.

Then the atomic energy department
wants to study problems of purely
fundamental importance to cell bio-
logy as well as structure and meode
of duplication of genes and use of
specially radio-active chemucals, Just
because this study requires the use
of radiation, 1t does not mean
that 1t mghtly belongs to the atomuc
energy division 1 am of the opinion
that the entire block of this should
be taken away from there and trans-
ferred esther to the Universities or the
Medical Research Centres

It we take the Medical Division, it
looks after the questions of radiation
and fertihty and also questions relat-
ng to routine investigation of cancer
I think these relate to the doman of
medical science It 1s true that there
18 the question of radiation But it 1s
the medical domain and not the
atomic energy domain that 1s concern-
ed and I am of the view that the entire
branch should be transferred to med:-
cal seence

Also, 1t 18 very clear that the Atomic
Energy Department 1s dispersing its
energy 1n tasks which can better be
handled by other departments For
mstance, on page 16 of the Report, we
have been told that the functions of
the Atomic Minerals Division are’

“{1) geological survey for and
development of atomic minerals,
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planning for development;
survey, including

logging of bore holes, radiometric
assay and mine face survey; (iil)

jeal survey; (iv) mineral
technology; (v) drilling; (vi)
mining; (vil) stockpiling; (viif)
conservation of atomic minerals;
and (ix) technical assistance and
training.”

Now, mineral technology, drilling,
mining and stockpiling could be easily
left to the Indian Bureau of Mines or
the Geological Survey of India or the
Mineral Advisory Board. The point
that I am making is that the atomie
energy establishment has taken upon
itself not only what really belongs to
its domain but also what could be
transferred to other divisions. There-
fore, I submit that the hon. Prime
Minister might consider the advisibi-
lity of so rationalising the department
as to take away the heavy load from
its shoulders and leave it to tackle
things which it should tackle

Here one of the main problems to
which we are looking forward is the
generation of power by nuclear ener-
gy Now that 15 a very important
task In the Report we have been
given one page on this subject where
it has been stated:

“The proposals of the Atomic
Energy Commission were discuss-
ed with the Planning Commission
last year, and it was decided that
a minimum of 250,000 kilowatts of
nuclear power should be included
mn the Third Five-Year Flan.”

The Report says that the expenditure
for one unit of 250,000 kilowatts is
expected to be of the order of Rs. 45
vrores. Speaking about these things
one may say that though our coal and
metal resources are not the so exhaust-
ed as in the case of the United King-
dom, still T am convinced, as many
would be convinoed, that if a little study
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is made of the economics of production
of nuclear energy and nuclear power,
in the long run, say, after fitteen years,
electrical energy produced by nuclear
energy will compete very successtully
with even thermal power. Therefore,
1t is very necessary that we should
develop it. The cost is given as Rs, 45
crores for a station producing 250,000
kilowatts. I was rather surprised to
hear that, because in Great Britain
the cost of production was given as
£20 million for 200 megawatts, which
really means that our cost is almost
double. I do not know what are the
cost factors considered and though it
has been said that it is not a correct
estimate, I am inclined to think that
the estimates are on the high side.

Also, 1n the Report it has been stat-
ed that the nuclear power station
would be functioning by the end of
1962. Frankly, I am not as optimistic
as the Chairman of the Commission,
because even in Great Britain the
period that elapses between a decision
to establish a station, an ordinary con-
ventional electric power station and
the time it comes into operation is
seven years. I do not know how the
Commission hopes to put up a station
of 250,000 kilowatts which will start
functioning by the end of 1062. I
think the timing is very optimistic.
But that does not matter, Even # it
takes a year or ¥wo or more years
than the schedule, a beginning has
been made and it is all to the good.

Also, we find it stated in the Report
that the cost of nuclear energy per
unit is estimated to come to Rs. 2'6 nP.
whith is a very attractive rate. It
compares very favourably even with
the existing rate of unit of thermal

fabricated fuel elements, the chemical
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processing of the used fuel elements
and the extraction of plutonium, from
them and the ‘level of ftradwation’,
ihat 1+, the amount of heat that can be
extracted from each ton of fuel m the
reactor befoic 1t has to be taken up
All st factons are  indeterminate
and so 1 do not thuink the cost may
wvome to 0 low a figure as Rs 2 6 nP
Anyhow 4+ I said, we have made a
beginning and I um sure the House
will upport this enterprise and I hope
that wx .hall be able to fulfil the
promis which have been gwven in
the Report

I have gol two more points One 1
the question of disposing of atomuc
Wt 1o would appas Giom the Ba
port that the Commission 1s studying
the tidal waters in Bombay harbour so
thet they can discharge the waste
wnto the sea without any prejudical
effeets on ither the fish or any other
human beings connected with the
harbout movements 1 am of the
opinion that 1t s rather a very dangei-
ous thing to do Of course I speak
with due deference to the knowledge
that the Commussion possesses on the
<ubject But it would be much
desirable that, instead of dischargming
more atomic waste inte the sea, we
bury 1t in a concrete vault deep
under the ground There 13 an
advantage 1in thy also that later on, if
yoer are giscovered as 1t 15 quite Like
ly, of this atomic waste, that can bc
reclaimed and used The second point
19 at least in the imtal stages when
our knowledge as to the hazards of
radiation are very hmited, 1t may not
be detirable to discharge any atomic
waste into the sea After all, Bom
bay harbour 15 a very thickly popula-
ted place and there 183 considerable
activity m the harbour Addit:onal
precautions therefore require to be
taken

There 15 one final point which [
would like to raise more m the spirit
of obtainmg information than 1 a
spirit of criticism, and that is about
the High altitude cosmic ray labora-
tory ‘'Thus laboratory 1s bemg built
at Gulmearg or Khilenmarg-Apharwat
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I should hike to know whether *this
becofnes really necessary now that we
have had cosmic ray computation by
means of instruments in the splitniks
and explorers and thiz mformation 1s
likely to be available to us In view of
the fact that we find that sputniks
have gone hundreds of miles high up
and discovered s0 many aspects of
cosmic ray, whether this fundamental
elementary knowledge of cosmic rays
at the cost of creating this High alti-
tude Cosmic rav station 1s still destr-
able or not, I am not sure and I would
hke the hon Prime Mimster also to
look nto this 1n more detai

Mr Speaker As the time 1s short,
hon Members will try to make their
pomts in 10 minutes

Shr Goray (Poona) Sir, I would
try to be as brief as possible, and con
fine my remarks to the few points that
T want to submit

In the hrst place I would lke to
congratulate the Atomic Energy Com
mussion for the work that they have
put in during the last 12 months It
wi, foomed only last March and
within the last 12 months, they have
done a lot of work In the report, we
find that the activities that they have
pursued during the year in Trombay
have been multifarious and some of
1he results that they have obtained
arc quite «xc ting For mstance on
pafe 13 of this report we find

Recent studies carried out in the
Dhvision wath thermal neutrons on
millet ang Isfghol have shown that
at low doze Jevels of thermal neu-
trong plants grow much faster and
more vigorously than the controls
There was a spectacular difference
between treated and untreated
plants in the time of flowering The
curtailment of the tume barrier
crop proffuction has undoubteq eco-
nomic potentialities "

When we ar thinking of producing
more and more foodgrains, ¥ this par-
ticular discavery h;elpu ug in making
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rapid progress in our agricultural

field, 1 suppose this will be certainly

a'benefit of untold dimhensions to this

couintry, 1 wish that this report was

this point so that we
as

There 15 one more exciting passage
which I find in the paper which was
submitted by Dr, Bhabha to the Inter-
national Conference on Planned
Parenthood heid m New Delhi This
was went to us only yesterday even
ing; But, I found in that on page 11
that Dr Bhabha has suggested a nove!
way of dealing with the growth of
population. He has suggested that it
is guite conceivable that some subs-
tance could be developed which, when
mixed with the ingredients of one'-
daily diet such as rice, grains or salt,
would have the effect of reducing the
chances of conception by about 30
per cert The problem would be im-
mediately solved 1 can only wish
him Godspeed. 1f he succeeds, 1 sup-
pose, the tecrmng millions of India
will be no longer a problem

Sbrt Narasimhan (Krnishnagir) -
May b over-solved

Shri V. P Nayar: Ma) be the other
way.

Shri Goray. llaving said that, I
would hke to pomnt out one thing
which needs immediate aitention. So
far as India 15 concerned and the other
undeveloped countrics are cancerned
Dr. Bhabha and Jus colleagues hawv
said that we are not very rich in our
fuels, coal, fo; in-tance, or thermal
energy or hydel cnergy He says that
within a vecy few years, we shall have
to fall back on atomic cnergy If this
1s 50, the beginning that we have made
today, I suppose, 18 insignificant. In
this Budget, we find that only Rs. 16
lakhs have been allotted for the power
station that we want to set up to
generate electrieity. I think this is a
very small beginning, and something
more drastic will have to be under-
taken and fnore momey will have to
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be divered for this purpose, because
if we want to develop our electric
energy from atomic sources at & rapid
pace, more money will have to be
forthcoming. At present, the calcula-
tion is that about Rs 45 crorés will be
spent over a period of the next 10
years. But I think that so far as this
country is concerned, money will not
be the main bottleneck. The mam
bottle neck will be the lack of scien-
tifically tramned personnel In this re-
port ! find that pointed mention has
Yoy 1ide of thus. On page 3, 1t 15
smid that the number of ggentific and
technical personnel now employed in
the Trombay Establishment is about
950 as compared with 700 mentioned
in last year's report If we want tn
develop atomic power to  the extent
required, 1 suppose we shall require a
lot more technical personnel and we
shall have to train them very fast
Bocause, it 15 not only we who are
devcloping on these lines  Mostly
probably in China and in Japan they
arc making significant progress in the
development of atomic energy. If that
is the point of view, I think that the
attempts that are being made to train
up the necessarv personne! are not
adeguate

On page 25, we find that only 15 of
our Universities are participating in
the various projects that  the Atomic
Energy Commussion has undertaken
So far a= coaching our students or
per<onnel 1< concerned, 1t is said that
only six Senior Research Fellowshps
of the value of Rs 400 prr month
and ten Junior Research Fellowships
of the value of R: 250 per wnnth
have been instituted Again, at the
end of this para there is a vrrv sig-
nificant <entence which say.

“The Fellows arc required to
work at selected institution: As no
suwitable candidate was  available
for the award of Senior Fellow-
rhips, these were converted into
Junior Fellowships During the
year under review, there were 18
Fellows”
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It is really a sad commentary that ia
this country, no person was found
eligible to hold this post «of Senior
Pellow and therefore it had to be
converted into Junior Fellowship. I
would like to stress this point that as
we go on increasing our attempts to
generate atomic energy, we should
not fall short of technicians, We
must see to 1t that through our col-
leges and through our Universities.
constant attempt 15 made to attract
more peogle and see that they are
trained in a proper manner. There-
fore, I would say that we should
have to popularise this particular
branch of knowledge. Thraughout
the Universities we shall have to see
to it that more and more students
are attracted towards this through
exhibitions, lectures etc. Why should
we not observe the 28th of January
when we first manufactured the
pure ingot of uranium about 40 kgm.
as a red letter day in the history of
atomic energy in this country. If
this were obgerved everywhere and
boys and girls from all colleges and
universities were asked to participate
in this, and more knowledge was
made available to them and more
encouragement given, it is quite pos-
sible that they will be attracted
towards this branch of knowledge,
and there will not be any dearth of
technical which threatens to create a
bottleneck for us.

I agree with the remarks made by
my colleague just now that so much
need not be undertaken by the
Atomic Energy Commission and that
there shouyld be a dispersal of acti-
vities. They should not try to clutter
themselves with s0 many activities
which should really be handed over
to the different departments of the
Government

For instance, discovery of new
deposits can be handed over to the
Mines and Steel Ministry. It is quite
possible that universities or the medi-
cal colleges in the country can be
made to take more interest in other
things which deal with health,
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Last year, when dealing with this
subject 1 had suggested that acient-
ists of the stature of Dr. Bhabha and

not be dealing with ﬁles
time. ‘They should have ample time
to devote to research which 1 their
proper domain. Thetefore, when I
read this report I felt that too much
administrative work or staff work
whs being undertaken by our people
who are working at Trombay. It will
be better if we so arrange things that
this load is taken off their hands, and
they are allowed more scope, more
fréeedom, more leisure, to devote to
this particular branch of knowledge.

1 want to say one thing more. With
all respect to Dr. Bhabha and his col-
leagues, I think we should not put all
our eggs in one basket, that 15, we
should try to see whether there are
other approaches towards this parti-
cular form of energy which can be
encouraged. There may be other
scientists in India who have got a
different approach. However great a
scientist may be, I think after some
time, he develops a particular groove
of thinking, and in this knowledge
which is new to us, I think we should
try to encourage different approaches
That would be possible only if , we
hand over this research work not only
to one particular commuission, but en-
courage universities also to do this if
they willing to do so. Then only will
we be able to evolve methods by
which cheap and cheaper electricity
or energy can be produced from nue-
lear fission or fusion, as the case
may be

Therefore, while congratulating
Dr. Bhabha and his colleagues for
what they have done, I would say
that we should try to disperse this
effort, to train more and more per-
sonnel so that we shall not fall short
of the required technical pergonnel
Let ug try to carry to the people in
general and to the student world in
particular the knowledge that we
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m-msucham that more and
megc._natﬂ'achdtqﬂm&

Shri V. P. Nayar (Quilop): I am
really sorry that we cannot diecuss
this matter in the manner we would
have liked to because, as I submitted
to you earlier, the annual report for
the department has been made avail-
able t0 us only day before yesterday
As you know, these are very techni-
cal matters in which laymen lLike us
will have to work very hard; after
reading the report we may have to
make many refarences also in case we
want t0 make & useful contribution to
the debate. And unfortunately, this
has happened in the case of a depart-
ment directly under the Prime Minis-
ter. I would like to know why it has
not been possible for the Government
to give us this report sufficiently in
advance so that we could have manag-
ed to look into it in detail and made
our suggestions with regard to the
warking of this depaitment

The report, at several places, men-
tions details of the delegationg which
have been sent, or the number of in-
vitations which the Chairman of the
Atomic Energy Commission had re-
ceived to participate in conferences
outside India, but beyond that I find
that certain details which are absolu-
tely essential for us to understand how
this department 18 working have not
been given. I shall have to refer in
particular to the undertakings control-
led and run by this department at a
later stage. Before that, I would like
to emphasize one point, and that ir
about the location of the plant itself.

We are all glad that the Trombay
mstallations ¢row bigger and bigger,
but I have personally a feeling that
because the entire activity of this
particular department ;5 getting con-
centrated in a place like Bombay, we

from

rule it out completely, but what it is
that the people of Bombay will face
in case there is some accident? I am
very much concerned about it because,
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as far as I know, in countries outside
these installations are kept out of
reach of the population. They aremot
in areas surrounded by millions of
population as we have in Bombay. It
is very dangerous, because, as we
know, it ig all a process of frial and
error. We are not pioneers in this
fleld, I agree, but as we go on trying,
we cannot rule out the possibility that
there will be errors; and if there is
an error, I submit, it will expose the
entire population of the city to a very
grave risk, I do not suggest that what
we have built in Bombay should be
demolished, but we should certainly
think of having other instaliations at
other places instead of concentrating
in a place which, as you know, apart
from its population, has very fmpor-
tant industries like the petroleum re-
fineries and many other industries. I
do not know whether this point bas
been looked into. Probably for admi-
nistrative convenience, or the con-
venience of certain people, Bombay
would be an ideal place, I do not
know. but as far as I know, in other
countrieg this is not the patterm, and
this is a problem which requires
looking into.

We have not been given any de-
tails of the administration of this de-
partment. For example, there 1z a
very simple guestion for which I
would like to get an answer from the
Prime Minister, We are having our
heavy water factory at Nangal, but
now I presume we are purchasing
some heavy water. Where is it from?
I would like to know the price of
heavy water and the countrles from
which we import it. It may not be a
very sizable one. but I would like to
know the steps that we have taken to
ensure that the heavy water which
has necessarily to be obtained at pre-
sent is got at the cheapest possible
price,

I find we are developing Atomic
energy on the pattern of U.BA,
Canada or the UK. We are in
friendly relations with all countries,
especially the Soviet Union in which,
you know, the progress in this fleld of
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atopmc energy has bgen tremendous
I would like to know from the Prime
Minister what stepg the Government
have taken m order to get more of
techrucal know-how from  countries
1ike the Soviet Union imstead of con-
centrating all efforts on countries like
the USA, Canads, UK and Woesi
Germany

Sir, I would now ke to make a
spec fic reference to certain 1nstitu-
tions I do not know the amount of
contrgl exerciced by the Auditor-
General in the maiter of the accounts
of the Atomic Energy Commussion,
but a lttle search mn the hbrary has
put into my hands two documents
One 15 the Audit Report for 1857 and
the other is e Audit Report for 1958
They relate to the accpunts of 1952-53
or 1951-52, but 1n one concern, a
number of accounting irregularities
have been pointed out I do not want
to go into the details because I am
told that at the moment the Public
Accounts Comm tice 15 seized of the
matter Nevertheless this 15 in print,
and I am concerned about 1t because
e cn in such an oigamsation one finds
a rumber of accounting irregulanties
and one does not find solutions for
them

The Rare Earths Factory at Alwaye
controlled by the Atomic Energy
Commussion is the particular institu-
tion I rofer to  Here they list a num
ber of irregularities, and from the re-
ports which <ome of us gct about the
activities of the Atomic Energy Com-
mission which I do not want to
divulge at present, we feel that an
adequate amount of control over ther
finances 1s not being exercised by any
authority I would very earnestly re
quest the Prime Minister to look into
this ang assure us that he would take
all possible steps to see that even
though the project is very important
for us, and the insfallations are very
important for us, yet we should not
allow ope pie to be spent unnecessart-
Iy
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Then, there is the qliestion o&f the
other undertaking, namely the Tra-
vancore Munerals (Private) Lid
which wag floated as a private himited
company 1n which origmally the Gov
ernment of India contributed 50 per
cent of the share capital, leaving the
other 50 per cent fo the Government
of Kerala There was one umt out-
side the Iimits of Kerala, and it was
m the territory which Kerala gave to
Madras, and that 13 one factory in the
public sector There are two factories
there, one owned by the Government
and the other owned by a firm called
Hopkins and Wilhams Ltd, to which
also I shall have to make a refcrence
later But this particular factor;
which 15 owned by Madras has been
given five per cent for participation
m the <haie capital, 1(ducing Kerala's
participation from 50 to 45 per cent
and the Government of India’s 50
per cent rcmains as 1t 1s  The Gov-
etnment of India nominates the chair-
man and also three members to re
present the Government of India for
holding 50 per ccni, for 45 per cent
the Rerala Govornment are given two
reprrsentatives in the board, and for
5 per cent Madras 15 givin one repre-
sentative I do not know whother if
it 1s 1n a privatc hmited company not
owned by Government thy, pould
have heen allowed

I happcn to represeni the area 1n
which their umts aie tuated and I
have mtimate knowledge of the work
mg I have raised this question time
and again  When the Central Gov
ernment got intercsted 1n taking over
the factoly 4'l of us thought that
there will be a development of all the
subsidiary industrics possible
from this particular industry We also
thourh* that there will be consider-
able increase m production I expect
ed that as this question was specifi-
cally posed during the debate last year,
the reports will contain some informa-
tion about the production of iImenite
in the factories, running of which s
under the control of the Government
of Iridizx But there is no mdication
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can give one small example to show
how the Government of India are not
looking into the problems as a whole

You know that because the factories
are situated m a place where we do
not have a harbour, and we have to
export about three to four lakh tons
«very year, the purchageis send theiwr
chartered ships, there 1s a small port
talled Koilthottam from which the
ship takes the cargo You know *he
Arabinn sea 18 very rough for four to
five months 1n a year and even dur-
ing the other months, thc mincrals
will have {0 be transporied by hcad-
Inad to the water ¢dge, and from
there 1n g small country-ciafy called
rallam 1t will go 1n the country craft
wnd then transported 1o what 1s called
Yhe hghter, and the Lighter takes 1t
to the steamer, which normally
anchors about seven muiles from the
coasi We have onlv tn connect
Chavara with the Quilon-Ernakulam
Imh and have an extension by six
miles of the railway without a single
major brndge and without a single
tunnel if six or scven miles of rail-
wav ‘11e w Il be constructed, from the
factory—the Government factories can
very casily have sidings mnside the
‘actories—the entire haul of three
lakhs or four lakhs of tons of this
ilmenite can be shipped throughout
he year from the Cochm harbour I
have been wnting 1t to the Ra lway
Mimster I have not wntten to the
Prime Miuster, because I thought that
't bung a railway subject, the Kail-
Wway Minister would take some action
1 discupsed 1t with the manager also,
but seems 1o be bothered
about 1t, and we are spending lakhs
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of rupees as hure charges on lhghters.
This is a very dimple matter Here
1s an Institution controlled by the
Government of India, and in which
the partners are the Government uf
Madras and the Government of
Kerala, and yet we find that even mn
such matters, where there 15 no ques-
tion of foreign exchange involved In
constructing a rallway hink for six or
seven miles, the problem has not been
looked into I am only pomting this
out to thow that even in small mat-
te1s Government do not have an
overall picture

Then, take the cese of the subsi-
dialy industries From this reoort, I
find that most of the products now
bemng made at the Rare Earths Factory
have no market at all m the world,
and for storing some of the products
there contaners were ordered, and
half the contamers themseclves got
corroded, 1 do not kmow why 1,500
to 1600 tons have gone bad and
become useless only because there was
no proper storage And tr sodium
phosphate and things hike that which
are made there do not scem to have a
world mirket at all However, the
report says that, howevir, the produc-
tion 1 maintamed at 1,500 tons 1
wanti to ask whether the possibility of
developing industries based on the
producis which are made there have
been pgone mto by any compectint
authority

We find a similar pattern n another
thing also We all know that India's
teel production will be going up by
seiceral times 1n the course of a ‘ew
vears Naturally, 25 there is increase
n the production of steel, the demands
for welding electrodes will be bound
to merease proportionately if not
more And welding electrodes are
normally made with rutile as one of
the important raw materials Rutile
15 produced only m these factories;
but at present, there s no production
of rutile, even if there is, 1t 13 very
httle ‘There has not been a smgle
licence given for the manufacture of
welding electorades to a factory there
There may be one or two factories in
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Caleutta or Bombay, because the
British Oxygen aiid Acetylene Co. is
such a powerful octopus; they ask for
licences in Himachal Pradesh and they
are given. But in the particular area
which produces the rutile, which has
all the other advantages of starting
units such as—I am giving this only
by way of illustration—for using the
by-products of these factories, the
Government of India have not taken
any interest It is not the Prime Min-
ister’s fault, I know, because th
are small Iittle matters from which the
Prime Minister should be made free.
But the fact remains that although the
Government of India have control and
although we are 1n an advantagequs
position in a place where unemploy-
ment 15 a very bad problem today,
even m such matters, the Government
of India do not take any interest in
the manner in which the problem
makes 1t necessary for them to take
interest.

Then, lake this question. We are
having units in the private <ector and
in the public sector One is, as I sub-
mutted earlier, a factory situated at
Manavalakurichu 1n the Nagercoil dis-
trict, which is run by a firm called
Hopkins and Wilhams Ltd.,, from 1914
The factory has been work.ng from
1914 till now But now, the factory
management comes and 1ssues notice
that 1t would be closed from the 9th
of March The Prime Minister has
already been informed of it by & peti-
tion; and 2,500 workers will go out
There 18 no other unit except the one
managed by the Kerala Governmert
for the production of 1lmenite, all the
units are controlled either by the State
Governments or by the Government of
India m partnership with the State
Governments The only other com-
pany which runs i1t 1s Hopkins and
Wilhams Ltd. which probably 15 a
subsidiary of National Leads or du
Pont's, I do not know. This factory
after working from 1914 onwards
now comes and says that they cannot
continue to run the factory, because
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mn? By now, the Government
know how to run & minerals factory;
they have had two years of expenence
of running a mmeral factory at
Chavara very near which there is also
another private limited company run-
ning a factory. If, as they say, ilme-
mte could not be sold in the world
market, why is it that the factory in
Manavalakurichi is being closed while
the factory situated in Chavara 1
being improved? As I understand it,
they have ordered for machinery for
making improvements. The one is
closed forty mules away and the other,
I think, 15 spendng money for
mmprovements It 1s just because, as
I fecl 1it, the Government of India
have not been having a very firm atti-
tude towards thcse companies I
know there are some difficulties,
dealing wiih certain companies of the
kind of Hopkins and Wilhams, there
may be certain difficulties

E

But I would urge upon the Prime
Minister to consider this matter
sympathetically and take over the
factory, because otherwise it 1s like-
ly 10 create a problem in an area in
which this 15 the only mdustry, and
this piobably 1s the only wndustry mn
the whole of that Nagercoil district
which 1s capable of earning so nuch
forcign exchange Therefore, 1 make
an appeal to him to take over this
factory

There 13 only one more small point
1 would deal with before I conclude.
As Shn Goray pointed out, we
understand that a stage has come in
our country when from over 360 mil-
lion people, it is not poasible to find
out one candidate deserving a Rs.
scholarship, There must be something
basically wrong The Report ssys



As you very well know, two years ago
in UK. a scientist found out what
was known as gibberalic acid which
would make a pes of about 3 inches
tall grow into a giant size within the
period of gne month n laboratory
under ideal conditions; there must be
sir-conditioning, there must be pres-
sure conditioning and there must also
be temperature regulation. More
exciting things can undoubtedly be
achieved. But it is very difficult to
translate them into practice,

Even today we have not been able

PHALGUNA 25, 1880 (SAKA)
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trouble. Maybe the protective mea-
sures taken in the Atomic Energy
Establishment are sufficient. Never-
theless, it 1s a matter worth studying
in greater detail because these effects
will not be known in one year or six
months, From the report as it is, 1

cannot say that a proper study has
been made.

Before I conclude, I would reguest
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a government document that large- ties and it 1 likely to affect thar
scale production of zireonium was spheres of our life, social, econoteic,
envisaged by Government. In this and others. I particularly welcome
year’s report, not & word is mentioned the development of ressarch in atomsie
about that zirconium faciory. Why I energy—and this is a research station
say is because we ha

I am not a scientist; but this is what I
understand—will be zircon, Our .ands
contain 3 per cent. of zircon, accord-
ing to an answer given by the Prime
Minister. It is the next important
constituent in our mineral sands, next
to jlmenite, Therefore, if we are told
that Bombay has certain advantages
or Calcutta has certain advantages—
as they always find out, Government
can always find out and gwve the
licence for a rubber factory to Madras.
saying that it has certain advantages—
we can say that in this case no other
State can have a claim to large-scale
production of zirconium which has
been under the contemplation of Gov-
ernment, and to which we find no
reference. I would like to know from
the Prime Minister what 13 the latest
position Are we putting it into cold-
storage or are we going through with
#t? 1If it is the latter, will Kerala get
the factory which it is legitimately
entitled to®

Mr. Spesker: Shri Khadilkar, I wll
allow ten minutes. Then I will call
the hon. the Prime Minister.

Shri Khadilkar (Ahmednagar): It
is a technical matter; I crave your
indulgence.

Mr. Speaker: We allotted one hour
for this. I have extended it by half
an hour Enough has been smud.

Shri D C. Sharma (Gurdaspur):
Will some hon. Member from this side
also be called”

Mr Speaker: The hon. Member
wanted to speak on External Affairs

Shri Khadilkar- We are making a
very small beginning by starting this
department It has great potential-

ough

lished, the scientists or technical peo-
ple in this countrv are more burden-
ed, and get mixed up, with adminis-
trative matters If this happens, later
on they get muxed up with adminis-
trative politics. So, in order to have
the future growth of atomic energy
development in this country on pro-
per lines, I would like that men like
Dr. Bhabha's stature should be more
free for planning research and deve-
lopment, and must not be burdened in
any way—because I have zonc
through the constitution of the Com-
mission—with administrative and
other planning matters.

Ir an under-developed coun.ny, how
can we utilize atomic energy imme-
diately® That is a problem Of
course, the department 13 planning to
set up a power plant in the next Five
Year Plan period. That is a develop-
ment in the right direction

Looking to the population growth
and the greater necessity of energy for
consumption, we will have to do a
little perspective planning in this Lne
because it has been observed that in
the per ‘copita income and the per
eapita consumption of energy—if we
look at it from this angle—we are 2t
the lowest while Canada and U.S.A.
are at the highest. I have no time;
and I do not want to give figures. Sa,
from this point of view, the contem-
plated atomic power plant is a atep
in the right direction.
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would like to know what steps we are
taking in that direction.

[Mr Dxrurv-SPEARER n the Chair|

The radio 1sotopezs are produced
here They are supplied. But I do

trained here for handling the radio-
active chemicals, radio-active sub-

The next thing 1s about the latest
Mmedical information because in our
backward country medical services are
Mcarce in the mneral aress. Prectically
n every part of the country, diseases
leprosy or cancer are on the
increase We have not yet definite

F

Radio 1sotopes const'tute a great dis-
coVery in medical science after the
microscope. It is saud so If it is eo

t a discovery which can alleviate

urfe that this department, at this level,
sheuld concentrate more on the medi-
cal mde of it, on the humanitarian

aide of it

As some of my hon friends men-
tiohed. the biological, agricultursl and
ojr Uevdrpmoats aoe Aler. agulley
mmbortant. We know we are always
short of food. This department can
hel/D agricultural research in many
w#¥s Of course, this Is just in the
first stage of development I do not
thnk. at this stage, all these branches,
the biological research or the agricul-
tural research in connection with the
development of radio isotopes, can be

rated But some branches cam,
cestainly be separated like the survey
prench or the mining branch; and thet
should be done as early as possible.

fRegard'ng location, I feel this 15 &
very 5mall beginning The under-
developed areas of the world are look-
jng forward with great interest to the
devtlopment of atomic energy because
it has a great revolutionary potential
sqherefore, in this country, we have
provided in the Budget for about Rs 10
cretes 1 expect that this branch is
bound to grow and should grow in the
mterest of our economic development.
¢ it is to grow, the question is whe-
thet we should concentrate it at the
present location or change it to some-
where, as the previous speaker has
suggested, some safe place where, of
course, the question of disposal will
e easily tackled—that is also a prob-
lert in the location of this industry

Mowadays, medical appliances of a
mechanical nature are easily available
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Shri Assar (Ratnagiri): I beg to
move:

“That the Demand under the
Head Department of Atomuc
BEnergy’ be reduced by Rs 100"

Failure to giwe compensation to land
owner: of Trombay whose land was
gequired by Government

Shri Assar: 1 beg to move:

“That the Demand under the
Head ‘Department of Atomc
Energy’ be reduced by Rs 100."

Need to enlarge the scope of atoma
research to the fleld of Defence

Fhrl Assar: 1 beg to move:

“That the Demand under the
arad Department of Atomic
Energy’ be reduced by Rs. 100.”

Need to utilise the services of the
Indian Scientists who are servmng
abroad.

Shril Assar: I beg to move:

“That the Dermand under the
Head ‘Department of Atomic
Erergy' be reduced by Rs 100"

. jov Grants 6414

Nged to eupply atomic power io indus-
tries in Bombay and suburbs

Shri Assar: I beg to move:

“That the Demand under the
Head ‘Department of Atomic
Energy’ be reduced by Rs. 100

Need to establish atomic power Aouses
in such parts of the country where
there iz acute shortage of electric
power and there iy no coal rezerve
or any hydro-electric potential near

Shri P. K Deo (Kalzshandi): I beg
to move*

“That the Demand under the
Head ‘Department of Atomic
Energy’ be reduced by Rs. 100.”

Need to enlarge the scope of research
to the fleld of Defence

Shri P. K Deo: I beg to move:

“That the Demand under the
Head 'Department of Atomic
Energy Research’ be reduced by
Ra. 100"

F‘dlmtom#ﬂcqtfmmh“
development of Atomic Energy om
a scale commensurate with the needs
of the country and with quick speed.

Shri 8. L. Baksena (Maharajganj):
I beg to move:

“That the Demand under the
Head ‘Capital Outlay of the De-
partment of Atomic Energy’ be re-
duced to Re 1"

Faslure to allot at least 50 crores of
rapees for research and develop-
ment of Atomic Energy.

Shri 8. L. Saksena: I beg to move:

“That the Demand under the
Head ‘Capital Outley of the De-
partment of Atomic Energy’ be
redused to Re. 1"

Mr, Deputy-Speaker: The cut mo-
tions are now before the House
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asuaint themselves with what is hap-
pening and should criticise it when-
ever needed. It is difficult for me to
deal with thig subject, cven as I sup-
pose it 15 for the other Members of
Parliament because it requires a great
deal of scientific and technical know-
ledge really to understand what is
happening I do vasit from time to
time the various atomic energy estab-
lishments and the people there take
the trouble of explaining many things
to me and I look wise but really I do
not feel very wise at all 1 get some
broad 1dea of how things are function-
mg, whether they are functioning well
or not Although I am not wholly
unacquajated #ith scientific  techno-
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while we must encourage them we
must also remember that we cannot
treat the universities, at the present

them out, nowhere will adequate work

because the work of this kind is not
of a bnlhant man but it is the work
of a group of competent men, a large
number of very able men, mathemath-
cians, ete, physicists and the like
coming together who produce results
Whether 1t was the atomuc bomb or
any advance in these matters you will
find that large numbers of people
were gathered together knocking each
other’s heads and all the tuime discus-
sing, arguing, experimenting and so
on Whole colonies were made out
of which came out this great atomue
bomb to begin with It cannot be
done n a dispersed way I say 30
because hon Members have talked a
great deal about the dispersal, thinking
of it in some kind of a mechanical way
where a person produces & screw and

_another something of some part with

2 hole and then they put the screw
i the hole ¥ I may sy so, with
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ther Of course, countries like United
States or, maybe, the Soviet Union.
inay have several such concentrations
because they have many people, That
is a different matter. But it is to be
concentrated, and it is so

where and the biological part some-
where else and so on. ! do confess
that it struck me very odd, his sug-
gesting this, because even for normal
scientific work it is a wrong approach
and m the atomic energy work this
would be fatal We can never get a
concentrated way of working or look-
ng at things with these various peo-
ple looking at various aspects and not
putting their heads together. Of
course, that does not mean that the
biological work should not be done
elscwhere There are many aspects of
the work which can be done in hospi-
tels, this that and the other, but the
real basic work of exploring unknown
regions or exploriny regions which are
partly known ha to he done, I think,
in a much more concentrated and n-
te::med wav 1n order to produce re-
sults

In fact, the resulis that we have
already achieved in the atomic energy
mav be said to be significant, I do not

" great deal of what all thiz means,
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wish tp exaggerate, but excepting for
about five, may be sfx, comntries which
are obviowsly much more advanced
than we—and there is no question of
competition—the fact is that more
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and all that, without understan

£

the actual results would have been
few. It is due to this concentration
and bullding up a strong foundation
for work that we have achieved the
good results that we have.

We have this Reactor, swimming
pool type of reactor, Apsara, We have
the Zerlina coming, the Zero Energy
Reactor We have the Canada-India
Reactor, which is of a really big
scale and which will enable us to ex-
periment and explore in a big way.
It 13 only through them that one ex-
plores and experments ‘

Sometimes some people suggested, I
remember, our putting up small re-
actors in universities. Well, it may
be done, I do not know,in the United
States of America, where there s
plenty of money and plenty of people.
But that would be, I think, a wrong
thing. What the universities should
concentrate on 18 good traiming in
nuclear physice That is a base of it.
If they did that, they would help the
cause of atomuc energy more than
by puttng up a reactor with one or
two clever men attached to it and trv-
ing to work it. That would be more
a show than anything else. Byt it is
necessary for the universities to be
given help in every way for a really
basic sound training in nuclear phy-
sict, Every university should do it and
institute as high a degree as is possible.

Ahd. when we have scientists, may-
be, we can have two or three centres.
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what we tall them—they would not
Igre, that background, that squipment
apd all that to do it adequmtely.

Shei Nawhir Bharucha: I did not
ask for trensfer of that function.

Skri Jawsharial Nehru: There s a
thorium plant. As the House knows,
the total resources of thorium in India
are very considerableand that a pilot
plant to produce nuclear grade thorium
d» functioning, and I think it produced.

Shri Bharucha talked specially about
electronics and asked, why should
they do it here in the Atomic Energy
Establishment? Well, we have elec-
troaics fectories elsewhere, and it may
be that others could do it. As a
matter of fact, if we wait for a gene-
ralised electronicg institute or factory
fo produce it we would be working on
a board field, not the specialised things
required here. We would have waited
a verr long time and held up all the
work of our Atomic Energy Establish-
ment and spent much more money
there, As it is, the Atomic Energy
Establishment working on the narrow
field of what they require in the
slectronics produced it, produce many
things and saved a large sum of money
which we would have to spend in
exder o get them from abroad. And
what is more, it is not a question of
saving money only, but it is a certain
element of self-reliance and self

that are needed for them. In fact, I
was told the other day by them there
that in about two years’ time they are
prepared to produce almost anything
in the flield of electronics that Is
required in India. But that does not
mean they should produce anything,
big or small. I am merely saying that
having concentrated on one thing, they
have made an advance, and it is a
good thing that even if we have elec-
tronie esqtablishments elsewhere this
should be dane in two or three places,

Countries for additional training. This
Trombay establishment is now a
Tégearch and training centre of con-
sijerable importance in India.

I shall now briefly deal with one
or two facts. Shri Naushir Bharucha

Print.

Shri Naushir Bharucha: On the last
i::;.ithubunshwnthltit is

Shri Jawabarial Nehru: I am say-

ing so. It is a misprint. It should
be 1964,

ly under the Comptroller and Auditor-
. for audit purposes; he organ-
iyes the audit. It s not separately

Then, Shr1 Naushir Bharucha men
tioned something about the cost of the
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{Shri Jawaharlal Nehru] Then, Shri Naywr ake mentistied
given by us heve are the sume as the SOtnething sbout &- rafiwey lisk of abx

‘British figures. In some way:, It Miley 4o Quilen. This s the frst e
might Be less and i some ways it I have heard of it. We shall have
may De gremter, but we have taken thiy enquired into. But even now I
them and adspted them for the sake believe the things can be sent 1o
of caleulation. When the tume tomes va canal possibly

we will have to work it out. There

is very Bittle difference between them. ml::v.r.m It is not pro-
Shzi Nanshir Bharucha: The figures

quoted by me are talsen from a pam- Sbrt Jawabueinl Mebea: It is ot
phlet published by Her Majesty's PRgible? Well, he said that if we
Stationery Office, entitled Programme Wint to do this, then we put out of

{Basirhat): It i from a Government
peper.

Shri V. P, Nayar: May be a mis-
print

Shrt Jawaharial Nehru: Six miles of
railway will not provide employment
for geveral thousands, I believe.

Shrt T. B. Vittal Rao (Khammam):
During the construction of the siding,
It will provide employment

Shri V P. Nayar: Even now there
are jemporary workers

Spri Jawabarial Nela: 1 wilt look
intg je,

As for the menite at Manaville~
kubiehi, 1 am informed that the ii-
Mehite at Manavalakurichi is inferior
to that at Chavara and therefore one
find; 3 ready market, and the other
does not These are the difficulties

Shri V. P Nayar: The figures given
bY you last year were different. In
AnSwer to a question, the reply given
DY the hon. Prime Minister was that
the jimenite content of Manavala-
kurichi sands was found to be greater
thay, thgt of Chavara It was only tne
Védr before last.

Shri Jawaharial Nehra: I am afraid,
whe, I give these answers, then or
no%, it is not my mind that is

. but I repeat what [ have

bee, told' Obviously, I cannot have



Rs. 2457000 Under the Constitution,
the mining rights belong to the
Centre. Why we pay royalty to the
State Government for these nights,
T cannot understand

Shri T B. Vittal Bao: There =
royalty paid to the State Governments
for every mineral

Shri Khadilkar: We are. purchas-
ing sands. There is another item I
wanted to have an explanation why

at Manavalakurichi 1s bad

Mr Deputy-Speaker: May I know
if any of the cut motions 1s being
preased.

Some Hon Members; No

The cut motions were by leave, weth-
drawn,
Mr. Depuiy-Speaker: Then I can
put the Demands straightway
The question 1s
“That the respective sums not

exceeding the amounts shown in
the fourth column of the arder
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13:45 hrs.

[Mn. Spraxer tn the Chair]

to Air Force Personnel) Rz 11 lakim

Sikkim and These are the things to which I
wished to draw attention,
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Pakistan joined in 1956 Then we
have had what is known as the
“Eisenhower Doctrine™.

Before analysing the latest Pacts
note must be taken of the effort
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pountry to believe, that Pakistan ‘has
such might that it can threaten India
unless it could count on U.S. military
2id? When we arc a big country with
vast industrial and economic potea-
tialities, 18 it possible that an Ayib
Khan can come and threaten us?

Sir, I would like just to mention ane
or two quotations about the military
dictatorship in Pakistan, which re-

What has it to say on the matter”
On November 10, it has stated ,

“Recent military take-overs in
Thailand, Pakistan and Burma
are viewed without disturbed feel-

ings in U.S. State Department,
officials stated yesterday.”

This is an amaging statement. When
military dictatorships come up, those
who talk so much of the free
are not disturbed about it. Are
take it that they have a hand
too?

It 18 not only a question of
fndia’s security. Arms aid
name of fighting communist agres-

ek
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in Asia and Africa. Are we to follow
Chamberlisn and Daladier's Govern.

complacence a it. we have
had to go for more US. dollars aid,
more We have tried to brush

on many
occasions when we ask  the Deputy
Minister—I wm glad the Deputy Min-
wter is present here—ishe replies that
we are confldent that arm- aid is not

, on the basis of assurances
of USA. What are those assuran-
ces worth*

When such statements as are made
by our Deputy-Minister, they are
made use of by others. For

she was quoted by the United States
Ambassador, Mr. Bunker, recently mn
a presa conference held in Calcutta
Actuxlly, this question was answered
in the Rajya SBabha. In reply to a
question the American Ambaxsador
hed stated:

“A statement, I think—a very
cisar statement--was made about
that by your Deputy Minister for

for Grants 4534

External Affsirs, M, Lekshwi
MNenon.”

When he was asked “whether the
eXipting friendly relations between
the United States and India can be
mAintained by committing the United
States to a fresh security agreement
with Pakisten, Turkey, Lran, as re-
porfed recently”, this 1s what he zaid.
It was interpreted to mean that any
further agreements, any further mik-
tary pacts would be recognised by our
Government as being friendly. Do we
not recognize these pacty as threaten-
INg our security” That 15 why we
SaY that there 1s complacency on the
Part of our Government

When 1L 15 1eported in the press
that the anti-subversion committee of
the Baghdad Pact Council has met in
Karachi, when a question 1s put, ne
cledr answer 1s given; rather, an
evagive answer 1s given When we
ask whether it has been taken up at
the diplomatic level, we do not get
a Satisfactory answer. In this very:
Hoyse during the last 2-8 monthy the
queéstion of the bilateral agreement
between Palustan and the U.S.A. has
COMe and on various occasions we
have recerved amazing replies. On
the 3rd of December, in answer to
SQ 549 regarding bilateral pacts
this i what we were told :

“The U.S. authorities have
assured the Government of India
that the discussions now being
held with the Pakistan Govern-
Ment do not envisage any new
Military pact”

It s techrucally correct because it
Wa§ g3 & result of the death of the
Baghdad Pact due to the Iraqi re-
volytion, that this bilateral pact came
intg being. Then, on the 16th of
February, in answer to S.Q. No. 395,
when attention was drawn to the new
bilgteral defence arrangements bet-
ween Baghdad Pact members and
the question was asked “what ateps
do the Government propose to take
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of saying
anything happens in Kashmir or even
if something was to happen even in
Pakistan, a situation would so develop
be

But, in this document what is there?
It says:

“Provided, That such employ-
ment shall be consonant with the

treaty obligations of the United
States b

Let ug not forget this proviso. This
proviso has been left out in all the
documents that have been placed
before us: Provided That such em-
ployment shall be consonant with the
treaty obligations of the United
States. And those treaty obligations
are those of the SEATO, the US
Pak Pact as well as the Baghdad Pact
which is now followed wup by the
Joint Communique and the Bilateral
Pact between Pakistan snd the
United States. In almost all of them,
the thing that is stated agein and
again is that these pacts are made to
resist aggression direct or indirect.

463 (Al) LSD—®8.
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point. We are #till asking for assur-
ances, Our Prime Minister says that
he welcomes these assurances. Have
we once made it clear that we will
consider it an unfriendly act to give
arms to Pakistan. They have said it
again and again that it is against com-
munis’ aggression. 1 would like this
House to remember that this wes the
Eisenhower doctrine which had been
invoked when the American forces
were sent to Lebanon. Was Lebanon
a communist country with a commu-
nist Government? But, it was sent
there. What assurances can Dulles
give and guarantee that this will not
happen again? Have we protested
against the establishment of U.S.
bases in Pakistan? We have not done
that, That is why, let us understand
once for all, that if the imperialist
powers leave us alone, we will settle
our differences in a friendly atmos-
phere. If the military pacts are scrap-
ped and if the US.A, under the garh
of fighting communism, stops inter-
fering with us, Asians, with the huge
fund of goodwill which exists bet
ween us and Pakistan, we <hall be
able easily to come to an understand-
ing between ourselves

Coming to another very important
part of “he Asian world, Indo-China,
I should like to say a few 'words
because our President-has gone there
In last few days, the Secretary Gen-
eral of the United Nations Mr. Ham-
marskjoeld has been visiting that
place. You know the Geneva Agree-
ment which was brought aebout



nmandﬁmﬂyunnthrebnmx
think it was, Laos stated that they

under pressure, the 1.C.C.S. had to
sdjourn sine die. It is good at least
they adjourned The pressure was
from Thailand, and from Laos that
this Commission should be complete-
ly scrapped. Finally, India and the
other members of the I1.C.C.8, agreed
to adjourn sine die. We are told that
there have been protest on border
raids. Protests have come from North
Vietnam. Leader of former Pathet
Laos Prince Soupharounong has re-
peatedly written about these viola-
tions. Up till now, we have not re-
convened the I.C.C.S, There has been
mmmmmuniqm—mnﬂmd.!‘rom

significance
iittbehadlotheﬂlltofl&m-
Tarskjoeld. India must reconvene
the 1.C.C.S. India must reconvens the
ICCS and see that the peace and
'emﬂtyotSou‘.h—ElltAlll,upﬂdﬂ
ly in the background of the recent
devdoymmuu:mughoutm are

One other matter which I should
like to raise while 1 am on this point
uﬂnhqms‘.im.whiehhnbemnm
4gain and agemn in this House apd
Autside too, of the report that there
fas been wide-spread rebelfion
Against the Chinese Government in
Tibet especially by the Khamba tribe.
I raise this because this affects us in
this way that for the last few months,
Not even few months but almost a
few years, there have been foreigners
Who have come here as journaliste
and have sent out these exaggerat-
ed reports. One such gentleman by the
Name of Patterson has come out only
the other day with this statement in
the press that unless he discontinued
Sending misleading and exaggerated
Tessage about Tibet to the Daily
Telegraph and other foreign papers,
the Indian Government would be
Constrained to interdict his residence
ih ¢he districts of Darjeeling, Jalpai-
€uri and Cooch-behar

The Prime Minister was asked this
Question about refugees from Tibet
at his last press conference, and he
Said clearly that they were highly
exaggerated. He also said that he had
agked the Bhutan Prime Minister if
there were a large number of refy-
8ees, and that the Bhuianese Prime
Minister stated categorically that
they were very few. But what is dis-
turbing is that in <his letter which
as written by this gentleman, George
N Patterson, he says:

“l can show evidence that 1
have been consulted by Indian
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officials on the situation inside
Tibet since I srrived in Indla in
1980."

What business do our officlals have
to have relstions with such people,
when our Prime Minister himself has
made the policy and the understand-
ing of the Government clear’ I come
fram that part, especially from the
Gengtok and Kalimpong ares. We
know that this gentleman, the poli-
tical officer of that area, has been
giving vent in private conversations
and elsewhere to his well-known and
pronounced anti-Chinese views. We
should expect that Shri Apa B. Pant
should at least try and carry out the
policy of the Government of India

Another lady journalist

Shri Goray: Is Shri Aapa B. Pant
against the Government of India or
what*

Shrimati Rens Chakravartty: 1 do
not know whether he is against the
Government of India, but certainly
this statement has not been contradi-
cted, viz, “I can show evidence that
1 have been consulted by Indian
officials”. And then, if you like, I
can read out He says-

“I have been essured on seve-
rul occasions by them, that I had
access to sources and informstion
denjed to them”

And then he goes on to say

“I at first did not wrnte because
1 was given to understand that
the matter of Tibet was being
given sympathetic consideration
in Indian, British and American
official circles®

And then he says-
“I was forced to write because

the rebels in Tibet urged me to
publicise their predicament so

for Grants 644

that they may get urgently help
from somewhere.”

Where, iz this somewhere?

The Deputy Minister of Extermal
Aftairg (Bhrimati Lakshmi Menom):
1 would like to know what makes the
hon. Member mention Shri Apa B.
Pant by name, and what evidence
has she to show . .

Shrimati Renu Chakravartty: This
15 the evidence I have.

Shrimati Lakshmi Menon: | that
the officer referred to is Shnn Apa
B Pant and no other

absolve him, but I hope that they will
make a categorical statement

Shrimati Lakshmi Menon: Make
sure before you mention a name in
the House

Mr Deputy-Speaker: She 15 not
trying to absolve hum, but she asks:
how is hiz name to be associated with
that?®

Shrimatl Lakshmi Menon: He is
one of our most patriotic political
officers on the border

Shrimati Renu Chakravarity: The
hon. Deputy Minister can certainly
reply, because I have got very little
time at my disposal, and if it is true
1t is now almost ten days .

Mr, Deputy Speaker: Theve I
agree that she has got very little time,
but during that little time nothing
should be said that might involve any
mnocent person here, and no reflec-

1s wmnocent, I should be very glad,
but this has come out in the States-
man. This 15 a report 1 the
Statesman
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Gangtok, Kalimpong
‘border, we are not going to talk of
the officers there, but talk about some-
body who does not represent the Gov.
ernment of India in that place?

Shrimati Lakshmi Menon: The

truth. Then, on what basis does she

believe that the officers are in the
wrong?

Shrimati Renu Chakravartty: Ii is
for the Government of India to say.
It hags been there in <he Statesman,
and not only that. If she reads she
will find that the tone of it is impu-
dent, and the least I can say is that
the Government of India should have
taken a very serious note of a letter
of this type which has come out and
should have answered it. If this
charge can be made openly, then it
is right that the charge should be
also denied openly.

The other question which I should
like to take up is the quesiion of
Africa, The hon. Prime Miniser, on
more than one occasion during the
last few debates, has stated that the
Africen personality is now rising.
Here again, in recent times, world
conscience has been very much taken
up with what is happening. Today
wehavemdhowpeop]ehmbem

for Gronts Say4

It is not only disturbing to the Afri
can people, but to many of us.

The mission which was sent to

the Cameroons in which there was an
Indian gave a completely unanimoys
report. One of the important clauses
in the UN Charter states that the
express desire of the trust territory
people has to be consulted before in-
dependence is given. That particu-
lar point was never conceded We
ure told that the Indian on the mis-
sion was not our representative, but
when I go into the 88Bth meeting of
the Trusteeship Council, there it i
stated that the wvisiting mission will
be composed of persons named by the
USA, Haiti, India and New Zealand.
I do not know how we cannot take
respansibjlity for this gentleman who
was also a Member of the permanent
U.N. Delegation in New York.

This Commission said that there
should be independence for the Cam-
eroons, for the French Cameroons in
1060, and as far as the British part
was concerned, the north part should
be integrated in Nigeria and the
southern part should go through a
plebiscite. It sounds all right to say
that India wants independence for
the Cameroons people, but there are
one or two points which have to be
noted,

Today the French Cameroons 1is
kept under the French Constitution,
and independence which is going to
be granted to the Cameroons on the
1st October, 1960 will be guided by
that Constitution. According to
Constitution, they will form part
parcel of France. Their delega
the U.N. will be under France.
is an army of 60,000 in the
roons, and there is nothing
specifically as to what will
to them

T

We know what has been the
of the Algerian elections. We

ir
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i and i was said at thet time that
everybody else was there and only
one party did not support it. That is
no argument. That is why this ques-
tion of the Cameroons has worried
us. Not only that. It is for the first

the African Nations have remained
neutral; they have not voted with
India: And the entire socialist
countries have also abstained, count.
ries like the Arab Republic, Ghana,
Sudan; all these countries, including
Indonesia have abstained. I am sur-
prised that Indonesia also abstains.
This is bad. It is necessary that the
Asian and the African peoples should
at least vote together, remain together,
fighting as they do against imperia-
lst nations in the United Nations.

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Shrimsti Renn Chakravartty: You
have already rung the bell; but I
should only like to mention one or
two things more. I am the only
speaker from my side.

Mr, Deputy-Speaker: The hon. Mem-
ber hag taken abou? thirty minuter
already,

Demangds PHALGUNA 28, 1880 (g4KA)
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thiy House, and it s necessary that
thiy House knows what our members
do in the Trusteeship Council. T shall
juat mention one instance. I find that
One of our delegates said that she
Wag very much enthused over it,
she did not use the word ‘enthused’,
but ghe said she was glad to find that
Breat progress had been made by the
Belgion Congo. 2t was surprising We
netd not have said it. After all, we
Khgw the exploitation that goes on in
the Belgian Congo. It was no: neces.
8atdy for us to compliment them.
Hoawever, I shall not go into those
Mmitters because I have no time.

But there is one point regarding
the recognition of the Government
of Algeria, It is right that we should
Tetognise the Government of Al-

. Eetia which is outside, not the Go-

Vernment of Algeria which has been
bryught about by De Gaulle through
blood and terror within Algeria. We
are told that there are certain nor-
MA] tests that have to be passed for
Tétognising a government, that they
Myst function in a particular terrl-
toty and so on. But it is not always
POgsible to have normal conditions
in abnormal conditions of war, and
W& believe that although it is not a
World war, it is a terrible war in a
COuntry that is fighting for its free-
dom, it is something which we: have
t0 recognise as almosf equivalent to
World war.

If we take the question of the pas-
sihg of the normal tests of a govérn-
Mment, the question of East Germany
COmes up. Why is it that up till now
We have not recognised East Ger-
Many? It is in possession of a por-
tion of Germany. Actually, if we go
to the history of it, it was during the
Périod when we were part of the
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A new ferment is mwake in Asia
and Africa today. We know that we
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know that new methods of coercion

ment would like to give effect to that
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agreement has been entered into
I you take into consideration other
agreements in which the United
States of America and Pakistan are
parties, it dees not basically aiter
the picture That this Xkind of
ald and comfort that is being
given to Pakistan is something we do
approve of, that 1t is not only not
m the interest of India but not in the
interest of peaceful progress and

development of this part of
the world and that needs to be stated
very clearly, at the same time, if we
are really following a policy of peace,
nothing is gamned by working up a
kind of hysteria against one country
or the other. Our policy iz a policy
of friendship towards all countries
and we are not gomng to pick and
choose countries and say that we will
close our eyes as far as one set of
cournitries 18 concerned, but we are
going to rub 1n, we are going
exaggerate our differences with and
criticism of, certain policies that
might be pursued by some other
country or set of countries That 1s

g

g

to continue our policy that we have
followed so far, of friendship with all
nations, at the same ttme putting
forward our pomnt of view clearly and
firmly, putting whatever diplomatic
pressure we can exercise, to see that
those nations realise that these
policies are not to the advantage,
even of the purposes they have 1
view, the purposes of fostering and
strengthening peace

Then agamn, let us look at the
Middle Eastern countries It 1s rather
surprising to find that Pakistan has
claimed to be part of the Middle East
It 13 a part of South Asia But the
Eisenhower Doctrine is confined to
the Middle Eastern countries Of

be a part and parcel of the Middle
East, for it 18 a part of South Asia.

As far as the Middle Eastern coun-
tries are concerned, just now there is

do not want any kind of disturbances
to grow up there I would ke to
know from my hon friend whether
the imperialist Powers are at work in
the new irruption that 1s taking place
there If the Western Powers are
responsible, and then there is no dis-
agreement between any section of this
House, if the Western Powers are
responsible for creating disturbances,
but when other powers ster up
trouble members of her Party
deliberately close their eyes and are
willing to give them all assmstance.
That 1s where we part company with
her The other Powers are equally
responsible for disturbing the peace
and tranquullity of the good relations
that should exist today m that part
of the world If stability 18 to be
obtained, then we have to be equally
critical, we have to be equally alert
about both the forces That 1s the
policy that I understand the Prime
Minuster 1s striving to pursue, and to
the extent to which he pursues that
m that measure, he can count upon
our support, our loyal support and
our full co-operation.

About Africa When we turn to
Africa, in West Africa, there are
desirable developments In West
Africa, the impulse towards freedom
13 gathering strength But side by
side, there 18 the danger of these West
African countries getting closer to
European countries I have no objee-
tion 1if they do 1t of their free will
and choice But there are certain
forces, for instance, cultural forces,
at work In Ghana, Englsh 1s gomng
to be the language for primary educa-
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I meet people in this country as well
as outside, and I can say with a
certain sense of responsibility that if
we were to exert ourselves more in
West Africa, we would be able to
restrain and influence up to a point
the orientation that is likely to deve-
lop, an omentation which may create
a kind of split personality in this new
and dynamic Continent of Africa.

In East and Central Africa, there
are new problems. Multi-racial socie-
ties are there. The apartheid policy
is likely to be pushed forward, I hope
and trust that as solutions are being
found for multi-racial countries else-
where—in Malaya some years ago and
in Cyprus only this year—so in this
part of the world, it may be possible
for multi-racial people to live
together in amity and goodwill with
democratic rights and liberties.

But here again, we have a responsi-
bility. If the Central Alrican
Federation is pushed through then
the policies that are being pursued in
Southern Rhodesia, which are only
slightly different from, they are only
a slight improvement on the policies
that are being pursued in South
Africa will be sought to be extended;
d these policies are sought to be
lammed down the Northern Rhodesian
people and the people of Nyasaland,
I have no doubt in my mind that
there will be a tremendous upheaval.
If that upheaval is not to take place,
then the British Government and the

jor Grants 8454

British Parlisment have to be told
that this Federation cannot go
through. Whatever further progrees
has to be made in Nyasaland, in
Northern Rhodesia, in Kenya and in
Uganda, whatever difficulties there
may be, they have to be solved. But
the first thing that needs to be done
1s that this Central African Federation
cannot go through, It cannot gob
Domunion Status because once it gets
it, a handful of white people, a
minority of Europeans, will be put
in a position where the Africans will
have no alternative except perhaps to
resort to measures and methods which
will be inimical to any kind of peace
and progress not only in that part of
Africa, but perhaps in the whole
Continent of Africa.

Therefore, here again the matter is
urgent. It is knocking at our door. I
hope that the Prime Minister 1ia
already applying his mind to it and
that through diplomatic as well as
other channels, the proper amount of
influence will be brought to bear upon
the British Government and the
British Parliament that they cannot
weaken, they cannot permit the
interests of the African people to be
sacrificed to the clamant demands
that the white settlers in Southern
Rhodesia are likely to make.

The next point that I would like to
take up 1s about the Berlin crisis. I
was rather interested to find that in
the world survey my hon, friend who
preceded me gave, she mentioned not
a word about the Berlin crisis. Pro-
bably, there is no crisis for her. Hera

that we do not
recognise East Germany? Because
the peace treaty was not signed. We
do not know whether there should be
one Germany or there should be two
Germanies. Berlin itself has been
divided. Berlin is divided; Germany
is divided and Europe is divided.

This has happened because both
sides, the Great Powers, have got
themselves into certain positions. And,
unless they are willing to disengage
themselves from the positions and
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agreement, It should not  be
unilaterally disturbed and you cannot
solve the problem of Berlin without
undertaking the responsibility of

It 1z fortunate that the Prime
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way of life.
we make many mistakes. Whatever
mistakes are made in China, nobody
knows. Every mistake we make
here is magnified; it is put on the mega
phone round the world. I was afraid
what would be the effect on the
people of Nepal.

Nepal 15 an independent country
between these two huge countries
engaged in  great experiments but
along two entirely different paths.
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what happens in Tibet. Our relations
with Tibet spread over centuries. They
are very close—religious, cultural and
traditional

We recognise that Tibet 1s a part of
China, the Tibetan region of China
Whether the Chinese exercise
suzerainty over Tibet or sovereignity
over Tibet is a question into which 1

we have recognised China's
eignty also. Whatever be the case,
the fact remains that even the Peoples
Government of China had entered
into an agreement with the Adminis-
tration of Tibet as it is called in the
Seventeen Point Agreement that Tibet
will enjoy autonomy. What is being
done? I was surprised that my hon
friend who preceded me, who showed
such a heart-warming awareness of
the tragedy that is being enacted in
Algeria today, had not one word of
sympathy to say about the people of
Tibet and what 18 happening there

Shrimati Remu Chakravarity: What
1s happening there”?

Bhri Asoka Mehta: You know it
very well

In Algeria what happened” A
million Frenchmen went and settled

says' Go to Tibet, strike roots there
and flower m Tibet The Chinese
must go, strike roots and flower in
Tibet The Tibetans naturally get
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cultural and their own racial
ness. After all they have the right to
live their own life

Shrimati Renu Chakravarity:
they will turn round and say to y
‘what about Naga land”’

Shri Asoka Mehia: Let them say.
Nobody says that Nagaz have no
separate way of life. We only say
that they cannot go out of India.
Nobody here 1s denymg that the
people of Naga land have the right
to live their own way. We do
send people from other parts of

i¥

them fee! that they are bein .
verted wmto &a lkind of colony.
We do not want colonies to be created
by one State or the other and we are
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not going to have two standards and
two measures when we judge the
policies of different countries. As 1
said, I am critical of many things
that the United States does but I will
not, therefore, give up my good-will
or friendliness towards that country
and that Government, There are
many things of which I am critical
of the Chinese Government but at
the same time I have abundant good-
will and friendliness for that Govern-
ment. Let this thing not be mis-
understood. There are people who
want to exercise a convenient diseri-
mination, When you say that you are
critical of America and also friendly,
only the friendly part is taken and
the critical part is ignored. When you
say that you are friendly with China
and also critical, only the critical part
is taken and the friendly part is
ignored. It cannot be done in that
manner. After all the policy that this
country tries to pursue, as we have
been able to understand it, is one of
friendliness but also offering criticism
where we think that things are going
wrong, particularly where our imme-
diate neighbours are concerned. What
will happen? The Chinese armed
forces may launch an all-out attack.
The Tibetans will try to defend them-
sel and will ultimately be driven
tiers and will try to pour
they try to pour in what

to do? There are people be-
longing to Tibetan religion, race and
cultures on our frontiers. What will
be the impact on them and what will
be the reaction? Therefore, we say
that we want to be friends and we

to live in amity and goodwill;
maximum co-opera-
e treatment we try

&35

patience and goodwill. They are an-
cient peaple, people living on the Roof
of the World and they have a right
to move forward but in their own
way.

My hon. friend talked about some-
thing that an English journalist has
written in a letter to the editor of a

taken to the bosom by the officers of
the Government of India. If he had
taken to the bosom of the offi
Qers of the Government of India, why
Was this treatment given to him? Or
ig it that the Government of India
functions so divided that at the fron-
tier a policy is pursued which is com-
Dletely enemical to the policies that
Government have laid down at
Delhi. There are no two policies—
One at Delhi and another at some
Other place. There is only one policy—
8 policy of friendliness towards China,
Which is not going to be purchased by
Sacrificing the legitimate and rightful
Claim for domestic autonomy, the
Claim for cultural freedom, the
Claim for preserving the distinctive
Cultural way of life of the
Beople of Tibet. When frontiers are
drawn curtains are fiot created. There
8re ties of blood, ties of culture and
Ristorical ties that cannot be surren-
dered and cut asunder overnight. We
Have deep and intimate interest in the
Well-being of the people of Tibet and
theretore, we beg of China, we begged
8¢ them in 1951, we beg of them over
and over again that it would be in the
Ihterest of all concerned if the prob-
lem of Tibet is solved in a peaceful
Thanner, in a pursuasive manner, in
the manner of goodwill where a cer-
Flin amount of patience and tolerance
15 shown.

I would try to end by saying that
the world is today not as simple as
She tries to make it, where there iz
O9nly one devil, the United States of
America. Destroy Washington and the
Test of the world were all willing to
Come together (Interruptions).......
We have seen from recent develop-
Thents in Bhagdad and Cairo that life
In this world cannot be reduced to
this kind of simple formulation......
(Interruptions).
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Shri Joachim Alva (Kanara): Mr.
Deputy-Speaker, Sir, the three hon.
Members who have preceded me have
spoken on a variety of subjects. The
hon. and gallant lady Member con-
fined herself to the United States Arms
Pact with Pakistan, The hon. Shri
Asoka Mehta, with his scholarly and
penetrating mind, travelled from China
to Peru. The hon. Seth Govind Das,
with his overseas experience, has con-
fined himself to one or two topics. I
shall devote myself entirely to the
subject of Africa, except to say a
few words on Berlin and the United
States pact at the end.

Africa today 15 crying for justice. It
is 2 white man's burden which s
endangering the black man and which
is the cause for the woes and tribula-
tions of Africa The Africans are

for Granis 6488

carying aloud for justice. We in this

brother Afrieans, by
helping them actively not only by
words of sympathy but to give them
a word of cheer. Just in the manner
of the hon. Prime Minister who sum-
moned an Asian conference, it might
perhaps time right enough to sum-

had no chance. But in Afri
haps he will have to go with am
amount of bloodshed and violence for

like justice, natural justice, and the
voice of God finally triumphs ower
the evil deeds of men

The world today is divided jn about
three or four colours and that has
been the trouble. The Africans are

serves the white masters. Even
Christianity has been summoned by
the white man to serve his own ends
The missionary, presenting what is
mainly a white man’s gospel, was yet
forced to admit the white man’s bet-
rayal of it. It is colour, race and em-
pire, and this 20th century is the
century of coloured men.

What 1, the position m Africa
today? For every ten thousand
natives in Uganda, there are six white
men; in Nigeria, there are six; in the
Gold Coast, nine; in the French
Equatorial Africa, ten; in the French
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ch is owned by the -

ﬂ:ﬁtﬁ men This 15 the pro-
of te men in the coptinent
where the population Is just
150 million Yet, the white man
have this kind of supremacy over

the black man, our fellow-brethren
1 our fellow-contment of Afnica
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Who owns or holds Africa® The
British including the Union of South
Africa govern and hold one-fourth of
Africa, they nearly command one-
third of the population Another as-
pect 15 also seen The French own
nearly one-fourth of Africa and one-
third of the population Then c¢come
the Belgians, with 1[13th of the area
and 1/10th of the population Portugal
—that tiny Little country like Portugal
which 1s less than any third class
State of India—holds 1/18th of the
area of Africa with 1/10th of the
population This 1s the way that
Africa has been divided amongst the
white races of Europe They profess
Chrnistianity and some of them,
thqugh they prafesg catholicism, have
never followed the precepts of Chris-
tianmity m their dealings with the
Africans

Now, how many territories are held
in Africa by the different nations?
Britain holds 21 slices of territory in
Africa The French holds 16, Portugal
comes third with five, Spain, three,
Belgium, one, Italy, one This 15 the
1ecord of Africa where the white man
holds sway, and today, we owe a
special duty towards her Bntamn 1s
holding the largest amount or slice of
territory mm Africa If we are part
of the Commonwealth, we owe a duty
to the Africans and should see that
these territories are by gradual slow
Process yielded up in favour of the
native people as gelf-governing terri-
tories of the people

We see how the Nyasaland Africans
are revoling there At lsast we have
to focus public attention on that spot,
and that place has attracted the world
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attention now The day before yes~
terday, it was South Adrica; there-
after 1t wag Kenya, now it 15 Nyasa-
land, though we can never forget
Algeria

What 15 happening m Kenya, such
a tmy gpeck of land—now? What has
happened in Kenya®” 10,000 people
have either gone to the gallows aor
have been shot down, and 50,000
Africans have gone to the prison-
yards Forged evidence has been put
agamnst Jomo Kenyatta, a great pat-
riot But even in the Brituish Colonial
office, though they claim to hold clean
hands, they have not been able to do
anything In Kenya, as you know, the
Bnitish have a very peculiar genius
A former British King married a
Portuguese princess—I do not want io
go mnto that history and I would rather
hike to forget it But when 1t comes
to the question of political affinity,
the Briish follow m Africa today
what Portugual did yesterday, because,
in some territories of Africa where
the British hold sway, 1t 1s as dark
as the Portuguese territory The
Manchester Guardian, describing the
conditions in Portugal, has editonally
stated that it 1s the most 1lliterate
country of Europe Yet, Portugal
holds sway on Angola About Portu-
gal which talks so much of Roman
Catholicism 1n Goa, m practice, 1t 18
found that thare 1s not a single native
Roman Catholic priest in the wide
area of Angola

Kenya's record 1s very black in-
deed 1 may mention one thing about
it The House may pardon me for
being somewhat personal In the
month of September, 1953, the small
paper that I have been editing—The
Forum—was banned by a very drastic
order But the funniest part of 1t was
that the Kenya Executive Council
passed an order saying that the past,
present and future coples of the paper
are banned Can you ever hear of a
fantastic order that the past habies
of any person or individual and the
future babies that are 10 come are
banned” That was done by the British
Government, which claimg to be a
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- liberal government, and they are in

- the happy company of Portugal, where
a number of our Indian journals are
banned.

We have forgotten Kenya, The way
the Africans have been treated in
Kenys still cries aloud for justice and
we cannot forget about it. We per-
haps have a special responsibility as
& leading member of the Common-
wealth. There are times when we
have to keep our mouths shut, but
there are also times when we should
speak firmly about what is happening
in Africa.

I was in the foreign office of Bel-
gian-Congo in the year 1948 and the
Chief of Protocol told me, “It is not
like India with your great civilisation:
here in Congo, the problem is of a
special kind."” Then I told him, “What
do you mean by special kind? Are
they not as much civilised as our-
selves or has the process of the mis-
sionary spirit of converting them into
Roman catholicism made them worse
or better?” Today, the Unilever, one
of the largest trading companies in the
world, has acquired a monopolistic
tendency in Congo. The Belgians have
been compelled to promise some kind
of self-government in Congo,

When we come to Algeria, what is
the record of the French? Millions of
people are in distress and sorrow and
not lessthan aquartermillion people
have perished in Algeria. But for the
French, it is a matter of big pride to
claim that they sing ‘the song of
fraternity and equality. But when it
comes to Algeria, we find that young
boys and girls have had to face the
firing squad and all kinds of torture.
1t is also time that we told the French,
who are the third in the list of holding
& large number of territories in
Africa that the Algerians must have
the maximum amount of sympathy.
We are sometimes inclined to forget
everything about Algeria, but that is
not the correct way of going about

+MARCH 16, 1950
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oul business. Wherever freedom is in
gistress and in peril, especially in
Africa and Asis, it is time that we
cried out aloud, so that the Algerians
geel that there is someone at least
jrt @ different part of the world, pre-
p,ired to extend a helping hand. After
on® business of freedom has been over,
we are sometimes inclined to forget
what is happening around the world.
ynless we express our voice with
determination, we cannot get things
moving in the dark continent of
Africa.

In Madagascar, the French used
quns and bullets, not now but two
decades ago and the population has
peen crushed into silence. The poor
pMadagascarans are afraid what their
gate will be tomorrow. We cannot
rést content on a moral pedestal that
tnat we have achieved our goal and
others must suffer. Egypt has had
to suffer right till yesterday because
pritain kept her jack boot on her neck
and on the Suez. Thercby the poor
peyptians had to suffer. The poor
ggyptians had to suffer because India
pad to be the brightest jewel of the
pritish Crown. Somehow or other,
pEypt hurled out the British hegemony
and they have shown that they are able
tp assert their strength of natiomalism
and prove themselves as one of the
great leaders of the African movement.

As I said on the last occasion, we
ntust have at least 100 young men and
women in our foreign service who will
talk Arabic. We take pride in learning
French, but it has to be put in cold
storage because it is not of much utility
¢or us. But if our men know Arabic,
we can tie ourselves in warmest
griendship in Africa. I do not know
pOW many young men and women in
tne foreign service know Arabic, From
Morocco to Libya, right across the
porders of Egypt and Arabia with
over a thousand sheikhdoms, they
gpeak one language and that is Arabic.
that is how Nasser is trying to join
them together with one language, If
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English,
French, German and perhaps a little
more of Ruasian and Chinese, it will
not entirely serve our purpose. So
far as Africa !s concerned, we must
win the hearts of the Africans by
the medium of the Arabic language.

Incidentally, I may say that our
senior diplomats of the Indian Foreign
Service have an eye only on the
diplomatic mussions in London or
Moscow, Paris or the salubrious cli-
mate of Aswan Dam and such attrac-
tive other places. I do not know how
many LCS. Diplomats want to go
down into the deserts of Africa and
try to win the fniendship of thoze
people I do not know how many of
our LC.§ diplomats go down into the
jungles of Africa or the jungles of
Indo-China and not merely send the
junior officers there, but instead pre-
fer to go to aw-conditioned spots.
Unless we are able to put our house
in order, we shall not be able to
achueve much progress It will not be
merely enough for the Prime Minister
to have his great policy at the top
and his great objective; 1n its fulfil-
ment, we have to see that from lower
down below, the things are in order.

We have some hope in the Labour
Party. The emergence of the Labour
Party was one of the causes of Indian
freedom When perhaps the Labour
Party comes into office again, things
might improve so far as the colonies
are concerned. We do hope that the
Labour Party will be able to vindi-
cate itself and will quicken the pro-
gress of self-Government in Africa, so
that the African peoples may be on
their road to self-government.

What is the position in Nyasaland?
The British Colonist is like the wealthy
man who had a mistress and the mis-
¥ess in order to have good company
clamed friendship of another doubt-
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ful virtuous wife and said “Come
along”. The Union of South Africa
1s morally in a leprous condition and
morally it cannot stand before the bar
of public opinion anywhére in tne
world. It hugs the Central African
Federation cut to order in the Colo-
nial ofice of Britain, so that North
Rhodesia, South Rhodesia and Nyasa-
land may embrace each other The
Central African Federation and South
Africa may thus become fellow mis-
tresses of racialism. Poor Dr. Banda
who had to walk a thousand miles to
Johannesburg, who took degrees in
America and practised ;n London,
fighting for the freedom movement,
today finds himself perhaps in Jail
In his office, there is a portrait of
Mahatma Gandhi and poems of
Tagore How did the British colo-
nialists express their mespect towards
a member of the Bntish House of
Commons? Mr. Stonehouse was expel-
led and asked to clear out and even
the British Parlhiament did not take
enough notice that one of the valuable
members was hurled out like that
from the Central African Federation,
Poor Jomo Kenyata is still down in
jal Dr. Banda may meet with a
worse fate and one of the earler
patriots 1s also 1n jail. They collected
two thousand pounds by penny and
wanted to see the Queen, so that she
can be interviewed, What was the pra-
yer to the Queen? The prayer was
“please do not sell us down the river
to Southern Rhodesian Whites”. This
was the appeal of the poor Africans
in Nyasaland, a little strip of terri-
tory and yet the white man places
hus jack boot on them all. This
15 the great tragedy of the people m
many parts of Africa.

Nyasaland may be a powder maga-
zine which may blow up the whole
of Africa and blow up the whites of
Africa Unless we  express our
determunation and moral encourage-
ment to these people, Africa will still
remain in the hands of half a dozen
white powers, who have no business
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to be there and exploit those pecple.
1at us remember that the people of
the western demoeracies called the
Soviet pecple backward and shey
were actually backward in 1914 but
by 1068, they are as big as any tep
power 1n the world SBimilarly, the
Africans are not very backward With
the preoess of strong Liberalism and
education, you can educate the Whites
of Alfrica in such a way that we can
also make them progresmve, by apply-
mg this parallel

I would hke to say a word about
Berlin I had been to both sideg of
Berln When the Mayor of Berlin
came here the other day, I asked hum
one smmple question “We respect
you, West Germans You are our
friends and yo# are top in trade But
We are afraid whether Nazism will
be revived” I have seen the horrors
of prison camps in Poland and our
hair stood on end when we saw them
all The Germans and the people of
Europe, whether Jew or Gentile,
catholic or protestant, have been ter-
rorised, murdered and prosecuted
the various prison camps of Europe
Today the major reason for Russia
being aggressive or Czechoslovakia or
Poland being aggressive 1s the genuine
fear of revival of Nazism and that 1t
will endanger the liberties of people
%0 mlhon people have perished—n
Russia, Poland and elsewhere—and
many were wounded 8o, people are
afraid of war and they are worrred
what their fate will be

In regard to US-Pak Pact I wall
say this much only The Pentagon
approved of the military aid to Pakis-
tan to strengthen the anti-communist
countries When the Amencan Vice-
President, Mr Nixon came here and
he was asked about this Pact, he sad
that it 15 against Chima and not
agamnst us But the instant 1t may
blow off, 1t may blow off in such a
way that it will destroy even Pakistan
by Russia's act of self-defence We
shall be hurt and we shall suffer
Thoke are things which should he
borne in mmnd
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Lastly, far, in reference to
you will pormit me quate a
about the fate of the while man
the blaok maan

“I, Wilie Wastle

Stand firm in my castle,

And a’ the dogs o' your town
Will no' pull Wilhe Wastle down ”

1

Mmstry, as usual, has given a  good
report of the sctivities of the Minis-
try 1n 1858-88 It appears fram the
Report that the Minstry has under-
taken reorganisation 1n the method of
itz work, and the objective seems to
be to achieve efficiency and to affect
economy An Under Secretary now
18 the king-pin of this system of work
He 13 responsible for efficiency as well
as quick disposal of work The Under
Secretary may forward papers either
to the Deputy Secretary or to the
Joint Secretary, but not to both the
result being that the red-tape 1s cut
on both sides at the lower level as
well as the higher level I am very
glad that this Minmistry has taken up
thi question of the Te-organmation
and, I am sure, the rationahsation of
i1ts work will result in greater effi
ciency and quicker disposal of work

15338 hre,

LY

[Surr C R ParTasar RAMAN n  the
Chair]

The Report mentions that there are
106 diplomatic mmisions and we have
some 1n Latin America also We are
told that this time we have establish-
ed an Embassy in Chile and we have
established another Embassy in
Bolivia So far so good But the Latin
American block consists of 20 coun-
tries and they have 20 votes m the
United Nations  So, 1t 18 worthwhile
for us to have better collaboration
m this fleld with the Latin American
countries, and I feel that we ehould
have more Embasswes, especially in
Peru, Columa and Venezuela 1
have heard many delegations of those
countries speaking in the Unaited
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Natitons esking for closer collaboration
with our country, because they feel
that our policy, the policy of  un-
committed nations, today i3 thé right
policy to be followed m thm world

Before 1 go to other peints, I should
hice to take up ome or two

which have been rased by the hon
Shrimati Renu Chakravertty Bhe
sad that there w a growing com-
placency in the munds of this Mims-
try with regard to miitary pacts I
altogether refute that allegation I
thunk there 18 nobody more vehement
eganut these mulitary pacts than the
Prime Mwmaster It was he who, for
the first thne, ramed this question
and 1t was he who, for the first time,
made this House aware of the dangers
of the milstary pacts Bo, 1t 15 quite
wrong to say that we are becoming
complacent about mlitary pacts

The policy of India 185 manifestly
well-known as anti-colomal and I wes
rather surprised that Shrimati Renu
Chekravartty again raised the ques-
tion of Cameroons and of Algeria [
cannot understand at all why she 1s
so much exercked over this guestion
We have said that independence must
come first and elections must come
afterward. But they say that elect-
1ons must come first and independence
must come afterwards It 1s really
very funny The United Nations have
already adopted a resolution that the
French Cameroons will be given
independence from the 1st January,
1980 Sp she was wrong when she
sard that they will be given indepen-
dence from 1st October, 1980 I think
she was confusing between French
Cameroons and Bntish Cameroons

; 1t 18 British Cameroon which 1s en-
titled to  independence from 1st
October, 1080 So far as French
Cameroons are concerned, they are
Bomg to get independence from 1st
January, 190

Shri Tangmnani (Maduras) Who
@re progressive, French or British®

Bhri Kasliwal: Whoever 15 pro-
gresaive that & guestion of fact On
the guestion of Aigeris, vwe have de-
cidred from the hewse tops thet we
are for the independence of Algena
We bave moved resolutions ih the
United Natwns but somebow or other
those resolutions have been defeated
This year aiso there was a resolution
sponsored by us along with  other
powers

tunately, was lost by just one vote

I wish that the hon lady Member
who spoke so eloguently on Algera
and Cameroons had mentioned the
case of Cyprus The Cyprus question,
which hes been a difficult question,
has been resolved entirely because of
our own efforts 1 know that in the
Political Committee our resolution
was lost for various reasons The
whole atmosphere was such that our
resolution could not get through But
n the plenary session when the motion
was moved by Mexico stating that
both parties should come together and
negotiate for the independence of
Cyprus 1t was accepted That resolu-
tion was entirely on the lines of the
Indian resolution Today you see
what has happened The Cyprus ques-
tion has been completely solved

The hon Shrd Asoka Mehta men-
tioned the Berlin cri;is I am in en-
tire agreement with him that the
whole question of Berlin 1s connected
with the question of Germany and
unles, the German question 15 solved
there 18 no possibility of the Berhmn
question being solved I am one with
him when he said that powers who
are interested in the Berlin question
should not precimtate a crms and
should try to negotiate matters bet-
ween themselves

Today, as never before, there 1
quest for peace The «cold war
cofitinues in its course with unmiti-
gated fury And many statemen are
exercised over this question a8 to
how to resolve this cold war, how to
find a dolution for this Many eoun-
tries have suggested various meams,
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and I recall to thus House the speech
of Mr Lester Pearson made in the
House of Commons of Canada, asking
India to summon a summit conference
of the Western as well as Eastern
powers to resolve the cold war 1
do not know whether the summut
conference is going to be summoned
by India or not That i« a different
guestion But I must say that it 15 a
tribute to the wisdom of our polwey-
makers that a mention has been made
that & summit conference should be
called by Incia .

There 1s another question whxh 1
want to mention 1n which India has
taken a great part, in which India's
endeavours have succeeded in resolv-
ing a deadlock, and that 13 the quest-
on of disarmament You will recall
that in 1952 a Disarmament Com-
mussion consisting of 12 members of
the Security Council and of Canada
was formed This Disarmament Com
massion appomnted a  sub-committee
and that sub-commttee continued its
deliberatiore, 1n 1954, 1955, 1856 and
1857 But, nothuing happened, the
deadlock continued In 1957, the
Soviet Unwon put forward a resolution
in the United Nations that the Dis
armament Commussion should consist
of all the Member nations of the
United Nations That resglution was
lost again., I am very happy to say
this year, India along with Yugoslavia
sponsored a resolution to the same
effect that the Dmsarmament Com-
massion should consist of all the 82
nations of the world That resolution
was passed practically unammously
76 votes to none There was no
opposition, there were 2 abstentions
I have only mentioned this to show
how India has played a part in resolv-
ing the question of disarmament

Another resolution whxh was
sporwored by India and Yugoslavia
related to the question of surprse
attacks It referred the whole quest-
1on {0 the Geneva Conference saying
that the Geneva Conference should
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undertake a study of technical aspects
for measures agmnst the possiblity
of surprise attacks That resolution

agan was practically unansmously
carried

I want to mention about another
Resolution, because the whole world
today 15 exercised over the gquestion
of continuance of nuclear Weapon
tests It was a matter of surprise te
the Indian delegation and the UN
that there was no resolution asking
for discontinuance of nuclear test
explosions India along with 11 other
powers put forward a resolution asking
for 1mmediate discontinuance of
nuclear tests and said that these
should not continue until agreement
at the Geneva Conference had taken
place It was unfortunate that the
resolution was lost by 41 votes to
something  Another resolution, a
much watered down resolution by 17
powers was passed in the General
Assembly That resolution only meant
that during the pendency of negoha-
tions which are being carried on 1n the
Geneva Conference, the powers should
as far as possible desist from these
explosions

There 15 another matter tp which
I would hike to refer and that 1s the
question of peaceful neighbourly 1c
lations This House will i1ecall that
in 1957, a resolution on peaceful ce
existence had been unammousi.
passed m the United Nation, General
Assembly That resolution had been
sponsored by India and Yugoslavia and
Sweden This year, the 1tem came
up agamn in the form of measures to
implement and promote good neigh-
bourly relations among Stater I m
very happy that that resolution
which was again sponsored by our
country along with 8 or 9 other
countrie, was unammously adopted
The objective of all these resolutions
16 that there should be internationsl
collaboration m the fleld of economy,
science, technology, culture and com-
municatsons
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1 do not want to take more of the
time of the House. I only want to
say one thing about India’s foreign
policy. It is this. Today there is
growing an Indian tradition in foreign
policy. It I8 a policy which is a good
neighbourly policy. In fact, I would
say, good neighbourliness 1s the
sine qua non of that policy. It is also
based on fearlesgness, based on purity
of means to achieve the end. I am
sure that this policy 1s ultimately go-
ing to succeed.

Shri Mahanty (Dhenkanal): Mr
Chairman, a discussion on the various
demands of the External Aftays
Minustry does not permit us much
scope to consider the foreign policy
of India in general. Much has been
said; much will be said about the
foreign policy of India. Therefore, I
would like to confine myself to the
various Demands for which provision
has been madc in the Budget esti-
mates

Before 1 do so, 1 would hke to in-
vite the attention of the House to the
fact that the annual report which ha-
bren furnmished to us 1s much too
scrappy and does not provide us In-
formation on many important 1ssues
1 would like to mvite the attention of
the Prime Minister to this fact 1n
particular We find 1n the Budget
estimates, provision 15 made for State
prisoners, for prisoners from Kabul
and Afghanistan I have been trying
my uimost to know what these State
prisoners from Kabul are domng m
India, what 1s the genesis of having
these State prisoners from Afghanis-
tan and Kabul in India I tried to
contact the Regsearch and Reference
section of the Parhament I tried to
go through the various annual reports
which I have been getting for the last
seven years. The Research and Re-
ference section also tried to contact
the External Affairs Ministry and the
Ministry have just communicated
that they would require four days to
compile this information. This is an
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instance which I want to peint out
Provisxon is made m the Budget for
State prisoners from Kabul. We
woulduketoknowwpythm are
concentration camps in our free land
of India. Why should we go on har-
bouring prisoners from other countr-
ies in India? I would like the Prime
Minister, when replying to enligten
us, because his Ministry also does not
seem to be much enlightened on this
subject if this note from the Research
and Reference section of Parliament
15 correct.

Shri Jawaharial Nehru: The hon.
Member is referring to what place?

Shri Mahanty: I am referring to . .

Mr Chairman: Prisoners from
Afghanistan

Shri C. D. Pande: They are not
prisoners; they are free to go

Shri Mahanty: Will you kindly see
page 1681 of the Demands for Grants
of the Minstry?

Shri Jawaharlal Nehru: What coun-
tiy 1 the hon. Member referring to”

Shri Mahanty: Kabul. Afghamistan
You wall find on page 161, Kabul
Refugees and State prisoners 1 would
hike to know why the State prisoners
are being harboured in India

Shri Jawaharlal Nehru: The hon
Member referred to concentration
camps I wanted to know where
these concentration camps are

Shrl Mahanty: What I mentioned
was, if Afghanistan 15 thinkung of
having concentration camps in India
for its own prisoners, we would like
to know

Shri Jawaharial Nehru: May I say
this to clear up a musunderstanding?
There are—I cannot give the exact
numbers—a dozen or so persons, who,
I regret to say, are totally incapable
of earming their living. Every one of
them can go the moment he wants
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[Mr. DepuTY-SPEAKER in the Char]

Shri Mabanty: I am very grateful
to the hon. Prime Minister for the
information supplied. My only gn-
evance was that the annual report of
the External Affairg Ministry could
not give us any information. ‘That
was the reason for the musunder-
standing.

After all, that 18 not the important
aspect of my observations. I am com-
ing to the expenditure that we have
been mcurring on the External Affairs
Ministry. According to the Report,
for the 86 Misgions, we have been
spending Rs. 435,64 lakhs annually.
It comes to Rs 5-687 lakhs per Mis-
sion. The break-up is, for salary we
are spending to the extent of Rs 3-05
lakhs and the remaining is for Mis-
cellanecus and Contingency expen-
diture. We all know how our dip-
lomatic efforts are failing on account
of lack of external publicity in an
effective measure, and how we have
beett suffering for not having effective
contacts even though in each Mission
we have been spending more than
80 per cent. over salary of staff and
officers, and even though we are ear-
marking more than Rs. 1 lakh for
contingericies. We are still complain-
ing that our efforts are not adequate
ard up to the task which we are re-
guired to discharge.

‘Therefore, under the circumstances,
I'em corstrained to tbserve that there
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is need to consider a réduction of ex-
‘Penditure in the varidis missions.

Tn ‘this context, 1 wbuld Hke to
%know ‘frdin the Hoh. Prime Minister
why the Various reports of the Forelgn
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I have said on many occadions,
eld to none in my appreciation of
the foreign policy of
is not the occasion when we should
go into it 'Here, I would like to
address myself to issues nearer home.
I am sorry to mention that even
though the previous cpeakers have
covered a wide ground, none has men-
tioned anything about Goa. Does 1t
mean that this House has forgotten
about Goa? When we go through
the report, what do we find”> We find
that during the year on more than 15
occasions the Portuguese police had
violated Indian territory. Protests
were lodged through the Embassy of
the United Arab Republic to which
no answer was received. What are
we going to do about it” Satysgrahis
like Shrimati Sudha Joshi and others
are still languishing in Portuguese
prisons. What are we going to do
about 1t? It & quite all right to talk
glibly about Panchsheel, about our
various achievements in the inter-
national sphere, but are we going to
be a party to this betrayal” We
would have liked this annual report
to have told us what positive ateps
the Government have been pursuing
or have pursued beyond addressing
complaints through the Uried Arab
Republic Embassy to meet this situ-

ation.

-
A

In this context, with all humility I
would like to subrhit that either we
should not have enforced economic
sanctions against Goa, or, having en-



but that gquantity 1s not enough and
therefore Japan has been Importing
iton bre from India Repeatedly 1
have 'tried to impress upon the author-
ities of our Government to see that,
before they agree to export iron ore
to Japan to build s iron industry
at least a provision 1s put in to say
that they should make their choice
between Indian ore and Goan ore,
But that has rot been done The
Portuguese authorities in Goa have
been going on merrily earning foreign
exchange from this ore export We
mmposed economic sanctions against
them, and then withdrew them with-
out considering the implications and
1ssues, and today we do not know
where we stand

Shri Joachim Alva: May I correct
him?

Shri Mahanty: Let hum not correct
The Prime Mmnister 1, more compe-
tent than the hon Member My time
18 much too short

Shri Joachim Alva: The latest 1n
formation s that the Japanese are
not so very active in their business
In Goa in manganese I am on the

border of Goa I represent North
Kapara

Shri Mahanty: I am talking of won
ore I was not tallking of manganese
ore alone

What I would llke to know 1s the
steps that the Gloverniient ¢f India
are takihg to put in a ‘provision in
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the contract to the efféct that ‘they
should make thelr choice between
Indian and Goan ore.

After endorcing economie sanctions,
there {s no point in withdrawing 1t
If the Government had to withdraw
1t under certamn valid circumstances,
it was well worth considering them
before imposing the economic san-
ctions That 13 my pont

Then I come to another point, non-
recognition of Israel T have been
most pained to find that even India
has recognised during last year a
dictatorship like Spain and estabimh-
ed diplomatic relations with Spawm,
but i1t has chosen to i1gnore Israel
Tsrael 15 a great country, every inch
it 1s a great country The history
of Israel 15 an epic saga of struggle
since the days of the dispersal to the
conclusion of the Second World ‘Whr
‘Here are a people about two mullidn
strong who have fought every inch
against the entire world to have
their own homeland Here are a
people who are highly scientific, who
have made every inch of the arid
desert unto flowering gardens, and yet
we have chosen not to recognise that
country For what” When we took
the posture of neutrality in  inter-
national affairs, to satisfy the Arab
bloc we chose to ignore Israel It
pams me If we recognise Spain,
if we recognise even Pakistan which
», a theocratic State, 1f we recognise
other theocratic States, what reason
15 there that we should not recognise
Israel” ] ask has Israel any mulitary
ambitions? Has Israel wished 11l of
anybody, any power, any country in
the world?

It 18 a small country I do not know
what 1ts area 1s Maybe, 8,000
square miles And the population »
as small as two millions They are
trying to carry on their affairs accord-
ing to the best of theiwr capacity We
must wish them well, in the interests
4 world peace we must see that the
infégrity of Israel 1s preserved, not
only preserved but that it also pros-
pers I would like to plead m all
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humility that we lose no time in
establishing diplomatic relations with
Israel. That will be a recognition not
-only of a high principle; that will be
also i conformity with the neutral
posture that we have taken in inter-
national affairs.

Then I come to the gquestion of ex-
terna]l publicity. Much has been said
about the inadequacy of our external
publity, and even the hon Prime
Minster, on earlier occasions, has, in
his usual frankness, conceded the in-
adequacy of our external publicity
‘Having done that, we had all expect-
«d that the external publicity would
be re-onentated, would be more en-
ergised, that there would be a more
imaginative outlook pervading the
external publicity directorate. I am
told some high ranking officers have
been appointed. That goes on. That
iz a continuous process, but when
we come to the provision, I find there
has been a total provision of Rs. 93
lakhs for external publicity organisa-
tion of the External Affairs Minstry
Can anybody mmagine that only about
Rs. 646 lakhs are spent for actuall:
bringing out the bulletins, the 1n-
formation materml, whereas the rest
of the money of Rs 93 lakhs 15 being
spent on officers and their staff”
‘What blessed things are they dong”

I am told 49 journals are bemng
published by the External Affairs
publicity  directorate Parliament
Library 1s considered to be one of the
premier libraries not only 1n the
<capital but in this country You can
make your research. You will not
find anything more than two or three
scrappy matenals published by this
directorate for which Rs. 93 lakhs are
bemng spent. I am not speaking with
any levity or frivolity, but it I am
Turnished those materials, certainly my
inchnations will go against India.
They are produced in such an un-
imaginative, clumsy manner. Why do
they not take tramed journalists”
‘What is the Indian Foreign Service”
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possibly more disappointed than 1

My mamn grievance is that here ve .
are making a provision of Rs, 98 lakh,
for external publicity. We all know
how our foreign relations have suffer-
ed, how even on the Kashmir issue,
many world Powers are most ill-
mnformed of the implications and
1ssues involved We all know it
Even then we are spending only
Rs 6 lakhs in actually producing the
information materials and bulletins,
and that too not with a very high
professional finish; yet, we are spend-
ing nearly Rs 90 lakhs on the salaries
of the officers and their staff alone
1 hope the hon Prime Mimster will
look into this matter

It 153 my painful duty to invite the
attention of this House also to  the
principle and the manner in  whica
the delegations to the UNO are being
sent Every year, delegations art
being sent to the UNO and to variou:
organisations And I find that the
delegations are composed of Mem-
bers of Parhament and peoplc
outside; some of them are  highh
competent, and I have only mv
highest regards for them and for their
ability, but most of them are sent
just for the sake of patronage

Take, for instance, ths year's de-
legation I thought they must have
been well known mn  India's publc
hfe I gent a requisition to the Re
search and Reference Section of the
Parhament Library, and they could
only gwve me the biographical sket-
ches of such persons or such Members
of Parlament whose biographical
sketches were in the Who’s Who; but,
for the rest, the External Affairs |
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Ministry was referred to. Those do-
cuments may be available in the
Research and Reference Section of the
Parliament Library. 1 speak in all
seriousness, Even the External
Affairy Ministry could not furnish the
“Who's Who" of some of the delegates
who had been included on this de-
Jegation.

An Hon. Member: You want to go?

Shri Mahanty: I do not want to have
a free Lft at the cost of the Indian
tax-payers, but I am speaking on be-
half of a principle I would like to
know what yard-sticks are bemg
employed If one tries to analyse
the scheme of it, one finds that those
who go to the United Nations, as many
of the Members as possible, as soon
as they come back become Deputy
Minsters You can see that from the
very beginning I do not grudge it
either But what I say 1s that if you
say that the foreign policy is gomng
io be a national policy, then you must
see that your delegations are not com-
posed 1n such a way as to patronise
persons, these delegations must be
composed of all shades of political
opinion pievalling m thiz country;
otherwise, 1t 1s futile to say that your
{foreign policv 1s a national policy I
do not say that in any sense of gnev-
ance, but the thung that has pamed
me 1s that when we are sending per-
sons, we¢ aic taking up persons from
the anonymity of India’s publc life,
yel we are choosing to exclude per-
sons or ignore persons who may have
becn more competent Two or three
years ago—this can be checked up
fiom the list of members of the dele-
gations—a particular person had been
sent 1n the UN delegation as a consti-
tutionsl adviser or parhamentary ad-
wviser or something hike that Then,
I was very interested to hunt up s
records, but no Indian publication ever
publLished who that gentleman was On
turther inquiry, I learnt that he was
the president of the Delhi Rarewala
Union, that is, the union of the hand-
tart pullers. It 15 not in my taste to
speak on these matters, but here is a
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matter which hag been going on, and
1t should be stopped

Now, I come to the last point, and
I shall conclude, and that is about
Indo-Pakistan relations. The mutual
defeniee pact that the United States of
America has entered into with Pakns-
tan 1s really distressing and disturb-
ing It 15 really painful to note that
a country which chooses to speak om
behalf of democracy is now being res-
ponsible for, and 1s being a party to,
the destruction of the biggest demo-
cracy not only in Asia but ;n the
whole world. The Prime Minister the
other day said that the agreement was
only meant to meet situations of
aggression by countries controlled by
international communism. I would
like to know m all humility from him
if international law anywhere clearly
defines what international communism
1s International communism 1s any-
thing as undefined as American demo-
cracy Therefore, 1t may just happen
that Pakistan leaders can take it into
their heads and say that India 1s also
being controlled by international com-
munism A country ‘controlled by
international Communism’ does not
nccessartly mean a Communist coun-
trv It may be a democratic country,
but vel controlled by International
Communism Therefore, the hon
Prime Minister—of course, I speak in
all humility—may kindly go into 1t
and try to satisfy himself and the
House whether international law any-~
where defines what ‘international
Communism’ 1¢ and how a country
controlled by international Commun-
ism 15 ever defined It 158 a
disgrace and a shame that a country
hke America which still professes by
the names of Abraham Lincoln and
Jefferson, a country the Embassy of
which hus been presenting us with
calenders which read ‘As I would not
like to be a master, so I would not like
to be a slave’, now tries to enslave an
entire country for its own military
bases

1 never used to speak against
America m this stran all these years.
At least 1 had some faith in their pro-
fessions But today that is belied.
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In this context, I would ask this Par-
Hament to ider one thing sericus-
, and that is to make up its mind to
away with the American aid.
is a shame which is gulling to our
national pride. If we analyse it real-
igtically, we find that America has
been arming Pakistan. Now it is not

building its defence forces against the
United States of America. Therefore,
whatever money it has been giving us
as aid, we are spending for our
defence. Let not America give any
military aid to Pakistan. Then we will
see that the money we waste on our
defence could be spent for our deve-
lopment purposes. A country with
national honour must now learn to
kick American aid, because that is
meant to hoodwink the people, to
keep over people under the illusion
that the Americans will be our best
friends whereas they prove to be our
worst enemies.

An agreement of thiz kind is entered
into between two Governments, the
Government of Pakistan and the Gov-
ermment of the United States. Why
. is #t that the spokesmen of White
House are silent on it? Here Mr.
Bunker hag been issuing statements.
What diplomatic or authoritative sta-
tus have Mr. Bunker's statement?
Why is White House silent on 1t? Even
the statements issued by the junior
representatives of White House are
being refuted, by the Ministers of
Pakistan. The Ministers of Pakistan
have said, which Mr. Bunker has not
contradicted, that this agreement also
takes irto account a contingency which
tay arise, from attack against Pakis-
tim by other countries not necessarily
Commumist. Therefore, let us go into
#. Thiz has become a pinprick. 1
believe it is agmin a case ‘of the fail-
ure of our Foreign Bervice, It is our
failure to rouse the public opinion not
only of America but of other demo-
cratic countries that has landed us in
ummz:m But yet let it be remém-
bered that we would like to die fight-
ing to 8 man than to surrender to this

=
ence is today tryidg to bully® amd
il us 50 that we toe its

line.
With these words, I conclude. There
18 no question of supporting or op-
posing the Demands. Baut I a¥s plc-

treated as having been moved sub-
ject to their being otherwise admis-
sible:—

Demand No. No. of Cut Motions
16 406, 383,
17 407, 275, 1384
18 48, 409, 276, 277,
278, 279, 280, 339,
341, 342, 343,

416, 417, 418, 419,
420,
424, 425, 426, 427,

The list indicating the numbers
of the selected cut motions will be
put on the Notice Board and will also
be circulated to Members tonight for
their information.

Failure to raise the standard of living
of the Tribal people rapidly.

Shri 5. L. Saksena: I beg to move:

“That the Demand under the
Head Tribal Areas be reduced to
Re. 1

Desirability of transferring the admin-
wstration of the NEFA drea to the
Minigtry of Mome Affairs.

Shri P. K. Deo: I beg to move:
“That the Demand under the

Head Tribal Areas be reduced by
Rs. 100",
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Shiri B. L. Saksent: T beg to move:

“That the Demand under the
Heed Nage Hills-Puensang Area
e peduced to Re. 1”.

Failure to suppress Naga revolt
Shri M. B, Thakere (Patna): I beg
to meve:
“Fhat the Deman@ under the
Head Naga Hills-Tuensang Area
be reduced by Rs. 100.”

Desirability of transferring the admin-
wtraton of the Naga Hills and Tuen-
sang area to the Mimustry of Home
Affairs

Shri P. K. Deo: 1 beg to move:

“That the Demand under the
Head Naga Hills-Tuensang Area
be reduced by Rs 100"

Fatlure to stop Pakistami 7raids on
Indian Territory

Shrl 8. L. Saksena: I beg to move:

“That the Demand under the
Head ‘External Affairs’ be reduced
to Re, 1"

Failure to protest agamst Pakistan
US Pact

Shri 8 L Saksena: I beg to move:

“That the Demand under the
head 'External Affairs’ be reduced
to Re 1"

Failure to adopt strong policy towards
South Africa agamnst her aparthed
poliey

Shri M. B. Thakore: I beg to move:

“That the Demand wunder the
head ‘External Affairs’ be reduced
by Rs 100.”

Constant firing by Pakistani forces on
the Eastern borders

Shri M. B. Thakore: I beg to move:
“That the Demand under the
hrad ‘External Affairs’ be reduced
by Rs 100"
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Weak poly adapted towasar Porsu-
el for the dispruss over Goa

Shri M. B. Thakare: I beg to move:

“Thet the Demand under the
head ‘Extarnal Affairs’ be reduced
by Rs. 100"

Non-recognition of the State of Jsrgel

Skri M. B. Thakose: I beg to move:
“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Policy towards Pakistan regarding jre-
quent border mcidents

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Failure to set up diplomatic relations
with Israel

Shri Mahanty: I beg to move:
“That the Demand under the

head ‘External Affairs’ be reduced
by Rs 100"

Failure to reorganise the External
Publweity Diviston with a view to
improve Indwa's over-seas wnforma-
tiom Services

Shri Mahanty: I beg to move:

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Failure in redeeming Goa from Portu-
guese colonwzation

Shri Mahanty: I beg to move:
“That the Demand under the

head ‘External Affairs’ be reduced
by Rs 100"

Failure to pursue an effectwe policy
towards solutton of the Indo-
Pakistan border disputes

Shri Mahanty: I beg to move:

“That the Demand under the
head ‘External Affairs' be reduced
by Rs 100"
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Composition of Indwan Delegation to
the UN.O and other foreign coun-
tries
Shri Mahanty: I beg to move:

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Need to have sterner atthitude owards
Pakistan i view of the latest Pakis-
tans rawds and firngs at the Indian
border

Shri P K Deo I beg to move

“That the Demand under the
head ‘External Affairs’ be reduced
by Re 100"

Need to take definite steps for the
hberation of Portuguese enclaves tn
Inth

Shri P K Deo I beg to move

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Need for expanding the activithes of
the External publicity Divunon

Shri P. K Deo: I beg to move

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Need for not implementing the Nehru-
Noon agreement regarding the
border disputes
Shri P. K. Deo I beg to move

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Failure to solve the Goa problem

Shri Assar: I beg to move:
“That the Demand under the

head 'External Affairs’ be reduced
by Rs 100"

Need to take immediate steps to
release Indian political prisoners in
Goa

Shri Assar' I beg to move

“That the Demand under the
heed ‘External Affairs’ be reduced
by Rs 100"

Need to support the cause of the
Cameroons for freedom

Shri Hem Barus (Gauhat)). I beg
to move

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Need to support the cause of the peo-
ple of Oman for wmdependence and
to oppose the policy of the Brituh
Government there

Shri Hem Barua. I beg to move

‘That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Portugals PRiwght of Passage’ sut
aganst Indwa pending at present in
the International Court of Jushee
and Government's attitude thereto

Shri Hem Barua I beg to move

‘That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Failure to protest apawnst the United
Stateg bilateral mailitary pact with
Pakistan

Shri Hem Barua I beg to move

‘That the Demand under ghe
head ‘External Affairs’ be reduced
by Rs 100"

Proposed transfer of the Berubar
Umnion to Pakistan according to the
Nehru-Noon Agreement

Shri Hem Barua. I beg to move

“That the Demand under the
head ‘External Affairs' be reduoced
by Rs 100"

Unsatisfactory condition of persons of
Indian origin m Burma and Ceylon

Shri Hem Barua: I beg to move
“That the Demand under the

head ‘External Affairs’ be reduced
by Rs 100"
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Jelay m the de jure transfer of the
former French establuhmentz n

India.
Shri Hem Barua: [ beg to move

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Veed to reorganige External Publicity

Divuon and wnformation service
abroad to make effective propa-
ganda.

Shri Assar: I beg to move

“That the Demand under the
head ‘External Affairs’ be reduced
by Rs 100"

Failure to stop dasly border finngs on
Indun terrstory by Pakistant Army

Shr Assar: 1 beg to move

That the Demand wunder the
head ‘External Affairs’ be reduced
by Rs 100"

Failure to adopt effectwwe policy agamnst
Pakistan

Shn Assar, I beg to move

‘That the Demand under the
head ‘External Affairs' be reduced
by Rs 100"

Meed to set up diplomatic relations
with Israel

Shr1 Assar I beg to move

“That the Demand under the
head ‘External Affairs' be reduced
by Rs 100™

lalure to take effectrve steps to eco-

' nomise heavy expenses on Indwn
Embassies and High Commassioners’
Offices abroad

Sbri Assar, I beg to move

That the Demand under the
head ‘External Affairs' be reduced
B Rs 100"
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Unsatisfactory conditton of Indwans
rending n Afnca, Ceylon, Pakistan,
Burma and other forewgm countnes.

Shri Assar: I beg to move

“That the Demand under the
head ‘Externa] Affairs’ be reduced
by Rs 100”

Need to lend support to achieve dis—
armament and ban on the production
and use of Nuclear weapons ond
thewr tests

Shri 8§ L. Saksens. I beg to move

“That the Demand under the
head ‘Externa]l Affairs’ be reduced
by Rs 100"

Mr Deputy-Speaker: The cut
motions are now before the House

Shri D C Sharma (Gurdaspur): I
rise to support the Demands put for-
ward by the External Affairg Mins-
try While Listening to the debate this
morning and this afternoon, I felt that
our debate has been more or less a
round-up of world affairs This shows
how foreign affairs conscious the
Members of our Parliament are and
how much interest we take m the
factors which promote peace in the
world or which seek to disturb the
peace of the world

Before I come to the mamn points of
my remarks, I want to say a few words
about our external publcity and about
the UN delegations, to which the hon.
Member who preceded me referred.

Sir, 1t 15 true that our external pub-
heity in terms of the size of our coun-
try and in terms of the magnitude of
our problems 1s no adequately financ-
ed ButIcansay without fear of con-
tradiction that our Press Attaches 1n
the various parts of the world, our
Cultural Attaches and those officers
who have to deal with our Trade
Pacts and Trade Agreements, all these
are doing a very good piece of work.

I had the opportunity to go to =
country about two or three years ago
and I was amazed to find that the
Press Attache in that country had buile
up such fine relations between India
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and that country that wherever we
want we received the utmost kind-
ness The Press Attache had tried
to bring home to the people of that
couptry our Five Year Plan He had
trigd to bring home to the people of
the country the other activites of oar
country Though I would plead with
the hon Prime Minister that we
should have more money for externa}
publicity 1 would be the last person to
say that our external publicity 1is in
any way neffective or bad or does not
project our country to the best of our
abiity to the citizens of  other
countries

But one thing 1s there and it 15 this
So far as UN Delegations are con-
cerned, 1t 1s true that we follow a
natwonal policy It 1s true that the
maximum amount of support that
cames from all parts of this House
comes for our foreign policy And
it 15 the natural policy, there s no
doubt about 1t But, so far as the UN
Delegations are concerned I would
submit very respectfully that they are
not selected by reference to the Who's
Who of the Members of the Lok Sabha
They are not selected with reference
to the files that are to be found in
the External Affairs Ministry Thev
are selected so that they can repre-
=<ent a cross-section of Indian society
so that they can represent the various
elements that go to make up our
Indian natlon And, from that pomnt
of view, I would say that our UN
Delegations are as good as any Dele-
gations from any other country, and
that they are selected with national
objectives in view To say that our
UN Delegations should be taken
from all parts of the House would be
doing something which wall not be
conducive to the best interests of our
country After all, m this House we
speak with different voices We have
to speak with different objectives, in
different ways If the Membere of
this House were to be sent party-wise
m UN Delegations, [ should sav
there we would represent a House
divided against itself We will be
giving those people an impression that
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India 15 a land of many voleas and
that India 1s a land of many cogiict-
ing ideclogies and that two members
of a Delegation do not agree with each
other

Therefore, 1 would submit very res-
pectfully that our UN. Delegations
which are selected by the External
Affairs Ministry and by our Prime
Mimnister are as best as any human
thing can be and that 1t would not
serve our interests if we try to make
them a murror of the different parties
of thus House

Now, 1 want to say something about
Cyprus I send my greetingg to the
people of Cyprus for the reasop, that
Cyprus has been passing through a
state ol emergency Ior so many years
Many efforts were made to resolve the
deadlock but in vain Now, ultimately
a settlement has been reached and the
Archbishop Makarios has returned to
his country and the leader of the
EOKA movement has 1ssued an appeal
for harmony As a citizen of India I
feel very happy when there 1s peace
in any country of the world after so
much trouble and bloodshed and so
much of bad blood between the diffe
rent parts of the country But I feel
that Cyprus represents a challenge to
diplomacy What 1s diplomacy today”’
Diplomacy 1s only at the Foreign
Ministers level or at the level of the
Deputy Minsters I have been read
ing today that all these kinds of diplo-
macy are not going to be of much
avail because there 1s only one type of
diplomacy which 1s going to succeed
and that 1s submit diplomacy Cyprus
has given the example of another type
of diplomacy and another type of
negotiations I wish that became the
type of negotiations between the war
ring countries all over the world
There was trouble mn India between
Hindus and Mushms 1 am sorry !
have to refer to Indians as Hindus and
Muslims but I must face facts When
there was trouble, we could not solve
that problem But there was also
trouble between the Greek Cypriotf
and Turkish Cypriots The British
Government with all its resources did
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its best to resolye that deadlock but
they could not Them the Greek
Cypriots and the Turkizh Cypriots sat
together and negotiated with each

why the Prime Minister of India and
Pakistan should not sit together and
resolve these problems here Of
course we may say that they have sat
together s0 many times but the results
bave not been very succesgful but that
does not matter We are gomng to the
World Bank for our negotiations. I
appreciate the services rendered by
the World Bank But instead of going
to other countries for the settlement
of our disputes, I submit very respect-
fully that the Prime Minmister of India
and the President of Pakistan should
«t together and resolve the disputes
with regard to the canal waters, with
regard to Kashmir and other things
It 13 a very sorry state of affairs bet-
ween these two countries—practically
one country but divided into two
countries on account of the exigencies
of the political situation which was not
our doing but which was perhaps the
doing of somebody whom I do not
want to name Anyhow, these two
sountries should =t together and
resolve these disputes If that hap-
pens, I am sure Pakistan will not stand
in need of any mihitary aid from Ame-
rica or from the Baghdad pact count-
ries In that way there will be peace
in Pakistan and there will also be
peace mn India vis-a-vag Pakistan and
the ties of friendship will be forged
hetween these two countrnies which
will be stronger, more durable and
more permanent than they have been
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So I would say that by giving
to Palustan—I do not know
describe it, shall I call it an
act or shall I call it a friendly
anyway, I can’t call it a,friendly
and I am Mmﬂnedtonlluﬁ
unfriendly act—America may not have
done an unfriendly act to India, but
surely, I should say, it has not done
a friendly act to Pakistan

E
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1 would submut, therefore, very
respectfully, that if relations between
these two countres are to improve,
we must see to 1t that there ig diplo-
macy of a different kind between these
two countries We know what wnll
happen otherwize The Premdent of
Pakistan once smud ‘“We will resort
to other means for the solution of these
disputes”  What are those other
means” I get a famnt ghmpse, a dis-
tant ghimpse, a distant i1dea of the
other means, from what Mr Bhatto
and the Secretary of the Pakistan Ex-

ternal Affairs Mimstry have been
saying
What have they been saywmng?

Though America says that this aid s
not gomng to be used agamnst India,
they say that this aid includes al]l kinds
of aggression, whether that aggression
comes from international communizm
or any other source Therefore, I
would submit that we should adopt
the way that I have suggested

At the same time, I send my greet-
mgs to those ladies and gentlemen
who are langushing in the jails of
Goa at this ime From the report of
the Mimstry I find that there are not
many, there are only four But to
think that our Indian nationals, even
though their number 1s four and most
of them have been released, are
langwshing in the Goa jails makes me
very unhappy, and I thmk 1t makes
every Indian unhappy 1 know our
Government 13 doing 1ts utmost to get
these people out of the prnson I
know so many persons have been
released up to this, but I would sub-
mit very respecifully to the Prime
Minister that something more should
be done so that Mrs Sudha Joshi and
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One more point, and it 1s this. I
have not been able to understand, and
I say that with due sense of humility,
what this Commonwealth means. Of
course, many things have been said
about Commonwealth, and some of the
worst things about Commonwealth
have come from the people of England.
They have called it by all kinds of

1 submit only one thing

It may be a poli-
ub, but even in a political club

is some loyalty to some common
ective or to some common goal. It
may be a kind of club of free men
who come together for help. What are
these kinds of help? I cannot under-
stand one th'ng. That is, how in a
commonwealth of nations, a country
which has abrogated perliamentary
democracy, a country where there i«
naked dictatorship, a country which

P the highest possible extent—all
countries—could co-exist with
all these features. I am not, of course,
to say that you must quit the
onwealth. I should say, there-

, that there should be a re-think-
g of the problem of Commonwealth.
here should be a reorientation of our
Jutlook towards the Commonwealth,
and we should see to it that the Com-
teonwealth or the couniries of the
¢ommonwealth are bound together by
ome kind of common idea and
gbiective, by a certain kind of com-
o*on goal so that this kind of apparent
contradiction which we find in the
Commonwealth—namely, racial discri-
mnation in one country, one country
here democracy does not exist and
gnother country where you feel the
gull blogsom of democracy—will dis-
sppear.

I respectfully submit that some kind
of re-thinking should be done on this

tter so that we are not faced with
this kind of contradiction in the
Commonwealth

Shri D, 5. Raju (Rajahmundry):
Mr. Speaker, Sir, I thank you very
much for giving me an opportunity of
¢aying & few words on the Demands
for grants under the Ministry of
fxternal Affairs. I wish to support the
(Grants in toto. Many of my distin-
guished colleagues have discussed our
relations with many foreign countries
jn great detail, and I therefore do not
wish to cover much of the ground that
pas been covered by them. But I
would like to pay an unqualified tri-
pute to the work of our Foreign
Ministry. It is no mean achievement
to manage about 100 Missions in almost
#l1 countries of the world including
over 40 Embassies. It is a very difft-
cult thing to orgenise, provide accom-
modation and find suitable staff for
#ll these posts. Yet, things have been
done very well. After all, in the
diplomatic fleld we ave a new nation.

i

i
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the usual run of diplomatic policies.
Our Ambassadors have done very good
work in arranging our trade agree-
ments and in establishing cultural,
social and economic contacts with
almost all the countries of the world.
As a proof of that, we have ample
evidence in the achievements during
the last one year, as for example, with
countries in Asia. With Russia, for

a million tons of steel in about a yeaffs
time. We have also entered into
agreements with Berlin and England
and two more steel plants are coming
mto operation very soon. This is
very good and we have received more
help from America also. When we
were faced with famine and starva-
tion, America came to our help with
several grants and aids. They have
given us much more help than other
countries have done.

Against this background, there 1s a
bomb shel] thrown at us, nemely, the
bilateral military pact between Palds-
tan and America. At the moment, I
do not wish to read any sinister or bad

I may say so, there is a fear complex
which has been dominating the foreign
Policy of both these countries. Ame-
on the one hand and Russia on
other. As such, T would not like
impute any motive, eepecially when
American President has given a

?"!E‘E
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clear explanation to our Prime Min-
ister that it is not intended to harm
our country. But unfortunately,
Pakistan has taken advantage of this
pact and wantg to give "us trouble
Perhaps the idea behind this move is
that Pakistan wants to intimidate us
and provoke us, so that we might
commit aggression. That is perhaps
their design. Maybe she wants to
keep that part of Kashmir which she
claimg ag part of Pakistan.

Our policy hag been definutely laid
down, it is a policy of peace, which
has given us many friends all over
the world. Almost all the countries
in the world, except unfortunately
Pakistan, have become our very good
friends. We receive help from them
and according to our own limited
capacity we are giving them help
also. Whatever it is, there is no point
in accusing or criticising any power.
It is a fact that we have got to accept
and face realities. What good does it
do, if we blame America, China,
Russia or any other country? Things
are happening. What has happened
today is the result of past events. The
present has its basis on the past.

We know that a war between Pakistan
and India is suicidal to both; it is
unthinkable. Whatever happens,
although ‘we are prepared to defend
our frontiers, we must be ready to
extend our hand of friendship when-
ever 1t is offered to us on the Pakistan
side. General Ayub Khan is there;
he is a soldier and he knows the
immplicationg and tragedies of war. I
am gure he will be the first person to
avold confli'ct with India.

As some hon. Members have said,
the world is in a powder magazine and
any wrong action or wrong step
which we or any other statesmen in
the world take might lead to a global
conflict. That is all the more reason
why we should be more careful In
our dealings with our neighbours,
especially Pakistan. After all, we
have long connections with Pakistgn.
Pakistanis have lived¢ with us for
about 400 yeart. They are in fact our
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kith and kin. There is no reason why
things 'should not change. 1 am sure
people on that side are ag dnxious for
peace as we are on this side.

As'my friend, Shri D. C. Bharma,
hag said just now, it ia a difficult prob-
lem. Btill, there is always a solution
for it. There is no problem without
a solution. But We must be preserv-
ing in our attempts to pursue our
policy of peace. Our policy has given
us very good dividends in the past and
1 am sure it will give us a real and
lesting solut’on to our dispute with
Pakistan.

The military aid is there. The whole
wamiy: kel aravous and andiug
about it and our hon. Prime Minister
has told in no unmistakable terms and
expressed his anxiety over this issue
and there has been an assurance, for
the time being at least, and let us trust
the bona fides of the statement of the
American President.

Shri Dinesh Singh (Banda): There
is no serious disagreement here today
with out foreign policy. All sections
of this House are today, broadly
speaking with the Government in its
foreir + nolicy. The credit for this, I
submit, goes entirely to our Prime
Minister for his policv of Panch Sheel,
a policy directed towards peace; peace
not only for ourselves but for the
whole world. Thiz policy which has
given us great honour in the councils
of the world has had itz difficulties
also. There has been a suggestion and
various references in this House that
we have not been able to achieve for
ourselves as much as we should have
i we had joined or sided with one
group or other. It may be true that
we might have gained something, but
1 am sure this House will agree with
me when I say that the sacrifice we
have made. the sacrfice of not joining
any group. was for no personal end
but for world peace and it is one of
which we can rightly be proud today.

We are today passing through very
difficult times. As the House is aware,
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answer which might bring peace
happiness to this very troubled world.

When I refer to the foreign policy
and to the world problems I must also
come a little nearer our home and
talk a little about Pakistan. Our rela-
tions with Pakistan ‘have necessarily
to be rather delicate. We are dealing
with g country as our neighbour

and legally ours. Then, Pakistan hag
had its own difficulties; internally it
has been very unstable. Its connection
with power group in the world has
necessarily given it certain weak-
nesses. With all these things when
we look at the Pakistan affair we find
that it is not an easy affair which we
can solve unilaterally or by ourselves
or by s‘tting with them. They them-
selves probably cannot solve it so
easily, because they are also guided by
their own weaknesses and by their
own difficulties. So, the only sugges-
tion I should like to make 1s ‘that we
form a policy of our own, a policy
which we believe is good both for us
and for the people of Pakistan and we
pursue it, and pursue it with firmness
and strength and not give in at every
stage or trv to make some amends
here and there. This is quite obvious
from the history of our dealings w'th
Pakistan. Whenever we have shown
any firmness in our dealings, Pakistan
has always vielded. You have peen
how this firing has been going on on
our border for such a long time. Any
amount of empty threat. or any
amount of warning or ahy sort of
pleading with them has done no good.
t1l the Prime Minister announced in
this House that we are going to move
our armv there, As soon as they
heard that, they have stopped firing.
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‘We must bear in mind that Pakistan,
as | mentioned earlier, hag its own
weakness and the greatest weakness
lies in not having control over Eastern
Pakistan. It is, therefore, from the.r
point of view an escape to create some
sort of disturbance there to divert the
mind of the people. We should, there-
fore, be rather careful in our dealings.
At the same time, we must pursue
firm polecies.

Similar 1s the case with our prob-
lem of canal waters. I do not want
to take the time of the House by
referring in detail to this matter. The
House is fully aware of it. There are
seven rivers in thig connection which
have been g.ving water to what is
commonly known as the Indus basin
these six rivers have origin in India,
but flow mostly through Pakistan.
We have a dispute with Pakistan over
the utilisation of their waters. Pakis-
tan wanted us to give them some
water from the rivers which are large-
1y in our territory. For the sake of
maintaining peace, we agreed to abide
by the decisions or recommendations
of the World Bank Those recommen-
dations, broadly, meant that four
rivers of this system, Kabul, Indus,
Jhelum and Chenab go to Pakistan
while Ravi, Beas and Sutlej come to
us. In practice it means that 70 per
cent of the water goes to them and 30
per cent comes to us. Wg are willing
1o make this sacrifice provided it is a
solution to this difficult problem
Pakistan did not accept the World
Benk proposals at that time We
accepted them. We have been again
lenient to Pakistan. As soon as Pakis-
tan thought that we might now go
back on our acceptance of those pro-
posals, they have also accepted the
proposals of the World Bank

Here again, there iz a difficulty The
ifficulty is that Pakistan says that
ull then, 10 million acre feet of water
used to come from these three rivers
'hat have been allotted to us and we
should continue to give Pakistan this
Water or enable them to build link
Cirals They have made dantastic
claime to bu#ld these link canals, I

for wianw 6§10

think, probably in the hope that
America might give them the money
it they cannot get it from us. If we
allow them to go on, I am afraid
Pakistan will do nothing and will enly
want to drag on. I would therefore
recommend that we accept the Mahru
Tunnel scheme which means that we
take water from the river Chenab,
divert it to a tributary a Sutlej and
give it to Pakistan with the present
canal system. Pakistan on its owa
has been able to buld link canals for
5 million acre feet of water It is only
now a question of supplying them 5
million acre feet of water. If we make
this link canal, which will be in our
territory, then 4 mill'on acre feet will
be supplied. Then it will be @ ques-
tion of 1 million acre feet of water for
which we could give them money they
want to bring this link canal from
Indus through Sulemank:. Let us
take this step which will be a solu-
tion. At least in our mind, it will be
a solution. H they agree so much the
better. It would not cause any hard-
ship to the people of Pakistan. We
shall eontinue to give them the water
they want and at the same time, we
shall be able to satisfy ourselves that
we have done the right thing. We ean
utilise the rest of the water for our
Rajasthan Cana] system

Two or three points were raised
here about our policy. An hon. Mem-
ber from the Opposition referred to
our recognition of Isreel. He asked
why we did not recognise the State of
Israel., 1 do not think it is right for
him to say that we did not recognise
Isracl  We recognise the State of
Israel as any other Government
which is in possession or rather
in  control of the Government.
The only thing that we have not done
is to exchange displomatic relations
with Israel.

An Hon Member: Why not

Shri Dinesh Singh: That iz a
different mmtter. In any recognition
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g

busis of advantage, either to us or
them. We feel that perhaps it
not be advantageous in solving
problems, their own
exchange diplomatic
them. It will not be easy
dea] with the other group.
only my opinion
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cult to fil] the vacancies in the foreign
service. This used to be the cream
of the services, and all the people
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levels, when the members of The
foreign service have no chance of
going to the other Ministries,

In this connection, I might give a
few facts. In December, 1958 there
were 17 posts of Class I in the foreign

Foreign Minister. Against this, only
three posts in other Ministries were
held by members of the foreign
service, ome of them being private
secretary to the Defence Minister,
which really meang only two posts
were held in other services

Then 1n 1957, out of a total number
of 133 ICS personnel in the service
of the Government of India, 35 were
working in posts in the Ministry of
External Affairs, which iz a little
more than 25 per cent. Qut of these
35 people, only 28 people had opted
for the foreign service; the other
seven were trying to have the best
of both worlds

It 13 this condition agamnst which
there 15 a sort of fear and suspicion
in the foreign service. I request the
Prime Minister to give some sort of
an assurance to these people so that
they will have a better chance in
foreign service

When I say this, again, there 13 no
sort of complaint in the foreign mer-
vice, about the appointment of heads
of mussions made by the Foreign
Minister It 13 only against these
people from the other services who
come into the top grades of the foreign
service which they consider as prize
posts.

Another practice has been that
while some time back the Govern-
ment or rather the Externa] Affairs
Ministry gave an assurance that
people from other Ministries would
not be taken in the higher levels of
the foreign service, what is happening



I would once again
request that this scheme should be
mven publicity and should be adopt-
ed in other Ministries of the Govern-
ment of India,

lnl::.lmuyoflxtem-lm
we ve certain Foreign Service
Inspectors who go round the world
and look into the conditions of service
there. The sum provided last year
was Rs. I lakh, and it has gone up this
year from Rs. 1 lakh to Ra. 1-90 lakhs
On the other hand, the Foreign Ser-
vice Inspectors, I believe, are finding
! more and more dificult to work

use the heads of the missions are

carried out at an early date.

One other suggestion that I have
to make in this connection in that all
demands for expenses in foreign coun-
tries, wherever they may be, should
be grouped under the Ministry of
External Affairs and should be under
their control. For instance, all the
constructions of the Government of
India are carried out through the
Ministry of Works, Housing and Sup-

perience to deal with things in those
countries and is able to maintain a

e e TR R e
# fiwre w@ w1 At oo 1]
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ey wifig | g 22 o agd § o
T ag vfgw oy § fe i o
o THETE WY A T T )

saTaTe, ot WY 7Y T WX deE
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At & w7 ot 1 T wegfor
1 WA § 1 WC W e ghn &
anit # foor $W O g W
ghr & st e & wdd wfewr
QR W WY fow e , awarc ¥
e At Y wg el ww ST " ey
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waR AT T )

# wrr g e gart wefre s
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e § | # 7y wrear § e gw & faaw
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W ¥ ¢ TAT  qTA ST e
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W i % fed WY wae warfae
ol ad gu & WX 7Y SN EW
W wifrfrwe or e waTr § W AT
TEE AW o AT B o
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‘Sir, I am on a holiday and so
no business.”
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Shri Sobiman Ghose (Burdwan):
Mr. Spesker, today I want to judge
the activities of our Government in
relation to Pakistan, A little bit of
history is necessary for this. For
what purpose India was divided for
certain reasons and thereafter there
was the appointment of Radcliffe and
Bagge for demarcating the boundary
Lines. But after these awards we do
not find any end to these troubles.
The trouble 13 going on. The leaders
who were responsible for Partition at
that time perhaps thought that by
partitioning India the troubles that
were dislocating the normal life of the
Indian people would be set at rest
once for all. Has that thing come out
to be true? 1 do not want to take up
the question of Kashmir where our

weakness has given rise to many
complications. No year passes with-
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out some untoward event or un-
ploasant  happening  Considerable
violence hag been commtted by the
Pakistais with immunity Practical-
ly we are helpless even to give pro-
tection to our officers who are bemg
man-handled, insulted and assaulted
by the Pakistanmis, but we are tolerat-
ing all this This hmutless patience of
the Government of India 1as encour-
aged the Pakistanis to create a near
war situation in  the Murshidabad
border Today we are told that white
flags are flown on the border That
1s my  antic pation India per-
haps has spoken m the language
which Pakistanis best understand It
18 for this reason that white flags are
seen there So long, a strong attitude
way et doder  dhvyr warre aanting
trouble An adjournment motion was
moved here There was incessant fir-
ing from Pakistan I want an answer
to the question from the hon Minister
of External Affairs Is this the end
or is something mare m the future”
That must be answered

The second question that I ask 1s
thus Can peace, goodwill and con-
fidence be buwlt upon the wrong
doing base of force? I will put
the question 1n a larger form
Could any improvement be achieved
by human race by surrendering to
calculated and orgarised wviole- ce”
‘This question 15 to be answered in the
present context Agamn, ours 13 a
democracy and we find Pakistan under
a dictatorship Surely, there may be
diplomatic relation between a demo-
cracy and a dictatorship But I ask
can there be any friendship between
democracy and dictatorship?” That
requires an answer 1 do not say for
a momen{ that we do not want the
fmendship of Pakistanis, that 18 far
from my muind But, has history any-
where told that there can be friend-
ship beiween democracy and dictator-
ship* That 15 to be snswered ir
this House

Then, 1 submut, if you cannot give
any assurance whether this 15 an end
of the trouble or whether something

trouble, how they are gomng to handle
the border incidents
The other day there was an

end of this trouble, or if you appre-
hend that there mught be future re-

the plague spots, an army that will be
too faithful to be molested, that wril!
be too strong to be molested them-
selves

Then 1 come to the question of
It has been discussed in
this House as also in the Rajya Sabhs
and also in the two wings of the
legislature in West Bengal But the
principle involved in this case '8 80
very mmportant that I need no apology
to reverse to thig subject

Before 1 say something on this I
want to give some sort or hisfory of
this Berubarm The total area of this
new Berubari 1s about 15 square mules
with a total population of 12,000 and
m thie eonnection I mught say thst
only 100 out of these 12,000 are Mus-
lims Before the partition the popula-
tion was only 4700 and sijce then
about 8,000 refugees from East Bengal
have settled themselves in this area
The Government of India and the
Government of Bengal have spent
large sums of money for its develop
ment Four bridges have been con-
structed at an approxunat. cost of
nearly Rs 80,000 Ewght pruvary
schools have been set up by spending
Rs 30,000 at a time and Rs 4,000 are
spent annual'y for thewr mamtenance
by Government For the comstruction
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of a hospital here the people of the
area have contributed Rs. 2.500.
One post office and one police out-
post are functioning here. More than
Rs, 85,000 have been given to the
people by way of different loans. Thr
people of Berubari have taken part in
two general elections and a number of
bye-elections to the Parliament and
the State Legislature. This is Beru-
bari, Sir, regarding which the two
wings of the West Benpal legislature
have passed unanimous resolution,
protesting against 1ts secession from
the Indian dominion. We are told
that this question will not be brought
before this House in this session, but
we are not told whether 1t will b~
given a decent bumal or it will be
sent to the fathomless pit without the
least expectation of coming back to
the surface. That assurance 1s not
giwven to us Therefore, we take it as
suspended, and 1t might ore day raise
its head That 15 what should be
resisied.

It 15 said that this Government has
commuitted the mistake for want of
maps and various statements Thave
been given by our Prime Minister
In this connection, I want to draw
the attention of the Houre to the
statement that was made by the Chief
Minister of West Bengal when this
resolution was bewmng dehoted in the
Legislature Assembly of West Bengal.
He said.

“It has been suggested that this
adjustment regarding Berubari
Union might have been due to
the fact that no mans were
placed before the Prime Minister
of India at the time of his dis-
cussion with the Pakistan Prime
Minister and, therefore, he had to
depend upon the maps supplied
by Pakistan. This is entirely
wmcorrect. Maps were sent to the
External Affairs Ministry long
before the actual discussion tork
place, Certain suggestions have
been made and repeated again
saying that our Revenue Officers
had given their opinions regarding
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the adjustment of boundaries, I
said before the I repeat again that
there was no questign asked.
Therefore there was no pom! of
giving any opmnion on the part of
th: Revenue Officers. I repeat
agam, as 7 said before, that with
regard to discussions regarding the
adjustment of boundartes no
opinion was asked for from the
Government of West Berigal, and
we felt that as mn the case of
Bagge or in the case of Radcl.Re
matter was cntirely inter-Domin-
1on and, therefore, there was no
pont in our interfering with this
matter It was only after the
result of the discussion beiween
Nehru and Noon appeared that
this question came before us.”

This 15 not the wvoice of a rank
oppositionist This 1s the voice of the
Chief Minister of West Bengal, and if
we take the statement of the Prime
Minister of India regarding this, along
with the statement made by the Chiet
Minister of West Bengal, I think it
will tell a very sorry tale

One thing I want to say, and 1t is
thus The Constitution, the West
Bengal Legislature whose primary
concern this 1s, or the people of West
Bengal in general and the people of
Berubarn1 Union in particular, have
not authorised the Prime Minister of
India to make such a gift to Pakistan.
The Prime Minister of India commit-
ted a very costly lapse in this connec-
tion by scting m excess of his juris-
diction which was never conferred on
him by the Constitution. This involves
a very important principle, Without
meaning any disrespect to the Prime
Miruster, I would say that if this lati-
tude 18 given to anybedy, however
high or big he might be, that will be
giving too long a rope to him. A
country certainly 18 not less than any
personality He should not have the
sweet will of making a gift of this
land or that land to anybody. I sub-
mit that this transfer of Berubari
regarding which the Prime Minister
entered into an agreement is errone-
ous.
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Secondly, #s I have already stated,
the agreement was entered into pri-
marily with the object that there
would be cessation of all trouble in
India, but that was frustfated The
second party 18 not there It was an
agreement between Mr Nehru and
Mr Noon, the Prime Ministers of the
two countries I cannot say that the
Government that is now functioning
elsewhere 1s the successor Govern-
ment I submt that m order to pro-
tect our border line, we must be
thoroughly prepared Unless we are
prepared, we~cannot stop the trouble
and we cannot save peace I go
step further When you find hostile
elements at your door, wunless you
accumulate all your deterrants in the
border line, I think you will not be
able to do justice to the people

Bengal has suffered once by parti-
tion It 13 known that during parti-
tion days, the partition lords were not
ready to wait for the partition of Pun-
jab and Bengal They wanted to go
ahead with the independence of India
except Bengal and Punjab But since
some shice of Punjab and Bengal has
come to India, 1t 15 the duty of the
Government to see that the border
lmes are protected If we tolerate
troubles, they will be going on creat-
mng troubles If we thunk that therr
business 1s to create troubles and our
business 18 to tolerate the troubles, in
that casc, they will feel encouraged

One of my friends herc was saying,
“Let us sit with Pakistan” 1 think he
has got a patience practically limitless
How many times have we sat with
Pakistan and has any tangible result
achieved? 1 think it requires tackling
m a very calm and collected manner
I think this episode of Beruban will
be decided by this House and by Gov-
ernment once for all Otherwise, we
are not ready to take it lying down
and 1t will not be profitable to India
0 s'iow to everyone that we are a
deeply divided nation

Shri C. R. Paitabhi Raman (Kum-
bakonam) I am permitting myself a
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4w remarks while heartily support-
Ing the demands of the KExternal
Affairs Minstry I was hstening with
Breat interest to the speech of the dis-
Ungmshed Member of the opposition,
Shr1 Asoka Mehta and also to the
MNterruption of Shrimati Renu Chak-
Mvartty of the communist party.
While talking about Algerian attroci-
Ygs, Shr1 Mehta was interrupted when
he referred to the “genocide in Tibet”
At that time, Shrimati Renu Chakra-
Vartty said, “What about the Naga
Rils?” I would only say that it was
™ost inapt

Long before India, Britan had
“scognised Tibet as part f Chuna
ridel s & pare af Charg (oazy &ad &
{8y as Ch na’s relations with Tibet are
®ncerned, while there will always be
Plotests from India where there 1s
€4nocide, we cannot go further So

as Algeria 15 concerned, we did
a very firm stand when the
Ajgerian question came before the
UN, as a result of which France went
Ot of the UN and we saw to it that
she came back, because our method 1s
2 method of persuasion We succeed-
€4 and, if 1 may say so with respect
our Indian delegation, France was
biought back to the United Nations
8ter 1t had gone out Therefore, I
Shbmt that reference to Tibet as part
o China 1s mapt particularly the
Uiterruption from Shrimati Chakra-
Vartty

Shrimatl Renu Chakravartty May
make a personal explanation 1 was
Y%]king of Algeria There was so much
ot talk about Tibet So, I m turn
;‘;ked what 15 happening mm the Naga
11157

Shri C R. Pattabhi Raman. While
Shr Mehta was referring to Tibet

Shrimati Renu Chakravartty., You
Might be mustaken

S8hn C. R. Pattabhu Raman he
Tferred to the attrocities 1n Tibet and
then she asked what about the Nage

? I submit that Naga hills 1s part
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of. India. There has never been any
question of any atrocity or putting
down the people there. Let us not
mow enter into the merits of the case.

Then there was reference to Goa.
There again, we have stated—on page
12, it iz very clearly stated—that we
do not propose to use any force for
this purpose. Our methods have suc-
ceeded in the past. For example, take
the questlon of Pondicherry about
which we entered into a treaty of
cession with France in May 1956. In
the case of Mahe most of the laws
of India have been extended. I have
mo doubt that in course of time, the
Goan question will also be settled
peacefully I may assure Shri Alva,
who spoke with some force, that in
course of time, it will be part of India
and also perhaps ef Karnataka. By
saying Karnataka, I hope I am not
raising any linguistic question.

Then, I will say a word about
Ceylon. It 15 no doubt true—I can-
not conceal this from this House—that
there 1s a feeling, in South India par-
ticularly, that Ceylonese nationals of
Indian orgin or descent are not treat-
ed well there But the actual situation
today is better than what 1t was in
the olden days And I have no doubt
that the people of Ceylon and the
Government of Ceylon wnll realise
sooner or later the debt thcy owe to
the Tamilians, because 1n most of the
tea plantations especially m the
northern part of Ceylon their pros-
perity has been due to the Tamil
labour m Ceylon” I am sure the ques-
tion of Tamuilians in Ceylon will be
peacefully solved Otherwise, if all
#he Tamihans strike one day, that
will paralyse the I'fe in Ceylon We
have friendly relations with Ceylon
and 1 have no doubt that soon the
Ceylon problem, as it is referved to in
our part of India. will be settled
peacefully

So far as Afro-Asian relations are
concerned, about which Shri Alva
Seoke with some spirit, after all the
Bandung spirit is prevailing and the
consultative committee of the Afro-
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Asian Relations Committee is now
located in Delhi, &and the resurgent
people of the great Africin continent
look up to India for guidance. We
will not fail them and I have no doubt
that a lttle bit of pat ence and asgimi-
lation of the Gandhian technique
would be of advantage to the African
people and the reactionary clements
among the white settlers will see their
way to concede their rights. Recently,
a distinguished wisitor to this Jand,
Mr. Martin Luther King, publicly
acknowledged the effect of the
Gandhian technique, so far as the
segregation problem in his part of the
world is concerned,

We have every reason to feel elated
at the way in which our representa-
tives have acquitted themselves, espe-
cially 1n Laos, Viet-nam and in Korea.
I am glad that reference was fre-
quently made to the part played by
India and the Indian intermediaries
in these areas. This has earned us
respect in most parts of the world and
I am sure that sooner than later on
the South African problem South
Africa will seek our good offices to get
out of the mess in which they are
finding themselves today. In fact, the
International Commission of Jurists
have sent their representatives,
spite of some little protest from South
Africa, and in 90 and odd cases of
people who have been arraigned for
treason the number of prosecutivng
have been considerably reductd I
have no doubt that world opin on wall
assert 1it.clf and that Zeit Gest will
prevail over that unfortunate country
where these atrocities are going on
In that continent, the atrocities which
were frequent about 30 years ago have
become scarce Of course, still some
outrages are going on there Bul, the
fact remains that the governments are
alive to public opmnion and they will
have to stay their hand sooner or
later.

Some reference was made to the
United Nations and our delegation
there. I have no doubt that any one
who goes to the United Nations will
find as soon as he reaches New York
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that the Indian delegation—it 15 rather
embarrassing to pat ourselves on the
back frequently on this, but 1t has to
be done—is one of the most respected
delegations every year m the “Jnited
Nations That 1s all due to our foreign
policy and our refusal to accept any-
thing immeoral or merely expeditious,
and finally f I may say so, to our
great leader who has been p:iloting our
foreign policy for more than a decade

With regard to our foreign policy—
external affairs, one finds cneself m
the happy position 1n this House when
he talks about 1t This 15 the first
time that [ speak about it I feel, 1if
there 1s unammify or near unanimity
on any subject, 1t .8 on the question
of our foreign policy We have got
bouquets from all quarters It 1s not
a policy of expediency It 1s not a new
thing If you go to the Congles- reso-
lutions of the thirties, you w.ll find
some reference to co-existence and
you will find reference to the path of
the golden mean 1f you turn to the
Vedas or the Buddha You will also
find the word co-existence which 1s
our word, popularised by India, if no*
coimned by India, used by India fiom
early times, even before we bacame a
free nation It 15 a word used along
with Panchsheel in internationa: rela-
tions I may also say that the p-ople
of USSR as well as the Govurn-
ment, I am sure, reahise the force of
this policy At a very critical time 1n
Russian history, we adumbrated this
policy of co-existence and they have
expressed their gratitude all along I
have much pleasure mn suppoiting the
Demands of the Ministry of External
Affairs

Shri EKallka Singh (Azamgarh)
Mr Speaker, Sir, the repott of 1958-59
of the Mimnstry of External Affawrs
deals with Administration, States in
special treaty relations with India,
foreign possessions, India’s neighbours,
Sauth-East Asia, East Asia, West Asia,
Africa, Europe, the Americas and
United Nations It 1s an exbaustive
report and I think the House will
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agree that whatever the Prime Minis.
ter has been doing so far with rogard
to foreign policy in India is not only
satisfactory, but the whole world s
appreciating 1t I shall deal with
Pakistan because, presently, that i
engaging our attention.

The report says:

“The year began with serious
deterioration m Indo-Pakistan
relations, caused by the irrespon-
sible and aggressive attitude of
Pakistan local authonties in bor-
der areas and the occurrence of a
large number of border incidents
particularly on the eastern “or-
der”

About this portion of the report, 1
will say that the cause of aggression
1s not Pakistan, because Pakistan does
not count anything without the mili-
tary strength of USA Pakistan 1s
divided agamnst itself Therc 18 East
Pakistan, there 1s West Pakistan and
the majority of the people in Pakistan
are not 1n support of General Ayub
Khan Therefore, Pakistan has no
strength It can only be a nusance
We cannot even take notice of Pakis-
tan and we are gomg to take sericus
notice of the fact that the U_SA 18
behind it

Before its break-up, there was the
regional pact known as ithe Baghdad
Pact In that the UK, Pakistan and
Turkey and Iraq were parties The
USA was not even a party Under
Article 52 of the United Nalions Char-
ter, justifiably there can be regional
arrangements to defend aggression
from any quarter The Baghdad Pact
which existed before could have been
justified under the Umted Nations
Charter, because it was a regional pact
somehow or other But, now the
USA and Pakistan have entered mmto
a bilateral pact That cannot be a
regional pact because, the US A does
not belong to this region Pakastan,
Britamn, Iraq and Turkey which were
parties to the Baghdad Pact belonged
to this region Britain has some
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influence and some interest in this
region; therefore, it could be a
regional pact. But the U.S.A. enter-
ing into a treaty with Pakistan cannot
make it regional pact. It cannot be
justified as it is against the Charter.
Therefore, we can lodge a protest with
the UN. that US.A. entering into s
pact with Pakistan is not supported by
the United Nations Charter.

It will be absurd to imagine that
U.S.A. 'and Britain will come to war
with India because Pakistan wants it.
Pakistan stands nowhere. It is the
intention of the Anglo-American bloc
that matters, and to find out that, we
have to go into the history of the con-
flict in the frontier and Kashmir
regions.

It is clear that a new type of mili-
tary imperialism is coming into
existence replacing the political impe-
rialism of old. This military imperia-
lism allows a country full internal
independence, but preserves a milirary
strategic base for keeping it wunder
undue influence.

In Cyprus a treaty has been nego-
tinted, and in it there is a clause that
there will be a military strategic base
in Cyprus for the UK. Lately
Malaya was made independent, but
there also we found that there was a
Commonwealth Overseas Troops
Agreement. So many countries are
given independence, but there is
always a clause that there will be a
military strategic base.

We have to find out whether when
India was given independence, there
was some similar agreement which we
may term a military strategic base
granted to Brifain, and for that I
will just quote the consarvative
Daily Meil of London of the 8th April,
1946, when negotiations were going on
between Britain and India for trans-
fer of power. The Dgily Mail then
Telerred to the establishment of &
military strategic base in the follow-
ing words:

“There is likely to be a treaty
between Britain and India lasting
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for 15 or 20 years and granting
Pakistan for this interim period. .
The treaty would also provide for
Britain to maintain noh-aggres-
sion troops on the North Western
Frontier and Baluchistan. The
plan was said to have been put
by the British delegates to  Mr.
Jinneh and he had agreed to it

So, the cat was out of the bag. Long
before the transit of power, there
was being negotiated a separate agree-
ment with Mr. Jinnah who was going
to be the Governor-General of Pakis-
tan, and in that agreement it was
plainly said that the UX. wanted to
have a military strategic base in Pak-
istan before # promised independence.
At that stage, on 8th April, 1946, the
Pakistan, that was then being grant-
ed was, as in the contemplation of
the British Cabinet, only for 15 or 20
Years, a limited period. So, if we go
into the history we find that the talk

of military strategic base was already
there in 1946, {

And what do we find after 10 years
now? Kashmir is hanging in the
balance. The Gilgit agency is there.
It has also got a history of its own.
In 1846 Maharaja Gulab Singh got
the whole of Kashmir, but the British
reserved the Gilgit agency for them-
selves, and in 1851 they put in there
a Seasonal British political officer.
In 1877 after the ill-fated Agfhan War,
that officer was designated as the
British political agent in Kashmir,
Then in 1935 when the Government
of India Act was being passed, which
was a limited transfer of power, the
British people became very conscious
of Gilgit, and they tock a 60 years
lease from the Maharaja of the Gilgit
agency. When in 1947 there was a
complete transfer of power, that
Gilgit area has been retained some-
how or other. We do not know how
it was retained. Mr. Cunningham
was the Governor in North-West
Frontier Province at that time. He
knew that Gilgit was very important
as a military strategic base. And
thus tribal areas were included to
attack Kashmir by him.
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The House knows that the military
was one umt till 31st March, 1048,
and the atfack occurred on 25th or
26th of October, 1047 At that time
the whole mihtary was Indian mih-
tary, it was not divaded, 1t was under
one admimstrative umt And the
Supreme Commander-in-Chief was
Lord Auchinleck So on 23 October,
1847, 1f there was any attack on
Kashmur or in any part of India
or in any part of Pakistan, when the
whole mulitary was onc unit on that
day, then the responssbihty eannot
be either of Pakistan or of India
The responsibility was solely that of
Britain and that of the Bntish Crown
under whom Lord Auchinleck was
then acting as the Supreme Com-
mander-in-Chief I think when Mr
Jmnah was going to declare war, the
difficulty was put before ham that
there could be no war between India
and Pakistan because the Army had
not been divided, and army personrel
had not opted this way or that wav
‘Therefore, that point 1s very import-
ant Pakistan 1 not behind this mas-
chuef, and no other country 1s behind
it but the Unsted States and Britain
who are keeping Kashmir hanging in
the balance for such a long time 1n
their own interest In this connection,
I shall quote what Mr Ralph Izard
wrote mn January, 1947 and 1t appear-
ed in a chain of papers 1n the United
States

His exact words were

‘“What will happen to Britsh
military power in India, in view
of Clement Attlee's promise of
Independence of June 1948, 15 a
question which the Prime Mimis-
ter did not discuss 1n his address
to Commons India’s stratngic
position 1s 1llustrated most siri-
kingly by the princely State of
Jammu and Kashmir It 15
bordered to the west by
Afghenistan and North West
Frontier Province and to the east
by Sinkiang and Tibet Its north-
ernmost area abuts on the Tadzhik
Republic of the Soviet TUnion

MARCH 16, 1059

for Grants 6544

This northernmost area known as
the Gilgit Agency was taken back
from the Maharajah by the
British in 1835 under a sixty
years’ lease It 15 admimstered
by the Bntish muilitary, and
special permmsion 1s required to
enter it because the Galgit Agency
15 the aite of the least publicized
and probably most strategically
mmportant British air-base—it 1s
the closest of any to Soviet
industry east of Urals The im-
mense industrial concentration ly-
g within the tnangle bounded
by Nizhm Ta 1]l and Chelyabinsk,
Stalinsk and Barnauland the
copper centre of Karaganda 18
all withun a 1500 mle radius from
Gilgit by mir”

So this 1s the importance of Gilgit
In 1947, January, when Independence
was being granted to India, the pont
had already been rased by Ralph
Izard that while granting Independenc
they had to retain this Gilgit area
for themselves That 13 what we
are finding today After ten year- the
military  strategic bases are  still
there

In the Sunday Times of London,
a map has appeared In that map
» Pakistan two or three US mil-
tary bases have been shown That
13 very important because theé London
Tvmes 1= a very responsible paper
if 1t gives the strategic bases of the
USA 1n that map one m Karach
and one 1n the North West Frontier
Province We can safely conclude
that for all these ten years, Pakistan
has been 1n some secret agreement
and her Independence 1itself 1s condi-
tioned bv that agrerement That was
a secret deal by Mr Jinnah and that,
I think, 1s always put in the face of
the Governor-General or any successor
who 15 1n charge of Pakistan

About that, we have to enquire from
the USA or from Britemn or from any
other country that is interested, whe-
ther Pakistan has got any such secret
agreement conditioning her Independ-
ence
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The second thing about U.S.-Pak.
Pact is the interpretation. The USA
and Puakistan have entered int¢ a
pact. Now it is eaid that if  the
attack is from a Communist-controll-
ed country, only in that case the
USA will come to Pakistan’s help
But Pakistan 1s in actual possession
of the weapons and other things sup-
pled by the USA. If Pakistan enters
into any part of India or Kashmir,
the USA can very easily say  that
Kashmur is a Communist-controlled
country, and in that gwse, they can
interfere The war danger 1s not from
the USA or Britain or even from
Pakistan But the whole thing may
pass to the Security Councd. If there
is a threat of war and the situation 1s
represented like that, the whole
mattar W bkaly 4n g0 o e Sooands
Council and the Security Council will
begin to send international observers
We sent our observers to Egypt, Viet
Nam and so many other places; so we
cannot just say that we will not
allow international police force or
observers bemng sent to Kashmir

So we have to guard agamnst these
contingencies Whatever Pukistan
might be doing—Pakistan in its own
interest will not try to invade India—
the USA will try to take advantage of
it In hus report made in March, 1958
Dr Graham has said that a settlement
of the Kashmir question 1s still pend-
mg ‘It might be a fact that the USA
instead of trymng now to leave the
matter, 15 straightway trying to create
border incidents or encouraging Pak-
1stan to create conflict with Kashmir
or with India If the situaticn wor-
sens mn that manner it may happen
that the whole matter may go to the
Security Council, and once the
Security Council takes over charge
of the matter, they may hold a ple-
biscite in a wrong way. They will
try to send in an international police
force or a set of observers, just as
we sent to Lebanon

That 18 why 1 want to impress upon
the House thet once there is @ eanflict
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petween India and Pakistan, the
gitudtion may pass to the Securnity
council. Therefore, we have to guard
ggaunst that. We have not to create
any such situation that the USA might
take advantage of. .

Shri Hynnlewta (Autonomous Dis-
ricts—Reserved—Sch. Tribes): 1 be-
neve 1t 1s due to the fact that India
1# & maulti-racial country that wc are
having for ourselves a federal Con-
gtitution. Ours, therefore, 15 a unity
it diwversity and I believe that India
may be a picture of the World State
visuahsed by many peace-loving per-
gens in this tension-ridden world
teday, ¥ we as a nation could find a
means whereby the interests of the
racial minorities and the rest of the
wption will be reconciled and made
complementary to each other

Our country is strewn all over by a
yariety of tribes at different stages of
development These tribes constitute
tpe racial munorities that require
tne protection and paternal care of
tpe Governments, both at the Centre
and mn the States, in order to man-
tpin their culture, their identity and
tpeir ways of lhife intact. Although
tpe Union and the States stand com-
mitted to the tasks of promoting’ the
educational, and economic interests’
of the tribes and protecting them from
goc1al wmjustice and from all forms
of exploitatron, I am afraid I could
d;scern a growing inclination on the
psrt of the major communities among
whom we are Living to regard the
‘ysbals as a sort of a hability and a
spoke in the wheel of uniformity in
agdmimstration and development. As
a result, many of our rights are be-
g denied and the spirit of the Con-
ctjtution and the laws framed under
1t 1gnorecl

After being m the country’s capital
for two years and also in this House,
an Increasing feeling has got h:'rld
ot me that as far as the vast majority
of the people m this country are con-
cefned, we hardly exist At best, our
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existence appears to be more imag-
inary than real. It is in consequence
of that fact that the mortal hit of a
police bullet on a sweeper here in
Delhi could raise a storm of protest
inside as well as outside the House,
while prolonged shedding of blood in
the Naga Hills passes almost un-
noticed.

Our tribal people in the border
areas are sinking fast in the mire of
economic depression to which they
were thrown as a result of partition,
There are none that count who will
shed a tear of sympathy for them.
Government  efforts at providing
them with relief, follow the pattern of
a few coins throwm at random at a
crowd of beggars.

Only when the country was prick-
ed by the thorn of Naga revolt that
it was awakened to a dim realisation
that there were such things as tri-
bals in the eastern frontier of India.
Almost by unanimous consent the
operation to remove the thorn was
undertaken but the awareness lasted
only as long as the smarting of the
wound continued. We must realise
also that the operation «costs a
lot in terms of money, in terms of
human suffering and in terms of pres-
tige and if the pricks occur in other
parts, septic conditions may develop
thereby rendering the easiern frontier
vulnerable to subversive activities. It
must be borne in mind that the whole
eastern frontier except a small portion
in the Cachar district is predominant-
ly inhabited by the tribal people. The
strategic importance, therefore, of this
area cannot be over-emphasised. A
thinking nation will realise that it can
ignore the people at the border only
at its peril.

When once asked whether the hap-
penings in Telengana had any bearing
on India’s foreign policy, our Prime
Minister replied that it was the fron-
tier areas that could exert some in-
fluence in our relationship with other
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countries. Yet, it was after the com-
ing of communism in Tibet that some
real interest was shown in the devel-
opment of NEFA. They cultural
affinity of the NEFA tribes with the
Tibetans is too strong to be brushed

- aside.

Similarly, it was two years after the
start of the Naga revolt and the
failure of the Assam Government to
suppress it that the Government of
India saw the wisdom of taking away
the Nagas from the purview of the
parochia]l policies and control of the
State Government of Assam. But is it
wise that we should wake up only
when danger is knocking at the door?
Is not eternal vigilance the price of
Jiberty? A happy and contented
people in the border, I submit, are a far
more dependable guarantee to India’s
security and territorial integrity than
a vast mighty army stationed in it.

I have been following the debate in
this House today with great interest
and I regret very much that none of
the Members who participated in it
made a reference to an amount of
Rs. 11.5 crores to be spent in the tribal
areas. It seems nobody cares to see
whether this amount is properly spent
or not or whether we are achieving
the objectives that we have placed
before ourselves as far as those areas
are concerned,

Pandit D. N. Tiwary: Everybody
pelieves that it is well spent.

Shri Hynnilewta: It may be of in-
terest for this House to know that it
was to a large extent on account of
the loyalty of the Nagas that the
British were able to check the Japa-
nese invasion of India during the last
war in Naga hills and Manipur.
Arms were abundantly supplied to the
Nagas and it is these arms by which
the Nagss helped the foreign rulers
that they are now using in fighting
against our own national Government.
A tragic turn of evenis indeed!
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The Constitution has imposed cer-
tain obligations on both the Central
and the Stete Governments to dis-
charge towards the tribals, especially
mn the case of the Eastewn trbes for
whom gpecial provisions were 1ncor-
porated in the Constitution The
Prime Minster descmbed these obl.
gations as the granting of opportuni-
ties to the tribals to grow in therr
roots and in accordance with their
wishes, genuus and traditions Noth-
ing can be more precise.y expressed
and nothing can be more desirable m
policy But 1t 13 very unfortunate for
us to find that very little if any, of
this principle 1s transiated into deeds
anywhere in the trbal a.eas except,
1 admut, to some extent n the NEFA
The admunistrative policies of the Gov-
ernment n those areas are charac-
terised by drift, confusion, and lack
of direction rather than by a con-
sistent drive along a deflmite course,
constantly exming at the goals to be
attasned By wirtue of thewrr sumilar
soctal and cultural and physical
characteristics the eastern tribes fall in
the same category and their problems,
needs and backwardness are basically
the same

Mr Speaker: The hon Member mnust
conclude He has taken fiftcen
minutes already He will have two
more munutes if he wants

Shrn Hynmewta, But I regret to
say that the gwding principle 1in the
mind of the Government while deal-
ing with these questions, it scems, 1s
to wait and sec and leave thc mitia-
tive to chance They are more con-
werned with the maintenance of the
status quo rather than to go to the
100t of the matter and have a final
solution of the problems existing there

Owing to the limitation of time at
my digsposal I will now come to the
stuation in the Naga Hills

Deseribing the situation in the Naga
Hills the Gqvernment White Paper
clams that “the law and order posi-
Yion considerably mmproved since the
Création of the unit on December,
1857 peaceful conditions generally
Prevail 1 the area and the admunis-
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tration 13 m full control” If the
flgures in the Budget be taken as an
indicator of the actual state of affairs
there, the Government claim 1s, at
best, only partially true According to
revised cstimates, expenditure 1n
1958-59 13 to the tune of Rs 312 lakhs
out of which Rs 75 lakhs only 1s
devoted to developmental work and
relief The rest an amount of Rs 237
lakhs, 1s spent mainly on admimstra-
tion and police For 1859-60, the over-
all expenditure will be Rs 344 lakhs,
out of which Rs 205 lakhs will be set
apart for administration and police
Of the balance of Rs 108 lakhs, about
50 per cent will be consumed by
establishment, pay and allowances of
officers From these figures it 1s evi-
dent that while about Rs 40 wall be
spent for every Naga for ruling and
policing him, only about Rs 10 1s pro-
vided for his upliftment The Budget
flgures also register a rise of Rs 15
lakhs on the current expenditure of
Rs 130 lakhs on the head “Police”

If the Naga hostiles have lost, as
the Government claum, the support of
the majority of the Nagas, and peare-
tul conditions generally prevail m the
area 1t should be possible by now to
normalise the administration and make
1t less top-heavy The elections
should have been held so as to asso-
clate the Nagas with the admimustra-
tion and thereby convince them that
they are not subjects but the arbi-
ters of their own destiny mside the
Indian Commonwealth Neither was
this done nor the nomination of a
represeniative to this House made, as
required by the Naga Hills Tuensang
Division Act of 1957 Taking the
above facts and figures as a whole, 1t
1s apparently clear that the situation
mn the Naga Hills has not undergone
any substantial change

18.03 hrs.
[Mr Drrury-SpeAkEr in the Chair]

In the NEFA the picture 1s more or
less the same, though no trouble existy
at present there Out of the budget
provision of Rs 807 lakhs, Rs 534
lakhs 1s apportioned for the constabu-
lary, Rs 183 lakhs for the adminis-
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tration and only a small sum to the
order of about Rs 55 lakhs will be
devoted to the actual development
work, education of the people in that
area, etc

It 1s, therefore, on the basis of these
facts that duning the debate on the
Budget I remarked thst the emphasis
that the Government are laymng 1s
more on the question of law and order
than on development in distmbuting
funds for this area 1 would appeal,
therefore, to the Prime Mimster
to reverse this emphasis, to devote
more time to the tribal areas
and bring all the eastern tribes under
the care of his Miusiry He should
see also that the tmbals are kept m
peaceful condifions, not through fear
ot the nifle or the lathy, but through
the opportunities to grow in accord-
ance with their wishes and to decide
things for themselves

Shri Bangshi Thakur (Tripura—Re-
served—Sch Trbes) Mr Deputy-
Speaker, Sir, I rise not to criticise the
foreign policy of the Government of
India nor to oppose the Demands for
Grants of the Government of India as
far as the Ministry of External Affairs
15 concerned, but I rise to seek some
clarfications about border demarca-
tions 1n the adjustments of areas bet-
ween Tripura and Pakistan, such as,
firstly, the dispute over the river Feni
and secondly, the allowance of an in-
tegral part of Tripura State, near about
as big as the present territory of
Tripura State to be absorbed in East
Pakistan

In reply to my started question
No 1530 dated 8th April, 1858, the hon
Deputy Mimster of External Affairs
of the Government of India stated
that according to the Fadclifie Award
the Government of India claims that
the mud-stream of the river Fem 1s
the boundary of Tripuia, but the
Pakistan Government claims the whole
of the stream ag the boundary of
Palkistan

What was the position of this river
Feru before Independence” No one
who was not a State subject of Tripura
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was allowed to pass by boats, to cerry
anything by boats, to pass py walking
or swimmung or to catch fish in the
river without taking the permission
from the then Tripura State Govern-
ment This rather conventional right
which was enjoyed by the Trnpura
State was there from time 1mmemo-
rial That right was recogrnused by the
British Government, the then para-
mount power When the British Gov.
ernment was leaving India, giving her
Independence, 1t was made clear m
the proclamation given by the British
Government that the sovereignty of
the rulers of all the Princely States of
India would be vested 1n them  As
such, may I ask how Lord Radcliffe
can be made to come nto this picture?
He cannot come into the picture, be-
cause it was recogrused and 1t was
accepted by the Brnitish Government
the then paramount power So, he
has nothing to do with 1t, as far as
the Feru rmver 1s concerned

So, both the claims—the claim made
by the Government of India that the
rmud-stream 15 the boundacy of Tripura
and the claum made by the Pakistan
Government that the whole of the
stream 13 the boundary of Pakistan—
are inconsistent with ang contrad.c-
tory to the proclamation and recog-
mtion of His Majesty's Government of
Great Britain

My second point 1s concerhed with
Chakla-Rosnabad known as the
zamindary of the ruler of Tripura
State which 1s now to be absorbed n
Pakistan Chakla-Rosnabad 1s as big
as the Tripura State 1tself It
extends to the south up to Dhoomghat
to the north up o Shreemangal, o the
west up to the east bank of the river
Maghna, a tributary of the niver
Padma and to the east up to the
present boundary of Tripura Once a
battle was fought between the Ruler
of Tripura and the Nawab of Gour
and the Ruler of Tripura was
defeated ‘The result was that
thus portion of Trpura which 15
known as Chakla-Rosnabad was
ennexed to the Nawab  After the
British succession, and at the time
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when Her Mgajesty the  Queen, Queen
Victoria, was on the throne of England
and when Lord Canning was the
Governor-General of India, the Qucen'’s
proclamation was made One of the
subject-matters of that proclamation
was the Indian princely States Fol-
lowing that proclamation, an agree-
ment was entered into between Her
Majesty's Government and the Ruler
of Tripura State, and accordingly 1t
was settled that-(1) Chakla-Rosnabad
would be recogrnused as part and
parcel of Tripura State  Secondly,
the British Government would be the
Political Admunistrator of thus area
Thirdly, the Ruler of Tripura would
be Revenue Admmistrator of this
area Fourthly, the income of this area
would be treated as the income of
Mpura Sthce ana’ accoralngiy, ule
mcome would be spent for the deve-
lopment and progress of Tripura
State Fifthly, Chakla-Rosnabad would
no! be recognmised as the personal
property of the ruler of Tripura, but
the ruler would be the Revenue Admi-
nistrator

To commemorate the agreement
and as a sign of frniendship, Her
Majesty Queen Vistoria presented a
prece of yellow coloured silk cloth of
which the borders were stiched with
glod cloth A silver horizontal bar,
sustainer of that silk cloth, was affix-
ed to a perpendicular silver rod, which
was affixed to a silver stand That
royal present was put m the Durbar
Hall of the Maharaja's palace Along
with many others, I have been seemng
the royal present from my boyhood

After sovereignty was returned to
the ruler, the entire area of Chakla-
Rosnabad ought to have come to be
added with Tripura Staie I am sur-
prised why 1t has not becn done. Had
1t been done, there would have been
no problem of refugees, no problem
of Trnipura as far as production of
food, vegetables, egg, fish, etc  and
essential commodities are concerned
There would have been no problem
of transport and commumcations I
am sure that from any quarter up till
now, proper representation was not
made before the Government of India.
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Misigke

Listly.lwoulclhkewsny some-~
thing ahout the border sprotection of
Trilyra, 1e of India I cannot under-
stang why the Government of India
1S 8]jowing the 4,000 ex-servicemen of
Thyra, who during the second World
War fought in the Burma front gal-
lanyy ynder the South-East Asia
Cotymand of which the Supreme Com-
Mmahger was Lord Mountbatten, to mt
idle  They cap be recalled to form
battglions of Home Guards for the
PrOtgetion of borders
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Shrl U ,C Patnalk (Ganjam)- It
would be really unrealistic f we
were to discuss foreign affairs today
without pinbointing our attention on
the most important problem, namely
the attitude of Pakistan and of the
USA.

The difficulties that we are now
feeling 1n the international sphere,
the problems that we feel we
have on the defence side, are
very largely due not so much to
Pakistan’s attitude, not so much to
the bases that Palustan has buwlt
around us with American ad, not
even to their border raids, but more
due to the help that Pakistan has been
getting from the USA

From 1954 we 1n this House have
been referring to that problem, we
have been pointing out how Pakistan
has been getting military aid, we hava
pointed out the weapons that Pakistan
got, the other equipment that Pakis-
tan got which 1s encouraging her to
take this fighting attitude against us
We have also brought to the notice of
the Government the bases and other
things built around us, the mussile
bases, the naval and air bases and I
am glad to subrmit to this House that
Government has agreed that the points
we have tried to make out are really
genumne and Government 15 looking
into these things

Hence we have got to think of the
other problem, namely, the attitude of
Amenca, and how we should deal
with it

In this connection, we have to think
of three apsects, namely, our foreign
policy or external affairs, our defence
orgamsation 1n our internal policy,
and thardly, which 1s more important,
the foreign loans and purchases that
we have been making, which has been
& handle for America to browbeat us,
or to say that she 1s friendly towards
both of us, with Pakistan by giving
military aid to them, and with India
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by giving us loans and awds There-
fore, we have to consider all these
three points together It 1s the thard
aspect, which, to my mund, 1s more im-
rtant than the other two, because it
s the loans that we are getting, which
are very largely responsible for our
pomplacence or our approach to the
problems in the international sphere
and in foreign affairs

If we can look at the loans that we
have been getting, we shall see that
though we have been getting loans,
we are not getting them in cash, ex-
pepting the foodgrams that we are
getting under the PL—480 agreement
foodgrams which they would have
dumped 1nto the sea had they not
occaswon to give 1t to us and proclamm-
ed to the world that they are helping
us We should not be ungrateful for
that help, but does that mean that for
the sake of those aids, we should sub-
mit to any kind of unfriendly attitude
on their part or that we should
submit to the way in which they
are EvIng military ad to
Pakistan” And bases have been
built 1n Pakistan, both guided missile
bases and naval bases and submarine
bases, aerodromes also have been
built for plans of the B-47 and B-52
type, those heavy bombers Due to
these bases and the foreign equipment
and aid that Pakistan 1s gettmg, she
18 taking this attitude, and we are
helpless Of course, America 18 giv-
mng statements that the recent bilate-
ral treaty read with their Constitution
and other things does not entitle Pak-
1stan for American aid aganst India
But I submit these are two different
questions The first 15 miltary aid,
military bases and military equipment
in Pakistan That 18 one aspect

May I continue?

Mr. Deputy-Speaker: I think hon
Members would not have any
objection, if the hon Member is al-
lowed to fimsh his speech today, so
that we may have the reply to the
debate tomorrow
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SBhri U. C. Patnalk: Then, the ques-
tion 18 what aid we are getting, what
loans we are getting, and whether we
can do without them I would submit
that most of the loans, except the
grain loans, we are getting not in cash,
not in articleg that we can purchase
anywhere in the international market,
but we are getting equwpment which
are mostly American in manufacture

In thus connection, I would refer
this House to the recent difference
that arose between the Commerce and
Industry Ministry and the Defence
Munistry regarding the contract with
Komazu for tractors At first, our de-
fence orgamsation had entered mto &
contract with International Harves-
ters, UK Branch, who had agreed to
give us the know-how, who had agre-
ed to sell the tractors at a particular
price, but in the meantime, our In-
ternational Bank came m, there were
some agreements between India and
the USA, they were togiveus some
money, and under that agreement, 1t
was indicated that we had to purchase
from the U S International Harvesters
The price was immediately rased,
we understand, by about Rs 10,000
per tractor And then the Inter
national Harvesters refused to give us
the know-how of the high-powered
tractors That 15 one of the items that
we have been purchasing

Another 1item that we have
been getuing 15 the eguipment re-
qured for these community pro-
jects We have been tallung
about all these commumty pro-
jects and we are getting trucks and
Jeeps from America for this organisa-
tion Most of those are high-priced,
and we have not tll now compared
the prices, with those prevailing 1In
other markets, secondly, we have
not ascertamned whether these

for Grants 6466

necessary that we should scrutinize all
these foreign loans that we are getting
In a realistic manner s

We should find out whether we could
get on without these loans, because
once we have the guts to tell America
that we are following Panchsheel we
have no grievance against Pakistan or
America, we have no idea of aggres-
sion aganst Pakustan, we have no 1ll-
will towards America, let America
give all the help to Pakistan, but as
far as we are concerned, in view of
the mnltary aid that she 13 gvang to
Pakistan, which is helping that coun-
try to be so aggressive against us, to
conduct border raids and to force us
to adopt counter-aggression measures,
m which case they can ask
America to help, if we adopt that at-
titude there may be a change in the
situation We can take a very Pan-
chsheel attitude in this matter and
we can tell Americans “Gentlemen,
you are quite at hiberty to help Pak-
1stan, 1if you hike, with your mlitary
aid and all that, but as far as we are
concerned, please allow us not to take
anything from you" If we smply
took that attitude, we could have set
right much of the difficulties and we
could have brought America to its
proper senses But unfortunately, we
do not take that attitude '

Of course, our country wants to go
m a big way and 118 trying
to do all these things 1n a big
way with so many  tractors,
trucks and jeeps from America It is
quite all right But 1f it 15 a choice
between our independence and these
aids, we would certanly prefer In-
dependence and we would not allow
any other country to resort to any
transgression against our territorial
rights Whether on the borders of
Assam and West Bengal or over the
skies of Jammu and Kashmir, we
would not allow any other country
to violate our termitorial rights.

If the call 18 given by the Prime
Mimster today in the name of national
defence, :n the name of natiomal
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reorganusation, I am sure the people
will be prepared to tighten their belts
and to manage to do much better
work without all these trucks,
tractors, jeeps and all that Let the
call come There will be less of
differences in the country, there will
be less of aptation, if he gives the
call m the proper way But here we
are seemg our boundaries violated
From Delh:i, from your palatial air-
conditioned buwldings you cannot
imagine the way mn which the
border-area people are feeling, ‘the
fears of those people who are being
shot, whose sanctity of home life 1s
being wviolated by Pakistanus, schools
and hospitals bemng raded All
these thuings are goug on and we here
are taliing of various minor matters,
other matters, not thunking of the
sanctity of our national frontiers

That 18 why I say that there 18 so
much of frustration in the country,
that all kinds of troubles are commg
forth, all kinds of people take
advantage of any slogan to set other
people against the country Why”
Because on major national matters,
we have not been able to rouse
patriotism, to rouse enthusiasm We
have made the people feel that we are
forgetting our bortler areas in West
Bengal and Assam We are making
veople feel that we have forgotten
our people 1n ‘Azad’ Kashmuir as well
as in Jemmu and Kashmir We are
feeling today that one day if there 1s
an attack of a particular type, which
I have indicated to the Defence
Minister, long long ago—about two
years ago—If there 15 an attack of a
particular type, if they manage their
grand strategy in such a manner, we
may lose the entire Jammu and
Kashmir, not only that, we may also
stand to sacrifice our one full army
corps which 1s there and a number
of our miltary personnel who have
gone to Jammu and Kashmir 1n
defence of the country That may
happen Therefore, we want that
our country should on the interna-
tional level maintain such a position

MARCH 16, 1559
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as I have indicated We do approve
and appreciate Panchsheel We are
broud of it We are proud that our
international policy has raised us in
\nternational esteem There I8 no
doubt But, at the same time, our
dependence upon certmin foreign
countries for certain supplies, may be
to make India great, may be to help
our development drive, loans more
than what are requred for our
necessity, our dependence upon USA.,
I would analyse, the so-called econo-
mic aid these are, m any overall
analysis, responsible for the way in
which USA 1s dealing with us and
with Pakistan

There 15 absolutely no doubt in our
minds We have been looking into
this problem from 1854 and from
1954 I had the privilege of tellmg
thus House from time to time about the
help that 1s given to Pakistan, the
bases that are bemg bwlt up 1n
Pakistan, the likely grand strategy of
their attack And the reply that we
have got from Government 15 that
everything was all nnght With all
respect to Government, we must
realise that the more we allow Pakis-
tan to be strengthened, bases develop-
ed and organised, the greater the
danger 1t 1s for us, and a time may
come when 1t will be impossible for
us to defend ourselves

We are no doubt gomng on with all
these development programmes But
what 18 the value of these develop-
ment programmes 1f there 1s any
attack and if we are not

for 1t? Some of us who have been
studymg the Defence problems of this
country can assure the House that it
will really be a danger to us if there
is an attack If there is an attack
with these foreign weapons, if there
1s an attpck through fifth columnists
mside the country, of whom we have
a fairly good number, 1t will be 2
very difficult problem for us
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Therefore, let us try to guard
against future dangers. Let us tell
America straight and now. It iy no
good taking this matter to the UNO
and asking USA. for explanation
because they have got the explsna-
tion ready. They say that in their
bilateral agreements though it is not
written specifically about communist
aggression, they mean only that,
their constitution means and their
past commitments indicate that it is
only communist aggression against
which they have committed them-
selves. That is what they are explain-
ing.

It is not very difficult for them to
say, well, “India is communist minded.
There iz the Kerala Government
which is a communist government.
The co-operative farmung that the
Government of India is taking up is
an acceptance of the communist
principle by India and, therefore,
India is a communist country, though
outwardly they talk of democracy”™
They may say though we are taking
the garb of democracy we are a
“communist menace,” this communist
aggression they could help in putting
it down.

There 18 also another aspect. They
need not come in according to the
bilateral agreement. They need not
use their “forces” against us. They
will simply watch across the frontier
The guided missiles, the 5,000 mile
guided missiles or the 1500 mile
guided missiles will do the job; their
weapons may be used by Pakistan and
we must be prepared for it.

Mr, Deputy-Speaker: The hon Mem-
ber must conclude now.

Bhri U. C. Patnaik: Only one minute
Bir.

When our Government tells us not
to be worried because everything 1s
right, we take them at their word.
There iz no doubt, At the same time,
;iew:y.whymtha\renmllm-

or why not ask the Planning

Commission just to see what are the

for Grants 6570

equipment that we are getting
from America, whether we can avoid
getting some of thege articles, whether
we can get those things at a cheaper
rate from other countries just as our
Defence Minister has now done 1n
the case of the Kumatsu and other
agreements. Just have a small group
m your Planning Commission or m
your big organisation a small cell
to consider what are the things that
we are getting from that country as
so-called aid. . Only one thing you
have to make clear to them that we
do not want all these things, that we
do not require superfluous things,
those things which we can manage
without. 1 am sure, if there is a dis-
cussion on that subject, We-In the
House can point out & number of
items which can be avoifed. Awvoid
the maximum number of items I am
sure you will have no trouble at all
and the other country will realise that
we have known how to act .

Mr. Deputy-Speaker: The hon.
Member's time is up

Shri U. C. Patnalk: Only one
minute, Sir

Mr. Deputy-Speaker: That one
minute should not be stressed so
much.

Shri U. C. Patnaik: I got my chance
last of all

Mr. Deputy-Speaker: Then too he
has got his full share.

Shri U. C. Patnaik: I was discussing
with some friends I have all the time
been under the impression that because
of our ideology of Panchsheel we have
been tolerating this attitude of U.S.A.
But I find that it is not our ideclogy
of Panchsheel alone but our hope
of getting some more “financial aid”
from the other countries is there and
that is why they are helping Pakistan
militarily but they are prepared to
give something as a bait. This just
shows that we do not take proper
steps to anticipate what is coming in
the near future and I am afraid that
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unless we take proper steps, NATO,
that is Portugal and Goa and then
the Baghdad®'Pact, that is Pakistan,
will both try to launch an offensive
against India.

Mrz. Depuly-Speaker: I also give
the hope to the hon. Member that he
would get something more in the next
Demand. The hon. Prime Minister.

Shri Jawabarial Nehra: Mr. Deputy-

Speaker, I am grateful to the hon.
Members for the remarks they have
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made, There has hardly been any
criticism of the Demands as such,
Most of the criticism or most of the
discussion related to broad questions
of policy and I shall endeavour to
deal with some of these matters to-
MOrrow,

1848 hrs,

The Lok Sabha then adjourned till
Eleven of Clock on Tuesday, March
17, 1950|Phalguna 26, 1880 (Saka). '
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ORAL ANSWERS TO WRITTEN ANSWERS TO
QUESTIONS 6277—6314 QUESTIONS——contd
sQ. Subject CoLumMKs S?‘.o Subsact CoLunNe
No,
1263 loqulmd for
1236. “India 1958" Extubmon 6277—3z M Kueanja Colony,
1237 Outstanding dues from Sgas
the Municipal Com- 1264 Assault on Indian
mittee 6282-83 Customs Offical 1n
1238 Fertlizer production 628335 . s i
1239 Hmdustan Anubioucs s tute 6322
(Private) Ltd 6285—88 26 UN s
1240 Agarbatt Industry 62t8—90 ! m?ecreury: 6323
1241 Indo-Pakistan border 1267 Calcuta Dock Labour
demarcation 629093 Board 6323~24
1242 Relabibtanon  Indus- 1268 Closure  of Ilmemite
trial Corporation 6293—95 Producing Factory 6324
1244 W declaranon  of 1269 Pubbcauon of Northern
cloth as handloom India Ammnt Bazar
for rebate 629596 Patrika 6325
1246 May Day as paid holiday 6296—98 1270 US Milutary bases in
1248 Tea propaganda 62986300 Palustan 632-26
1271 Exhibmmon of film
1249 Radio-active fall-out 630001 ‘Gulsb ka Phool’ 6326
1251 Lockouts in Kolar Gold
1272 East Afnican Cultural
Mines 6301-02 Group 6326-27
1252  Sovier ﬁ'lcycl::'l?ll 6303-04 1273 Shim clearsnce 6327-28
1253 Q“Im“ v stml“d‘"cb' 1274 Indian traders m Tibet 6323
Led 6304—06 127§ USA Small Industnes
1256 All Indua Radio 6306—0% Exhibiuon 6329
1257 Tea Trade Delegation 6308 1276 Inda 1958 Exhibion 6329
1358 Central aud to Kenala 630912 el %%m 6329~30
359 Chostie of BENROSS i—ni 1278 Export of cashew-nuts  6330-31
1279 Shortage of Office
WRITTEN ANSWERS TO accommodation m
QUESTIONS 6314—75 Dels 6331
s Q 1280 Spsnmng mulls 1 West
No Bengal 6331-32
1281 work n
1243 Trade with China 6314-15 D‘mW 6332
1245 Protected Industnes 6315 1282 Export of Kashmun
1247 Chandigarh Capnual goods 633233
Project 6315-16 1283 Gaft of Re-gonawoned
ns Smin Feuise md RO o
Led. 6316 1284 Detention
1254 Em.unlﬂ [ traffic &t Knnmm 6334
6316-17 1285 Employees’ State Insu-
1255 Rertiizens Factory at ronios Scheme 6335
Sshupurn 6317-18 1286 Balance of trade wth
1260 M/s National sm East Afnica 6335
Mualls Ltd 6318 1287 Government publications 6335-36
1261 Trade with Pakistan 6318-19 1289 Un:lﬁphm of jute
1262 Lemon-Grass Oil 6319 workers 6;
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QUESTIONS—contd
UsQ . Subject CoLuMNB
No,
1934. Bharat Sewak Samas) 6337-38
1935. Delhi Race Course Club
Grounds 6337-38
1936 Labour disputes 1n
Punpb 6338-39
1937. Accommodation for
Central Government
Offices in Dalhouse 6339
1938. Indian Embassy, Washing-
ton 633940
1939 Aid to Bharat Sewak
m Jammu
and 6340
1940 Plan outaly for 1959-60 6340
1941. Cinema Hall in Nangal
" Ferthizer Factory
Area 6340-41
1942 Coir Industry m Orissa 6341-42
1943 West Patel Nagar
tenements 6342-43
1944. Industral Units n
Andhra Pradesh 6343
1945. Truning m handloom
Industry 634344
1946. Export of filmstoRusma 6344
1947 Import of photographic
goods 6344-45
1948. IFS (B 6345
1 Industnal development
s of Bihar 6345
1950. Research m conditions
of labour 6346
1951 Deli Garments Co-
operative  Industral
Society Ltd., Najafgarh
Road 6346-47
1952, P.spom to :'Iaprh
miversity  Students 6347
M
1953 lg_:-im!d bmldm!:
ment Officss at
Chandigarh 634748
1954. Playmg of Indian
music abroad 6348
195§ Board for the development
of Small Inventions 6348-49
1956. Indo-Burma Trade 6349
1957. Employees' State Insu-
rance Scheme 6350
1958. Unemployment :n UP 6350
19%9. Asusmnce to Bhumn 6351-52
1961. Silk Texnle Standard-
wsstion Centres 6352
1962, Development of Khadi 6352-53

WRITTEN ANSWERS TO
QUESTIONS—contd.
UsQ Subject
No.
1963

mioner’s
A

Office,

1964, National Small Indus-
tries Corporation

1965, Youth Employment and
s Vocatonal Guidane?
1966,

Per-capita outlay
Indians 1n Burma

C"gml invested 1n

Symposum on  Mula-
storeyed buildings

Tungsten carhide plants

Documentary films for
students

Tinopal and det indus-
tries

Import of motor cars
and spare parts

Em of medicinal

Bonus to labourers in
sugar mills
Soap-nuts
Journalists in the Min-
1stry of Information
Broadcasting
Indian handicrafts stalls
Singaren: collieries
Handloom cloth sold in
overseas empona
Claims of displaced

persons from rural
Areas

Appeals filed with Chief
Settlement Commis-
sioner

Revision of rents of

mn

Deli and Simla
Production of vulgar
films

1978
1979
1980

1981

1982

1983

1984

1985
1986

Bee-keeping 1n Pumab

Reviewing Sub-Commu-
ttee the Central
Adwvisory Council of
Industries

Defective designs of
public buldings

Kirtinagar colony

Aluminium Factory,
Kolhapur

1987

1988
1989

1990 Second All India Agn-
cultural

Labour
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6353-34
6354-55

6355-56
6356-57
6357-58

6358

6358-39
635960

8360
636061
636162
6362-63

6363
636364

6364-65
6365
6365

6365
6366
6367

6367-68

6368
6368

6368-69

6369
6369-70

6370

6370-71



6577
WRITTEN ANSWERS TO
QUESTIONS—contd.
U.S.Q. Subject
No.
1991.
1992.
1993.

Export of dal to Ceylon
Meanufacture of cars

Government of India
Forms Press, Aligarh

Indian Foreign Service
Texule Mills

Companies  registered
in Madras

Automobile Industry

Employees of the
CrWD

OBITUARY REFERENCE

1995.
1996.
1997

1998.
1999

The Speaker made a reference
to the passing away of Shn
Kashinathrao Vaidya who was
a member of the Provisional
Parhament

Thereafter Members stood 1n
silence for a munute asa mark
of respect

PAPER LAID ON THE TABLE

A copy of the Report of the
Indian D non to the 13th
Session the Contracting
Parties to the General Agree-
ment on Tanffs and Trade

MESSAGES FROM RAJYA
SABHA

LY
Secretary the following
eabs foom Ragye Sabha
(t)me ;t ﬁ’- s:;t’m; hegqon
It rch, 1959 Rajya
Sabha had without

any amendment to the Delh:
Plnt:hlylt lb: (Amendment)

1959 by Lok
Slbiu :iw 11th Februlry
1959

() That Rajya Sabha had no
recommendations to make
to Lok Sabha in regard
the following Bills —

(1) The Appropriation
(Rulways)  Bill, 1959
passed by Lok Sabha on

the oth March, 1959.

(2) The propn.mcm
)(th!m )Nﬁf: b.l’m
the 10th M.!.rch 1959

[ Damy Diazsr]

CoLumNB

6371
6371-72

6372
6372-73
6373

637374
6374

6374-75

6375

6375

6376-77

MESSAGES FROM RAJYA
SABHA—contd. .

(3) The niation (Vote
on Account) Bill, 1959
by Lok Sabha on

the 1ath March, 1959
pm_ilSIDENT’S ASSENT TO
BILLS

Sec¢retary lud on the Table
the following Bulls g:uud by
the Houses of rhament
durnng the current Session and
assented to by the President
qfice the last report made to
the House on the gth February,
1959 —
(r) The Indian Income-tax

(Amendmenn), Rill, tasa

(N The Appropriation  Bull,

(3 The Cinematograph
¢ (Amendment) Bull, 1959.

Ex"{:‘BRNMENT OF A MEM-
BER
Tne Speaker informed Lok
slbhl that he h;.d :;u.:ea I
communication dated the 14
March, 1959 from the Dlst.m:t
Magistrate, Ambll.l
g that Shn A Gopllnn
Member, Lok Sabha,
removed from Punjab to Dell'u
1t order to prevent hum from
tting an offence under
section 7-A of the Punjab Se-
csmty of State Act within the
precincts of Punjab State

CALLING ATTENTION TO
MATTER OF UNGENT
PUBLIC IMPORTANCE
sphn Naushir Bharucha called
mnm of themMmmer of

uanon to
winding up of the mm-
gaion ent.
Tjre Minster of Rehabihitation
Khanna)

ind on the Table a mtemen%
s regard thereto.

STATEMENT BY MINISTER

T:tmeterofubwr
shn 1d Ali) made a state-~
lﬁﬂ'llm‘lthe of the

Jomestic workers
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6377-78

6378—8z

6382-83
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Cosumns CoLvnang
DEMANDS POR GRANTS 6383—6572

(1) Discussion on Demands for

AGENDA FOR TUESDAY.
Grants 1n of the De- MARCH
¢ of Atomic Energy 26, 188 gi:”w?HALGUNA
ed and concluded » 1380 (Saka)—
The Demands were voted
in full, Further discussion on Demands
(3) Discussion on  Demands for Grants in respect of the
for Grants 1n respect of the Muustry of External
Munstry of External Affaurs and discussion on Demands
commenced The discussion for Grants 1n respect of the

was not concluded. Mumstry of Education



